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BEFORE
THE CENTRAL ELECTRICITY REGULATORY COMMISSION
NEW DELHI

iINn THE MATTER OF:. Approvd under Regulation-86 of CERC (Conduct of Business)
Regulations> 1999 and CERC (Termsand Conditions of Tariff) Regulations®2009 for determination
of Transmisson Taiff 'for (1) 7651400 kV, 3*500 MVA ICT-2 at Raigarh PS (Near Tamnar)
alongwith with associated bays, (2) 7651400 kV, 3*500 MVA ICT-3 at Raigarh PS (Near
Tamnar) alongwith with associated baysand (3) 765kV ~ SIC Champa Pooling Station-
Dharamjaygarh S/S T/L & Bays at Dharamjaygarh S/S only under Establishment of Pooling
stations at Champa & Raigarh (ngar Tamnar) for I|PP Generation Projects in Chhattisgarh (Set
“B”/ WR1-IPPB) in Western Region for tariff block 2009-14 period.

PETITIONER

Power Grid Corporation of IndiaLtd. (Govt. of India undertaking)

Registered office: B-9, Qutab Institutional Area, Katwaria Sarai, New Delhi 110 016

Cor porate office: " Saudamini*, Plot no.2, Sector-29, Gurgaon -122 001. (Haryana)

Power Grid Corporation of India Ltd., the petitioner in the matter, is filing petition under
Regulation-86 for approval of transmission tariff for the above said assets under | PP Generation
Projectsin Chhattisgarh (Set-B) in Western Region for tariff block 2009-14 period.

In terms of Regulation 3(2) of the Central Electricity Reguiatory Commission (Procedure for
making of application for determination of tariff, publication of the application and other
related matters) Regulations, 2004, copy of complete tariff application is hereby served to
the 1espondents (beneficiaries of Western, Northern Region & Southern Region), for
information and necessary action in the matter.

Thetaiiff application ishereby served through the nodal officers of the respondents for CERC
matters, on the addresses as mentioned below:

ADDRESSES OF NODAL OFFICERS

1. MADHYA PRADESH POWER MANAGEMENT COMPANY LTD.
SHAKTI EHAWAN, RAMPUR

JABALPUR - 482008 . B}
REPRESENTED BY ITS MD

2. MAHARASHTRA STATE ELECTRICITY DISTRIBUTION CO. LTD.

PRAKASHGAD., 4TH FLOOR
ANDHERI (EAST), MUMBAI - 400 052
REPRESENTED BY. TS MD

3. GUIARAT URJA VIKAS NIGAM LTD.
SARDAR PATEL VIDYUT BHAWAN,
RACE COURSE ROAD
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11.

12.

VADODARA -390 007
REPRESENTED BY ITSCHAIRMAN

ELECTRICITY DEPARTMENT
GOVT. OFGOA
VIDYUT BHAWAN, PANAJI,
NEAR MANDVI HOTEL, GOA - 403 001
REPRESENTED BY ITS CHIEF ENGINEER (ELECTRICAL)

ELECTRICITY DEPARTMENT 0
ADMINISTRATION OF DAMAN & DIU
DAMAN - 396 210

REPRESENTED BY ITS SECRETARY (FIN.)

ELECTRICITY DEPARTMENT
ADMINISTRATION OF DADRA NAGAR HAVELI

U.T., SILVASSA - 396 230
REPRESENTED BY ITS SECRETARY (FIN.)

CHHATTISGARH STATE ELECTRICITY BOARD
P.O.SUNDER NAGAR, DANGANIA, RAIPUR
CHHATISGAARH-492013

REPRESENTED BY ITSCHAIRMAN

MADHYAPRADESH AUDYOGIK KENDRA
VIKAS NIGAM (INDORE) LTD.

3/54, PRESS COMPLEX, AGRA-BOMBAY ROAD,
INDORE-452 008

RAJASTHAN RATYA VIDYUT PRASARAN NIGAM LIMITED
VIDYUT BHAWAN, VIDYUT MARG, JAIPUR - 302 005
REPRESENTED BY ITSCHAIRMAN & OTHERS

AMERVIDYUT VITRAN NIGAM LTD = .

400 KV GSSBUILDING{ GROUND FLOOR), AIMER ROAD,
HEERAPURA, JAIPUR.

REPRESENTED BY ITS MANAGING DIRECTOR & OTHERS

JAIPUR VIDYUT VITRAN NIGAM LTD
400 KV GSSBUILDING ( GROUND FLOOR), AIMMER ROAD,

HEERAPURA, JAIPUR.
REPRESENTED BY ITS MANAGING DIRECTOR & OTHERS

JODHPUR VIDYUT VITRAN NIGAM LTD
400 KV GSSBUILDING ( GROUND FLOOR), AIMER ROAD,
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HEERAPURA, JAIPUR.
REPRESENTED BY ITSMANAGING DIRECTOR & OTHERS

13. HIMACHAL PRADESH STATE ELECTRICITY BOARD
VIDYUT BHAWAN
- KInnar HOUSE COMPLEX BUILDINGII
SHIMLA-171 004
REPRESENTED BY ITS CHAIRMAN

14. PUNJAB STATEELECTRICITY BOARD
THE MALL, PATIALA - 147 001 -1
REPRESENTEDBY ITSCHAIRMAN

15. HARYANA POWER PURCHASE CENTRE
SHAKTI BHAWAN, SECTOR-6
PANCHKULA (HARYANA) 134 109
REPRESENTED BY ITSSE./C & R-1

16. POWER DEVELOPMENT DEPTT.
GOVT. OF JAMMU & KASHMIR
MINI SECRETARIAT, JAMMU
REPRESENTED BY ITS COMMISSIONER

17. UTTAR PRADESH POWER CORPORATION LTD.
(FORMARLY UTTAR PRADESH STATE ELECTRICITY BOARD)
SHAKTI BHAWAN, 14, ASHOK MARG
LUCKNOW - 226 001
REPRESENTED BY ITS CHAIRMAN

18. DELHI TRANSCOLTD
SHAKTI SADAN, KOTLA ROAD,

NEW DELHI-110 002
REPRESENTED BY ITS CHAIRMAN

19. BSESYAMUNA POWER Ltd,
BSES BHAWAN, NEHRU PLACE,

NEW DELHI.
REPRESENTED RY ITS CEO

20. BSES RAJDHANI POWER Ltd,
BSES BHAWAN, NEHRU PLACE,

NEW DELHI
REPRESENTED BY ITS CEO
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21.

22.

23.

24,

25.

26.

27.

28.

29.

NORTH DELHI POWER Ltd,

POWER TRADING & LOAD DISPATCH GROUP
CENNET BUILDING,

ADJACENT TO 66/11 kV PITAMPURA-3

GRID BUILDING, NEAR PP JEWELLERS
PITAMPURA, NEW DELHI - 110034
REPRESENTEDBY ITS CEO

CHANDIGARH ADMINISTRATION
SECTOR -9, CHANDIGARH.
REPRESENTED BY TS CHIEF ENGINEER

UTTARAKHAND POWER CORPORATION LTD.
URJA BHAWAN

KANWALI ROAD

DEHRADUN.

REPRESENTED BY ITSMANAGING DIRECTOR

NORTH CENTRAL RAILWAY
ALLAHABAD.

REPRESENTED BY CHIEFELECTRICAL DISTRIBUTION ENGINEER

NEW DELHI MUNICIPAL COUNCIL
PALIKA KENDRA, SANSAD MARG,
NEW DELHI-110002
REPRESENTED BY CHAIRMAN

KARNATAKA POWERTRANSMISSION CORPORATION LTD. (KPTCL),

KAVERI BHAVAN, BANGALORE - 560 009
REPRESENTED BY ITSCHAIRMAN

TRANSMISSION CORPORATION OF ANDHRA PRADESH LTD. (APTRANSCO),

VIDYUT SOUDHA, HY DERABAD - 500 082
REPRESENTED BY ITSCHAIRMAN

KERALA STATE ELECTRICITY BOARD (KSEB)
VAIDYUTHI BHAVANAM

PATTOM, THIRUVANANTHAPURAM - 695 004
REPRESENTED BY ITS CHAIRMAN

TANGEDCO

NPKRR MAALIGALI 800, ANMA SALAI
CHENNAI - 600 002

REPRESENTED BY ITSCHAIRMAN
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30.

31

32.

33.

34.

35.

36.

37.

ELECTRICITY DEPARTMENT

GOVT OF PONDICHERRY,

PONDICHERRY - 605001

REPRESENTED BY ITSCHIEF SECRETARY

EASTERN POWER DISTRIBUTIQN COMPANY OF

ANDHRA PRADESH LIMITED (APEPDCL)

APEPDCL, P&T COLONY, SEETHMMADHARA, VISHAKHAPATNAM
ANDHRA PRADESH,

REPRESENTED BY ITSMANAGING DIRECTOR

SOUTHERN POWER DISTRIBUTION COMPANY

OF ANDHRA PRADESH LIMITED (APSPDCL)
SRMIVASASA KALYANA MANDAPAM BACKSIDE,
TIRUCHANOOR ROAD, KESAVAYANA GUNTA,
TIRUPATI-517 501,

CHITTOOR DISTRICT, ANDHRA PRADESH
REPRESENTED BY ITSMANAGING DIRECTOR

CENTRAL POWER DISTRIBUTION COMPANY
OF ANDHRA PRADESH LIMITED (APCPDCL)
CORPORATE OFFICE, MINT COMPOUND,
HYDERABAD - 500 063

ANDHRA PRADESH

REPRESENTED BY ITSMANAGING DIRECTOR

NORTHERN POWER DISTRIBUTION COMPANY
OF ANDHRA PRADESH LIMITED (APNPDCL)
OPP. NIT PETROL PUMP

CHAITANYAPURI, KAZIPET,

WARANGAL - 506 004

ANDHRA PRADESH

REPRESENTED BY ITSMANAGING DIRECTOR

BANGALORE ELECTRICITY SUPPLY COMPANY LTD.,
(BESCOM), CORPORATE OFFICE,

K. R. CIRCLE, BANGALORE - 560 001

KARANATAKA

REPRESENTED BY ITS MANAGING DIRECTOR

GULBARGA ELECTRICITY SUPPLY COMPANY LTD., (GESCOM)
STATION MAIN ROAD, GULBURGA
KARNATAKA

REPRESENTED BY ITSMANAGING DIRECTOR

HUBLI ELECTRICITY SUPPLY COMPANY LTD., (HESCOM)
NAVANAGAR, PB ROAD
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40.

41.

42.

43.

45.

46.

HUBLI, KARNATAKA
REPRESENTED BY ITSMANAGING DIRECTOR

MESCOM CORPORATE OFFICE,

PARADIGM PLAZA, AB SHETTY CIRCLE

MANGALORE- 575001, KARNATAKA i

REPRESENTED BY ITSMANAGING DRRECTOR ™.

CHAMUNDESWARI ELECTRICITY SUPPLY CORPORATION LTD., (CESC)
#0927, L JAVENUE GROUND FLOOR,

NEW KANTHARAJ URS ROAD SARASWATIPURAM,

MYSORE - 570 009, KARNATAKA

REPRESENTED BY ITSMANAGING DIRECTOR

R. K. M. POWER LIMITED
147, GITANJALI NAGAR, AVANTI VIHAR,
SECTOR-I, RAIPUR (C.G.) - 492004
REPRESENTED BY ITSCHAIRMAN

ATHENA CHHATTISGARHPOWERPVT. LTD.
7-1-24 B BLOCK, 5™ FLOOR, “ROXANA TOWERS",
GREENLANDS, BEGUMPET, HY DERABAD-500016
REPRESENTED BY ITSCHAIRMAN

JNDAL POWER LIMITED

POST BOX NO. - 16,

KHARSIA ROAD, RAIGARH - 496001
REPRESENTED BY ITSCHAIRMAN

SKS POWER GENERATION (CHHATTISGARH) LTD.

501 B, ELEGANT BUSINESSPARK,ANDHERI KURLA ROAD,
J. B. NAGAR, ANDHERI(E), MUMBAI - 400059
REPRESENTED BY ITSCHAIRMAN

KORBA WEST POWER CO. LTD.
2P FLOOR, CENTRUM PLAZA, GOLF COURSE ROAD,
SECTOR - 53, GURGAON - 122002

REPRESENTED BY ITSCHAIRMAN

KSK MAHANADI POWER COMPANY LTD.
8-2/293/82/A/431/A, ROAD NO. 22, JUBILEE HILLS,
HYDERABAD - 500033

REPRESENTED BY ITS CHAIRMAN

BHARAT ALUMINIUM CO. LTD,
CORE - 6, SCOPE OFFICE COMPLEX,
LODI ROAD, NEW DELHI - 110003
REPRESENTED BY ITS CHAIRMAN
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47. VISA POWERLTD.
HUL BUILDING, 2*" FLOOR, 9,
SHAKESPEARE SARANIL KOLKATA - 700071
REPRESENTED BY ITSCHAIRMAN

48. GMR CHHATISGARHENERGY PVT. LTD.
10TH FLOOR TOWER, D BLOCK, ) -- - -
KNOWLEDGE PARK, 4/1, BANNERGHATTA ROAD,
NEAR DAIRY CIRCLE, BANGALORE-560029
REPRESENTED BY ITSCHAIRMAN

49. D. B. POWER LTD.
PLOT NO.-813, PHASE-V,
UDYOG VIHAR, GURGAON-122016
REPRESENTED BY ITSCHAIRMAN

Kindly acknowledge the receipt.

PETITIONER
POWER GRID CORPORATION OF INDIA LTD.

GURGAON Dy. GENERAL MANAGER (COMMERCIAL)
DATED: 14.11.2013
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BEFORE

THE CENTRAL ELECTRICITY REGULATORY COMMISSION

NEW DELHI

PETITION FOR
APPROVAL OF TRANSMISSION TARIFF FOR

(1) 7651400 kV, 3*500 MVA ICT-2 at Raigarh PS (Near Tamnar) alongwith with associated bays, (2)
7651400 kV, 3*500 MVA ICT-3 at Raigarh PS (Near Tamnar) alongwith with associated bays and (3) 765
kV SIC Champa Pooling Station-Dharamjaygarh S/S T/L & Bays a Dharamjaygarh S/S only under
Establishment of Pooling stations at Champa & Raigarh (near Tamnar) for IPP Generation Projects in
Chhattisgarh (Set “B”/ WR1-IPPB) in Western Region for tariff block 2009-14 period.

PETITION NO. : vovsirases somvnnnnm

TARIFF BLOCK : 2009 - 2014

POWER GRID CORPORATION OF INDIA LTD.

3 OF1
B-9, QUTAB INSTITUTIONAL AREA, KATWARIA SARAI,
NEW DELHI -110016

CORPORATE CENTRE
“SAUDAMINI”, PLOT NO-2, SECTOR-29,
GURGAON-122 001 (HARYANA)

EPABX : 0124-2571700 TO 719, FAX :0124-2571989




BEFORE
THE CENTRAL ELECTRICITY REGULATORY COMMISSION
NEWDELHI

IN THE MATTER OF: Approva under Regulation-86 of CERC (Conduct of Business) Regulations’1999
and CERC (Terms and Conditionsof Tariff) Regulations’2009 for determination of Transmission Tariff
for (1) 7651400 kV, 3*500 MVA ICT-2 at Raigarh PS (Near Tamnar) alongwith with associated bays, (2).
7651400 kV, 3*500 MVA ICT-3 at Raigarh PS (Near Tamnar) alongwith with associated bays and-(3) 765
kV SIC Champa Pooling Station-Dharamjaygarh S/S T/L & Bays at Dharamjaygarh S/S only under
Establishment of Pooling stations at Champa & Raigarh (near Tamnar) for IPP Generation Projects in
Chhattisgarh (Set “B”/ WR1-IPPB) in Western Region for tariff block 2009-14 period.

---PETITIONER
(Govt. of India undertaking)
Registered office: B-9, Qutab Institutional Area,
KatwariaSarai, New Delhi 110 016 and
Corporate office: " Szudamini™ ,Plot no.2,
Sector-29, Gurgaon -122 001. ( Haryana)

MADHYA PRADESH POWER MANAGEMENT COMPANY LTD. -~=RESPONDENTS
SHAKTI BHAWAN, RAMPUR
JABALPUR - 482 008
REPRESENTED BY ITSMD
And Others
INDEX
51, N, | Description Enclosure No. | Page No.
~ 1| Letter for registration - -5
!_ 7 Memo of Parties - 4-le
3 | Affidavit - J-1&
4 Petition - 13-18
5 | nvestment Approval Encl -1 26/ 25
6 Schematic line diagram for the project Encl - 2 26
7 | Copy of extract of 14™ WRPC meeting dtd. 19.08.2010 Encd - 3 27/ 32
9 | Auditor Certificatefor cost End -4 33-33
10 | Tariff Details and supporting documents(Forms 1 to 14) Encl - 5 393-1)7
12 | Check list - 118
Filed by
Power Grid Corporation of IndiaLtd.
Represented b
R -
S.S.Raju
Dy. General Manager (Commercial)
Gurgaon o

Dated:12.11.2013
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BEFORE
THE CENTRAL ELECTRICITY REGULATORY COMMISSION

NEW DELHI

IN THE MATTER OF: Approva under Regulation-86 of CERC (Conduct of Business) Regulations’1999
and CERC (Terms and Conditions of Tariff) Regulations’2009 for determination of Transmission Tariff
for (1) 7651400 kV, 3*500 MVA ICT-2 at Raigarh PS (Near Tamnar) alongwith with associated bays, (2)
7651400 kV, 3*500 MVA ICT-3 at Raigarh PS (Near Tamnar) alongwith with associated bays and (3) 765
kV SIC Champa Pooling Station-Dharamjaygarh $/S T/L & Bays at Dharamjaygarh S/S only under
Establishment of Pooling stations at Champa & Raigarh (near Tarnnar) for IPP Generation Projects in
Chhattisgarh (Set “B”/ WR1-IPPB) in Western Region for tariff block 2009-14 period.

Power Grid Corporation of India Ltd. —PETITIONER
(Govt. of India undertaking)

Registered office: B-9, Qutab Ingtitutional Area,

Katwaria Sarai, New Dethi 110 016 and

Corporate office:;" Saudamini** ,Plot no.2,

Sector-29, Gurgaon -122_001. ( Haryana)

MADHYA PRADESH POWER MANAGEMENT COMPANY LTD. --RESPONDENTS
SHAKTI BHAWAN, RAMPUR

JABALPUR - 482 008

REPRESENTED BY ITSMD

And Others

To

The Secretary

Central Electricity Regulatory Commission
New Delhi. 110001

Sir,

The application filed under Regulation 86 of CERC (Conduct of Business) Regulation, 1999 and
CERC (Terms and Conditions of Tariff) Regulations’2009 for determination of Transmission tariff from
DOCO to0 31.03.2014 may please be registered.

Filed by
Power Grid Corporation of India Ltd.
Represented by

. @

S.S. Raju
Dy. General Manager (Commercial)
Gurgaon

Dated:3.11.2013
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BEFORE
THE CENTRAL ELECTRICITY REGULATORY COMMISSION
NEW DELHI

INTHE MATTER OF: Approva under Regulation-86 of CERC (Conduct of Business) Regulations 1999

and CERC (Terms and Conditions of Tariff) Regulations’2009 for determination of Transmission Tariff

for (1) 7651400 kV, 3*500 MVA ICT-2 at Raigarh PS (Near Tamnar) alongwith with associated bays, (2)

7651400 kV, 3*500 MVA ICT-3 at Raigarh PS (Near Tamnar) alongwith with associated bays and (3) 765

kV SIC Champa Pooling Station-Dharamjaygarh S/S T/L & Bays at Dharamjaygarh S/S only under

Establishment of Pooling stations at Champa & Raigarh (near Tamnar) for IPP Generation Projects in
: Chhattisgarh (Set “B”/ WR1-IPPB) in Western Region for tariff block 2009-14 period.

{ Power Grid Corporation of India Ltd. -—-PETITIONER
(Govt. of India undertaking)
Registered office: B-9, Qutab Institutional Area,
Katwaria Saiai, New Delhi 110016 and
| Corporateoffice: " Saudamini* ,Plot no.2,
Sector-29, Gurgaon -122 001. ( Haryana) .

MADHYA PRADESH POWER MANAGEMENT COMPANY LTD. --RESPONDENTS
SHAKTI BHAWAN, RAMPUR

JABALPUR - 482 008
REPRESENTED BY ITSMD
And Others

MEMO OF PARTIES

POWER GRID CORPORATION OF INDIA LTD. --PETITIONER
VERSUS

1. MADHYA PRADESH POWER MANAGEMENT COMPANY LTD.
SHAKTI BHAWAN, RAMPUR
JABALPUR - 482 008
REPRESENTED BY ITSMD

2. -MAHARASHTRA STATE ELECTRICITY DTSTRIBUTTONCO. LTD.
PRAKASHGAD, 4TH FLOOR
ANDHERI (EAST), MUMBALI - 400 052 T
REPRESENTED BY ITSMD e

3.  GUJARAT URJA VIKAS NIGAM LTD. A
SARDAR PATEL VIDYUT BHAWAN, N
RACE COURSE ROAD .
VADODARA - 390 007
REPRESENTED BY ITSCHAIRMAN
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10.

11

12.

ELECTRICITY DEPARTMENT
GOVT. OF GOA
VIDYUT BHAWAN, PANAJ,
NEAR MANDVI HOTEL, GOA - 403 001
REPRESENTED BY ITSCHIEF ENGINEER (ELECTRICAL)

ELECTRICITY DEPARTMENT
ADMINISTRATION OF DAMAN & DIU
DAMAN - 396 210
REPRESENTED BY ITSSECRETARY (FIN.)

-8
ELECTRICITY DEPARTMENT
ADMINISTRATION OF DADRA NAGAR HAVELI
U.T., SILVASSA - 396 230
REPRESENTEDBY ITSSECRETARY (FIN.)

CHHATTISGARH STATE ELECTRICITY BOARD
P.O.SUNDER NAGAR, DANGANIA, RAIPUR
CHHATISGAARH-492013

REPRESENTED BY ITSCHAIRMAN

MADHYAPRADESH AUDYOGIK KENDRA
VIKAS NIGAM (INDORE) LTD.

3/54, PRESS COMPLEX, AGRA-BOMBAY ROAD,
INDORE-452 008

RAJASTHAN RAJYA VIDYUT PRASARAN NIGAM LIMITED
VIDYUT BHAWAN, VIDYUT MARG, JAIPUR - 302 005
REPRESENTED BY ITSCHAIRMAN & OTHERS

AIMER VIDYUT VITRAN NIGAM LTD

400 KV GSSBUILDING ( GROUND FLOOR), AJMER ROAD,
HEERAPURA, JAIPUR.

REPRESENTED BY ITS MANAGING DIRECTOR & OTHERS

JAIPUR- VIDYUT VITRAN NIGAM LTD

400 KV GSSBUILDING ( GROUND FLOOR), AJMER ROAD,
HEERAPURA, JAIPLTR *

REPRESENTED BY ITS MANAGING DIRECTOR & OTHERS

JODHPUR VIDYUT VITRAN NIGAM LTD

. 400 KV GSSBUILDING ( GROUND FLOOR), AJMMER ROAD,

HEERAPURA, JAIPUR
REPRESENTED BY ITSMANAGING DIRECTOR & OTHERS
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13.

14.

15.

16.

17.

18.

19.

20.

21.

HIMACHAL PRADESH STATEELECTRICITY BOARD
VIDYUT BHAWAN

KUMAR HOUSE COMPLEX BUILDING I
SHIMLA-171 004

REPRESENTED BY ITSCHAIRMAN

PUNJAB STATE ELECTRICITY BOARD
THE MALL, PATIALA - 147001
REPRESENTED BY ITSCHAIRMAN

HARYANA POWER PURCHASE CENTRE
SHAKTI BHAWAN, SECTOR-6
PANCHKULA (HARYANA) 134 109
REPRESENTEDBY ITSSE./C & R-1

POWER DEVELOPMENT DEPTT.

GOVT. OF JAMMU & KASHMIR

MINI SECRETARIAT, JAMMU
REPRESENTED BY ITS COMMISSIONER

UTTAR PRADESH POWER CORPORATION LTD.

(FORMARLY UTTAR PRADESH STATE ELECTRICITY BOARD)
SHAKTI BHAWAN, 14, ASHOK MARG

LUCKNOW - 226 001

REPRESENTED BY ITSCHAIRMAN

DELHI TRANSCO LTD

SHAKTI SADAN, KOTLA ROAD,
NEW DELHI-110 002
REPRESENTED BY ITSCHAIRMAN

BSES YAMLTNA POWER Ltd,
BSESBHAWAN, NEHRU PLACE,
NEW DELHI.

REPRESENTED BY ITS.CEO _

BSES RAJDHANI POWER Ltd, .
BSESBHAWAN, NEHRU PLACE,

NEW DELHI

REPRESENTEDBY ITS CEO

NORTH DELHI POWER Ltd,

POWER TRADING & LOAD DISPATCH GROUP
CENNET BUILDING,

ADJACENTTO 66111 kV PITAMPURA-3



22.

23.

24.

25.

26.

27.

28.

29.

30.

GRID BUILDING, NEAR PP JEWELLERS

PITAMPURA,NEW DELHI - 110034
REPRESENTEDBY ITS CEO

CHANDIGARH ADMINISTRATION

SECTOR -9, CHANDIGARH.
REPRESENTED BY ITS CHIEF ENGINEER

UTTARAKHAND POWER CORPORATION LTD.
URJA BHAWAN

KANWALI ROAD

DEHRADUN. -4
REPRESENTED BY ITSMANAGING DIRECTOR

NORTH CENTRAL RAILWAY
ALLAHABAD.
REPRESENTEDBY CHIEF ELECTRICAL DISTRIBUTION ENGINEER

NEW DELHI MUNICIPAL COUNCIL
PALIKA KENDRA, SANSAD MARG,
NEW DELHI-110002
REPRESENTED BY CHAIRMAN

KARNATAKA POWER TRANSMISSION CORPORATION LTD. (KPTCL),
KAVERI BHAVAN, BANGALORE - 560 009
REPRESENTED BY ITSCHAIRMAN

TRANSMISSION CORPORATION OF ANDHRA PRADESH LTD. (APTRANSCO),
VIDYUT SOUDHA, HY DERABAD - 500 082
REPRESENTEDBY ITS CHAIRMAN

KERALA STATE ELECTRICITY BOARD (KSEB)
VAIDYUTHI BHAVANAM

PATTOM, THIRUVANANTHAPURAM - 695 004
REPRESENTEDBY ITSCHAIRMAN

TANGEDCO

NPKRR MAALIGAI, 800, ANNA SALAI
CHENNAI - 600 002

REPRESENTED BY ITSCHAIRMAN

ELECTRICITY DEPARTMENT -’Jﬂ‘,, L g
GOVT OF PONDICHERRY, - | E. { A
PONDICHERRY - 605001

REPRESENTED BY ITS CHIEF SECRETARY

=
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35.

36

37.

38.

EASTERN POWER DISTRIBUTION COMPANY OF
ANDHRA PRADESH LIMITED (APEPDCL)

APEPDCL, P&T COLONY, SEETHMMADHARA, VISHAKHAPATNAM
ANDHRA PRADESH,

REPRESENTED BY ITSMANAGING DIRECTOR

. SOUTHERN POWER DISTRIBUTION COMPANY

OF ANDHRA PRADESH LIMITED (APSPDCL)
SRINIVASASA KALYANA MANDAPAM BACKSIDE,

TIRUCHANOOR ROAD, KESAVAYANA GUNTA,
TIRUPATI-517 501, -

CHITTOOR DISTRICT, ANDHRA PRADESH
REPRESENTED BY ITSMANAGING DIRECTOR

CENTRAL POWER DISTRIBUTION COMPANY
OF ANDHRA PRADESH LIMITED (APCPDCL)
CORPORATE OFFICE, MINT COMPOUND,
HYDERABAD - 500 063

ANDHRA PRADESH

REPRESENTED BY ITSMANAGING DIRECTOR

NORTHERN POWER DISTRIBUTION COMPANY
OF ANDHRA PRADESH LIMITED (APNPDCL)
OPP. NIT PETROL PUMP

CHAITANYAPURI, KAZIPET,

WARANGAL - 506 004

ANDHRA PRADESH
REPRESENTED BY ITSMANAGING DIRECTOR

BANGALORE ELECTRICITY SUPPLY COMPANY LTD.,
(BESCOM), CORPORATE OFFICE,

K. R. CIRCLE, BANGALORE - 560 001

KARANATAKA

REPRESENTED BY ITSMANAGING DIRECTOR

GULBARGA ELECTRICITY SUPPLY COMPANY LTD., (GESCOM)
STATION MAIN ROAD, GULBURGA -
KARNATAKA

REPRESENTED BY ITSMANAGING DIRECTOR .

HUBLI ELECTRICITY SUPPLY COMPANY LTD., (HESCOM)
NAVANACAR, PB ROAD

HUBLI, KARNATAKA
REPRESENTED BY ITSMANAGING DIRECTOR ——

MESCOM CORPORATE OFFICE, I__’__‘;; .rf_.; R .:‘
PARADIGM FLAZA, AB SHETTY CIRCLE (e ] & 1o

MANGALORE - 575 001, KARNATAKA h BN
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39.

41.

42.

45.

46.

47.

REPRESENTED BY ITSMANAGING DIRECTOR

CHAMUNDESWARI ELECTRICITY SUPPLY CORPORATION LTD., (CESC)

# 927, L J AVENUE GROUND FLOOR,

NEW KANTHARAJURS ROAD SARASWATIPURAM,
MYSORE - 570 009, KARNATAKA

REPRESENTED BY ITS MANAGING DIRECTOR

R. K. M. POWER LIMITED

147, GITANJALI NAGAR, AVANTI VIHAR,
SECTOR-I, RAIPUR (C.G.) — 492004
REPRESENTED BY ITSCHAIRMAN

ATHENA CHHATTISGARH POWER PVT. LTD.
7-1-24 B BLOCK, 5™ FLOOR, "ROXANA TOWERS",
GREENLANDS, BEGUMPET, HY DERABAD-500016
REPRESENTED BY ITSCHAIRMAN

JNDAL POWER LIMITED

POST BOX NO. - 16,

KHARSIA ROAD, RAIGARH - 496001
REPRESENTED BY ITSCHAIRMAN

SKSPOWER GENERATION (CHHATTISGARH) LTD.

501 B, ELEGANT BUSINESSPARK,ANDHERI KURLA ROAD,
J. B.NAGAR, ANDHERI(E), MUMBAI - 400059
REPRESENTED BY ITSCHAIRMAN

KORBA WEST POWER CO. LTD.

2"" FLOOR, CENTRUM PLAZA, GOLF COURSE ROAD,
SECTOR - 53, GURGAON -- 122002

REPRESENTED BY ITSCHAIRMAN

KSK MAHANADI POWER COMPANY LTD.
8-2/293/82/A/431/A, ROAD NO. 22, JUBILEE HILLS,
HYDERABAD - 500033

REPRESENTED BY ITSCHAIRMAN

VISA POWER LTD..
HUL BUILDING, 2"" FLOOR, 9,
SHAKESPEARE SARANI, KOLKATA - 700071
REPRESENTED BY ITSCHAIRMAN

D. B. POWERLTD.

PLOT NO.-813, PHASE-V,

UDY OG VIHAR, GURGAON-122016
REPRESENTED BY ITSCHAIRMAN
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48. TRN ENERGY PVT. LTD.

4735122, GROUND FL OO
PRAKASHDEEPBUILDI NG ANSARI ROAD,

DARYA GANJ, NEW DELHI - 110 002

Gurgaon
Dated:y3.11.2013

--- RESPONDENTS

Filed by
Power Grid Cor poratlon of IndiaLtd.
Represented by

""5__”
@@ S. S Raju
Dy. General Manager (Commercial)
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BEFORE
{ B THE CENTRAL ELECTRICITY REGULATORY COMMISSION
NEW DELHI
- PETITION NO.: cevuseens
IN THE MATTER OF: Approval under Regulation-86 of CERC (Conduct of Business) Regulations’ 1999
{ and CERC (Terms and Conditions of Tariff) Regulations’2009 for determination of ~Transmission Tariff
for (1) 7651400 kV, 3*500 MVA ICT-2 at Raigarh PS (Near Tamnar) alongwith with associated bays, (2)
( T65/4() kV, 3*500 MVA ICT-3 at Raigarh PS (Near Tamnar) alongwith with associated bays and (3) 765
kV SfC Champa Pooling Station-Dharamjaygarh S/S T/L & Bays at Dharamjaygarh S/S only under
{ Establishment of Pooling stations at Champa & Raigarh (near Tamnar) for IPP Generation Projects in
Chhatfisgarh (Set “B”/ WR1-IPPB) in Western Region for tariff block 2009-14 period.
A Poaver Grid Corporation of India Ltd. ---PETITIONER
| (Govt. of India undertaking)
Registered office: B-9, Qutab Institutional
s Katwaria Sarai, New Delhi 110 016 and
' Carporate office: " Saudamini*' ,Plot no. L
. Se&tor-29, Gurgaon -122 001. ( Haryanay H,f:_’::.':i:'.=h;j-._
I8 e
M;EDH":'A PRADESH POWER I-.MNA{& —ﬁli:EPGHDEM‘S
SHAKTI BHAWAN, RAMPUR ) ’.:.T ;:1::' e
, JABALPUR - 482 008 = T
3 REPRESENTED BY ITSMD I
( Angl Others
Affidavit verifying the Petition
r I, S. % Raju, S/O Shri S. B. Raju, working as Deputy General Manager (Commercial) in the Powergrid
" ==
I:. L ml - ﬂ 'ﬁ:‘-
\
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Corporation of IndiaLtd., having itsregistered Officeat B-9, Institutional Area, KatwariaSarai, New Delhi-
110 016, do hereby solemnly affirm and stateas under:- .

1. | an the Dy. Generd Manager (Commercia) of Power Grid Corporation of India Ltd., the
representativeof the Petitioner in the above matter, and am duly authorized to make thisaffidavit.

2. | submit that the enclosed tariff Petition is being filed for determination of tariff for (1) 7651400 kV,
3*500 MVA ICT-2 a Raigarh PS (Near Tamhar) alongwith with associated bays, (2) 7651400 kV,
3*500 MVA ICT-3 at Raigarh PS (Near Tamnar) alongwith with associated bays and (3) 765 kV

SIC Champa Pooling Station-Dharamjaygarh S/S T/I. & Bays at Dharamjaygarh S/S only under
Establishment of Pooling stationsat Champa & Raigarh (near Tamnar) for IPP Generation Projectsin
Chhattisgarh (Set “B”/ WRI-1PPB) in Western Region for tariff block 2009-14 period.

3. 1 submit that no other tariff Petition except this Petition has been filed directly or indirectly for
approva of tariff for (1) 7651400 kV, 3*500 MVA ICT-2 at Raigarh PS (Near Tamnar) aongwith
with associated bays, (2) 765/400 kV, 3*500 MVA ICT-3 at Raigarh PS {(Mear Tamnar) alongwith
with associated baysand (3) 765kV SIC Champa Pooling Station-Dharamjaygarh S/S T/, & Bays
at Dharamjaygarh S/S only under Establishment of Pooling stations at Champa & Raigarh (near
Tamnar) for 1PP Generation Projects in Chhattisgarh (Set “B”/ WR1-IPPB) in Western Region for
tariff block 2009-14 period.

4. The statementsmade in the tariff Petition herein are based on petitioner company's official records
maintained in the ordinary course of businessand | believe them to be true and correct.

5. The documents attached with the petition are legible copiesand duly attested by me.

v

(DEPONENT)
VERIFICATION

Solemnly affirmed at Gurgaon on this ﬁﬁ:’,;av of November 2013 that the contents of the above
affidavit are true to my knowledge and belief and no part of it is false and nothing materia has been

concealed there from,

g

(DEPONENT) -

.
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BEFORE
THE CENTRAL ELECTRICITY REGULATORY COMMISSION
NEW DELHI

IN THE MATTER OF: Approva under Regulation-86 of CEKC (Conduct of Business) Regulations 1999
and CERC (Terms and Conditions of Tariff) Regulations’2009 for determination of Transmission Tariff

for

(1) 7651400 kV, 3*500 MVA ICT-2 at Raigarh PS (Near Tamnar) alongwith with associated bays, (2)

7651400 kV, 3*500 MVA ICT-3 at Raigarh PS (Near Tamnar) alongwith with associated bays and (3) 765
kV SIC Champa Pooling Station-Dharamjaygarh S/S T/L & Bays at Dharamjaygarh S/S only under
Establishment of Pooling stations at Champa & Raigarh (near Tamnar) for IPP Generation Projects in
Chhattisgarh (Set “B”/ WRI-1PPB) in Western Region for tariff block 2009-14 period.

Power Grid Corporation of IndiaLtd. —PETITIONER
(Govt. of India undertaking)
Registered office: B-9, Qutab Institutional Area,
Katwaria Sarai, New Dwlhi 110016 and
Corpor ate office: " Saudamini** ,Plot no.2,
Sector-29, Gurgaon -122 001. ( Haryana) .

MADHYA PRADESH POWER MANAGEMENT COMPANY LTD. --RESPONDENTS
SHAKTI BHAWAN, RAMPUR

JABALPUR - 482 008
REPRESENTED BY ITSMD
And Others

To

The Hon'ble Chairman and
his Companion Members of The Hon'ble CERC
The Humble application filed by the Petitioner

MOST RESPECTFULLY SHOWETH

1)

2)

3)

The Petitioner herein, Power Grid Corporation of India Ltd. is a Government Company within the
meaning of Companies Act, 1956. The Petitioner is also discharging the statutory functions under
various applicable provisions, including in particular section 28 and 38 of the Electricity Act, 2003. In
exercise of powers under sub-section {1) of section 38(1) the Electricity Act 2003, the Government of
India has declared the Petitioner herein asthe Central Transmission Utility.

That, Hon'ble Commission have notified CERC (Terms and Conditions of Tariff) Regulations, 20009,
in accordance with which tariff based on capital cost of the transmission projects shall be determined.
These Regulations have come in to force on 1.4.2009 and shall remain in force fer a period of 5 years,
unlessreviewed earlier or extended by the Hon'ble Commission.

Approval of the Scheme

That the petitioner has been entrusted with 'the implementation of Establishment of Pooling stations at
Chantpa and Raigarh (near Tamnar) for |PP Generation Projects in Chhattisgarh (Set “B”/ WRI-I1PPB)
in Western Region. Investment approval for the said system was accorded by Board of Directors of
POWERGRID vide Memorandum C/CP/Chhattisgarh-IPP dtd. 31.05.2611-al an estimated cost of Rs.

-

™

o

-
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1961.87 crore :‘gudmg IDC of Rs. 125.72 crs. (based on 4  Quarter, 2010 price level). Encl.-1,

page.42..10.,
The Schematic diagram of the same isattached hereto asEncl. - 2, (page?.':é..).
Broad scope of the projectis given below:
Transmission line e e
1. Champa Pooling Station = Raipur Pooling Station 765kV D/C line -150 km
2. Raigarh Pooling Station (near Kotra) — Raigarh Pooling Station - 50 km

(near Tarnnar) 765kV D/Cline
5 3. Champa Pooling Station — Dharamjaygarh/ near Korba Switching - 50 km
Station 765kV S/C line
3. Raigarh Pooling Station (near Kotra) — Champa Pooling Station -105 km
765kV SIC line

Substation

1 Establishment of 765/400 kV, 6x1500 MVA €hampa Pooling Station

2. Establishment of 7651400 kV 3x1500 MVA Raigarh Pooling Station (near
Tamnar)

3. Bay extensions at 765/400kVv Raigarh Pooling Station (near Kotra), 765kV
Raipur Pooling Station and Dharamjaygarh Pooling Station

4) Long Term Access Agreement has been entered into between the Petitioner and IPPs situated in
Chhattisgarh on 24.02.2010. The petitioner had approached CERC for Regulatory Approva of High
L Capacity Power Transmission Corridors (including the system under consideration/assets covered in the
instant petition) for which approval was granted by Hon’ble Commission vide order dtd. 31.05.2010.
Thereefter, Investment approval for the said system was accorded by Board of Directors of
POWERGRID vide Memorandum C/CP/Chhattisgarh-IPP dtd. 31.05.2011 at an estimated cost of Rs.
1961.87 crore including IDC of Rs. 125.72 crs. (based on 4™ Quarter, 2010 price level). The
Transmission System associated with Establishment of Pooling stations at Raigarh Champa and Raigarh
(near Tamnar) for IPP Generation Projects in Chhattisgarh (Set “B”/ WRI-1PPB) in Western Region
was also discussed and agreed by the beneficiaries for implementation by POWERGRID in the 14
WRPC held on 19.08.2010. A copy whereof isattached hereto Encl. - 3, (PageZ?...to3.2=.).

5) Petitioner has already filed petition for the assets as mentioned below:
S.No Asset | Anticipated | Actual | Covered il

/MNotional DOCO Pet. No.
DOCO

f Raigarh PS (Near Kotra) - Raigarh PS| 01.10.2013 | 01.11.2013 | 166/1TT/2013

(near Tamnar) 765 kV D/C T/L with

associated bays- Asset | 1

2. 765/400 kV 1500 MVA Auto-Transformer | 01.10.2013 | 01.11.2013 | 166/TT/2013
and 765 kV 4*80 MVar Bus Reactor at '

Raigarh (near Tamnar) — Asset 11

6) Implementation Schedule
That details of asset covered in this petition under IPP Generation PrOJects in Chhattisgarh (Part B,

DPR-II) in Western Region is as below:
f/ -~

g
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S.No | Detailsof assets as per Petition beingfiled Anticipated Revised  Ant.
DOCO as per | POCO for
Auditor's claiming tariff
Certificate
1. Asst | @ 7651400 kV, 3*500 MVA ICT-2 at Raigarh PS No chanae
(Near Tamnar) alongwith with associated bays 01.12.2013 9
2. Asst IT : 7651400 kV, 3*500 MVA ICT-3 at Raigarh PS Nochanoe
(Near Tamnar) alongwith with associated bays 01.01.2014 9
3. Aset I : 765 kV SIC Champa Pooling Station- 01022014 °
Dharamjaygarh S/S T/L & Baysat Dharamjaygarh S/S only | @1.01.2014 o

As per Investment Approval the project is scheduled to be commissioned by May '2014 ie. DOCO as
01.06.2014. All the assets covered under the instant Petition are anticipated to be commissioned with in the
approved schedule.

Regulation 15: Return on equity

) Return on equity shall be computed in rupee terms, on the equity base determined in
accordance with regulation 12.

2) Return on equity shall be computed on pre-tax basis at the base rate of 15.5% to be grossed
up asper clause (3) of this regulation:

Provided that in case of projects commissioned on or after 1** April, 2009, an additional return of
0.5% shall be alowed if such projectsare completed within the time line specified in Appendix-11.

(B) e
(B
Appendix-11

Timelinefor completion of proiects:

1. The completion time schedule shall be reckoned from the date of investment approval by the
Board (of the generating company or the transmission licensee), or the CCEA clearance as the
case may be, up to the date of commercial operation of the units or block or element of the
transmission project as applicable.

2. The time schedule has been indicated in months in the following paragraphs and tables:

Transmission Schemes
Qualifying time schedule in months

e- 765 kV SIC Transmission Linein Plain area is30 months
[- New 765 kV AC Sub-Station in Plain areais 30 months

The element covered in this project i.e. (plain terrain), Asset I: 7651400 kV, 3*500 MVA ICT-2 at
Kaigarh PS (Near Tamnar) alongwith with associated bays, Asset II: 7651400 kV, 3*500 MVA ICT-
3 at Raigarh PS (Near Tamnar) alongwith with associated bays and Asset III: 765 kV SIC Champa
Pooling Station-Dharamjaygarh S/S T/L & Baysat Dharamjaygarh S/S only

For Asset | & II the qualified time schedule for which has been stipulated as 30 months in the
Appendix-II to the Regulations.

For Assat: III: the qualified time schedule for which has been stlpulated as 30 months in the
Appendix-II to the Regulations. e

r '\-\."'}/"A- ._\.’. o ‘g'—'_
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For Asset | (Chhattisgarh Part-B Petition 1/ Petition No. 166/TT/2013): Raigarh PS (Near Kotra)
- Raigarh PS (near Tamnar) 765 kV D/C T/L with associated bays, the qualified time schedule for
which has not been stipulated in the Appendix-11to the Regulations.

It is submitted that CERC Tariff Regulations 2009 does not provide timeline for claiming 0.5%
additional ROE in respect of 765 kV DIC transmission line. Petitioner had filed Miscellaneous
Petition No. 19212010 before Hon’ble Commission, wherein petitioner had requested CERC to alow
timeline of 36 months in respect of 765 kV D/C Transmission Line. Hon'ble Commission vide
order ditd. 31.01.2012 in petition no. 19212010 has mentioned that Petitioner should again approach
CERC with sufficient data for justification of 36 months timeline. Petitioner is in process of
approaching CERC again with sufficient datafor fixing the timeline of 36 monthsfor construction of
765 kV D/C Transmission Line. Accordingly, clam has been made for 0.5% add. ROE in the
petifion. Hble Commission may kindly alow the add. ROE as claimed in the petition.

The aforesaid Asset (Asset |- Chhattisgarh Part-B Petition 1) is anticipated to be completed
within 36 months from the date of investment approval and therefore, the project qualifies for
additional ROE of 05% under Regulation 15(2) of CERC (Terms and conditions of Tariff)
Regulations, 2009. Accordingly, the tariff under this petition is based on pre-tax ROE of 18.044%
inclusve of MAT @ 11.33% ( Base rate-10%, surcharge- 10%4, cess-3%) being applicablefor the
year 2008-09. The grossed up pre-tax rate of ROE of 16 %( 15.5+0.5) works out to 18.044 %
grossed up at 11.33% of MAT Rate).

7) Completion Cost
That the present petition coversdetermination of tariff based on actual expenditure incurred upto DOCO
and projected additional capitalization to be incurred from DOCO to 31.03.2014 and FY 2014-15 of the
assets covered under the current petition. The details of apportioned approved cost, cost as on DOCO
and estimated /projected additional capitaization to be incurred of various assets covered in this
petition are summarized below:
(Rsin Lakhs)

S1 | Nameof | Apportioned |Estimated Exp.| Estimated Estimated Total Est.
No | theasset | approved cost UptoAnt. | Exp. For FY| Exp.For FY | Expenditure
asper FR DOCO 13-14 14-15
1. [ Asstl 6055.26 3059.37 1413.84 436.30 4909.51
2. | Assetll 6081.19 3429.43 1368.91 575.15 5373.49
3. | Assetlll 11986.97 11787.58 1417.14 947.41 14152.13

A copy of auditor's certificatesin respect of the assets covered in this petition are enclosad herewith as Encl-
4 (page 33, t038).
Thereisno cost over run in comparison to apportioned approved cost in case of Asset-1 & Asst-11,
« however margina cost overrun is seen in respect of Ass#-111. The cost variation is mainly due to
lower/higher award cost received in competitive bidding as compared to initial estimates. The
reasons for item wise cost variation between approved cost (FR) and actual cost as on DOCO are
explained in detail in Form-5B. Initial spares may please be alowed for the respective assets as
claimed considering thetotal ceiling limit of the overall project.

That the admissibility of additional capital expenditure(Add.-cap.) proposed during 2009-14 isto be

dealt in accordance with the provisionsof regulation 9(1), the extract of clause 9(1) of regulation
2009 is reproduced as under:

[é
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" Additional Capitalization'

The capital expenditure incurred or projected to be incurred, on the following counts within the original
scope d work, after the date commercial operation and up to the cut-off date may be admitted by the
Commission, subject to prudence check:

Provided that the details of works included in the original scope of work aong with estimates of
expenditure, undischarged liabilities and the works deferred for execution shall be submitted along
with the application for determination of tariff.

7.1 The additional Capitalization incurred /projected to be incurred in the contextual assetsis mainly on
account of provisional price variation payments, final/Retention Payments, Hon’ble Commission is
prayed to award the same. The detaiis of add cap is aiso mentioned in form 9 of the respective assets.

80) TRANSMISSION TARIFF

8.1 The tariff for block 2009-2014 has been worked out as per CERC (Terms and Conditions of Tariff)
Regulations, 2009, issued vide notification dated. 19.01.2009. In the present petition the transmission
tariff has been calculated taking actual expenditure upto DOCO and projected additional
capitalization from DOCO to 31.03.2014. Calculations for working out the tariff along with
supporting documentation are attached hereto as Encl.- 5, ( page33 to J17.).

The annual transmission tariff for thetariff period 2009-14 is summarized as below:

(RsinLakhs)

SI Name of the asset 2009-10 | 2010-11 | 2011-12 | 2012-13 |  2013-14
No (pro-rata)
. | Aset-1  (DOCO: At

01.12.2013) - - - - 256.00
2. Asset-II  (DOCO: Ant.

01.01.2014) - - - - 214.46
3. | Aset-l  (DOCO:  Ant.

01.01.2014) (Revised Ant.| - - - - 365.95%

DOCO 01.02.2014)

*Thetariff for the period 2013-14 has been worked out (for revised anticipated DOCO) by taking pro-
rata Of the tariff calculated in forms based-on anticipated DOCO as per Auditor Certificate

8.2 Depreciatiorrfor 2009-14 period has been calculated as per straight line method and rates as specified
in appendix I1I of the Regulation 2009 and these details are provide in Form-11.

8.3 That, it is submitted in the Tariff indicated at 8.1 above, the ROE has been calculated @ 18.044 %
(including additional ROE of 0.5 % on account of timely completion of the element) based on the
rate notified by the Hon'ble Commission as per illustration under regulation 15 (4) (i) of the CERC
(Terms and Conditions of Tariff) Regulations, 2009. It is further submitted that the above rate'of
18.044 % isbased on the MAT rate of 11.33 % being applicable for the yeir 208-09.

;o T
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8.5

8.6

8.7

9.0

That further in line with the amendment dated 21.06.201 1 to Regulation 15 of the Principal Tariff
Regulation dated 19.01.2009, the petitioner shall be allowed to recover the shortfall or refund the
excess Annual Fixed Charges, on account of rate of Return on Equity due to change in applicable
Minimum Alternate/Corporate Income Tax rate as per the Income Tax Act, 1961 ( as amended fiom
time to time) of the respective financial year directly without making any application before the
Commission. Further, Annual Fixed charges with respect to Tax rates applicable shall be trued up in
accordance with Regulation 6 of the Principal Regulations

The transmission charges at para 8.1 above is inclusive of O&M expenses for the project derived
based on the normsfor O&M expenditure as specified under regulation 19(g) of the tariff regulations
for block 2009-14. It is the understanding of the petitioner that these norms for O&M expenditure
been arrived by the Hon’ble commission after considering (i) normalized actual O&M expenses of
the pgtitioner on its various projects in various regions during the year 2003-04, 2004-05, 2005-06,
2006-07,2007-08, (ii) the base norms so arrived is escalated at 5.72% per annum to arrive at norms
for years of tariff period 2009-14, (iii) and also wage hike of 50% on account of pay revision of the
employees of Public Sector Undertakings. It is submitted that the wage revision of the employees of
the petitioner company has already been done. The petitioner may approach the Commission for
additional manpower cost on account of wage revision (if, any) during the tariff block 2009-i4 for
claiming in the tariff.

Petitioner submitsthat the License fee has been a new component of cost to the Transmission license
under O&M stage of the project and has become incidental to the petitioner / CTU only fiom 2008-09.
It istherefore submitted that License fee shall be recovered separately from the respondents as per
CERC (Terms and Conditions on Tariff) (Third Amendment), Regulations, 2012 issued vide date
31.12.2012, para 13" Addition of New Regulation to the Principal Regulations 42A. (1) (b)."

The Transmission Charges and other related Charges indicated at para 8 above, is exclusive of
incentive, late payment surcharge, FERV, any statutory taxes, levies, duties, cess, filing fees, license
fee or any other kind of imposition (s) and/ or other surcharges etc. whatsoever imposed / charged by
any Government (Central/State) and / or any other local bodies/authorities/regulatory authorities in
relation to transmission of electricity, environmental protection, and/or in respect of any of its
installation associated with the Transmission System and the same shall be borne and additionally
paid by the respondent(s) to the petitioner and the same shall be charged, billed separately by the
petitioner on the respondents.

Service tax on transmission has been put in the negative list w.e.f. 01.04.2012 and accordingly the
Transmission Charges indicated at para 8.1 above, isexclusive of Service Tax and the same shall be
borne and additionally paid by the respondent(s) to the petitioner and the same shall be charged,
billed separately by the petitioner if at any time the transmission charges is withdrawn from the
negative list.

That Interest on Loan has been calculated on the basis of rate prevailing ason DOCO. The changein
Interest rate due to floatingrate of interest applicable, if any, for the project needs to be claimed /
adjusted over thetariff block of 05 years directly from / with the beneficiaries aswas being followed
during the tariff block 2004-09.

Sharing of Transmission Charges
Tariff for Transmission of Electricity (Annual Fixed Cost) as per para 8.1 of petition shall be
recovered on monthly basis and the billing collection and disbursement of Transmission Charges
shall be governed by provision of CERC (sharing of interstate Transmission Charges and Losses)
Regulations, 2010.

i
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The Petitioner submitsthat the Encl.-1 to Encl.-5 may please be treated asintegral part of this
petition.

PRAYER

It isrespectfully prayed that the Hon’ble Commission may be pleased to

1

2)
3)

4)

5)

6)

&)

9

Approve the Transmission Tariff for the assets covered under this petition, as per para-81 above.
The billing shall be done fiom the actual date of commercial operation.

Approve the Additional Capitalisation incurred/ projected to be incurred.
Approve the Additional ROE as claimed in the Petition.

-4
Allow the petitioner to recover the shortfall or refund the excess Annual Fixed Charges, on account
of Return on Equity due to change in applicable Minimum Alternate/Corporate Income Tax rate as
per the Income Tax Act, 1961 ( as amended fiom time to time) of the respective financial year
directly without making any application before the Commission.

Approve the reimbursement of expenditure by the beneficiaries towards petition filing fee, and
publishing of notices in newspapers in terms of Regulation 42 CERC (Terms and Conditions of
Tariff) Regulations,2009, and other expenditure ( if any) in relation to the filing of petition.

Allow the petitioner to bill and adjust impact on Interest on Loan due to change in Interest rate on
account of floating rate of interest applicable during 2009-14 period, if any, fiom the respondent.

Allow the Petitioner to bill and recover Service tax on Transmission Charges separately fiom the
respondents, if at any time service tax on transmission iswithdrawn from negative list at any timein
future.

Allow the petitioner to bill and recover Licensee fee separately fiom the respondents as per CERC
(Terms and Conditions on Tariff) (Third Amendment), Regulations, 2012 issued vide date
31.12.2012, para 13 " Addition of New Regulation to the Principal Regulations 42A. (1) (b)."

Allow provisional tariff in accordance with clause (3) of Regulation 5 Central Electricity Regulatory
Commission (Termsand Conditions of Tariff) Regulations, 2009 (First and Second Amendment).

10) Allow the petitioner to bill Tariff from actual DOCO.

11) The variation between the approved cost and the anticipated completion cost may kindly be looked

GURGAON:
DATED:L .11.2013 & ! 'se..

into at project level-when the entire scope of the project is commissioned and tariff may be allowed
as claimed in the current petition.
and pass such other relief as Hon’ble Commission deemsfit and appropriate under the circumstances
of the case and in the interest of justice.

FILED BY

POWER GRID CQRFORATION OF INDIALTD.
REPRESENTED BY

N
g B U,

Dy. GENERAL MANAGE?_EFQHMER{TTAL}
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POWER GRID CORPORATION OF INDIA LIMITED
(A Governmenl of Indin Enterprise)

vy e < dRIfE oife W 2, deeveog, iie-122 000, BRETT

B - 0124-2571700-719, O < 0124-2571780, 0124-2671761 T HEME

Corporste Office | “Saudarmin® Fict Me. 2, Sector-28, Gurgaoa-122 (01, Haryana
Tal. : (124-257 700719, Fast: 01 24-287 1760, 0124-257 1761 Gram : ‘MATGRIC

221G/ Ref. Mo, CICPIChhallisgarh-IPP Date: 31 May, 2011

MEMORANDUM

Sub: Establishment of Pooling stations at Charnpa and Raigarh (near Tarnnar) for
IPP Generation Projects in Ghhattisgarh.

The Hoard of Directors of POWERGRID, in exercise of powers delegated to it by the
Department of Public Enterprises (DPE), Ministry of Heavy Industries and Public
Enterprises, Government of India throughits Office Memorandum No. 26(3)/2005-GM-GL-
92 dated 1* May, 2008 and Office Memorandum No. DPE/11(2)/97-Fin. dated 22™ July,
1997 (modified subsequently through Office Memorandum No. 18(24)/2003-GM-GL.64
dated 5" August, 2005), have accorded investment approval for "Establishment of
Pooling Stations at Charnpa and Raigarh (near Tarnnar) for IPP Generation Projects
in Chhattisgarh” in its 263" meeting held on 30" May 2011, as per details given below:

3 Scope of Project

Broad scope of the projectis given below:
_Jransmission line

1. Champa Pooling Station — Raipur Pooling Station 765kV D/C line -150 km

2 + Kaigarh Pooling Station (near Kotra) — Raigarh Pooling Station - 50 km
(near Tamnar) 785kV D/C line

4. Champa Pooling Station = Dharamjaygarh/ near Korba Switching - 50 km
Station 765KV SIC line

4. Raigarh Pooling Station (near Kotra) — Champa Pooling Station -105 km
765kV SIC line

Substation

1 Establishment of 7651400 kV, 6x1500 MVA Champa Pooling Station

2 Establishment of 7651400 kV, 3x1500 MVA Raigarh Pooling Station (near
Tamnar) i )

3.  Bay extensions at ¥ESMMKY ‘Haigarh™Pooling Station (near Kotra), 765kV
Raipur Pooling Station and Dharamjaygarh Pooling Station

2. Project Cost and Funding

Estimated cost of the project at 4" quarter 2010 price level is Rs. 1961.87 Crore
(including IDC of Rs. 125.72 Crore). The abstract cost estimate is attached at
Annexure-|,
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C,

The project is proposed. fo be implemented threugh domestic borrowings/ bands and
Internal Resources of POWERGRID with Debt : Equity ratio of 70-30,

I Im entation 5 iz

The project s scheduled to be commissioned within 36 months from the date of

investment approval,

This is issued in pursuance of the minutes of 2534

FOWERGRID held on 30" May 2011.
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Copy for kind information please:

= W=

10.

11

1%

13.

14.

15

16.

17.

16

19.

20

31.

2%

PS to Secretary (Power)
Chairman, CERC, Core:3, 8™ fioor, SCOPE complax, Maw Delhi — 110.003
Chairperson, CEA , R. K. Puram, New Delhi = 110 066

Chairman, Bharat Aluminium Co. Ltd., Core-6, Scope Office Complex, Lodhi Road,
New Delhi = 11003,

.Ghajrman, -Athena Chhattisgarh Power Put. Ltd., 7-1-24 B block, 5™ Floor, Roxana

Towers, Greenlands, Begumpet, Hyderabad = 500016.

CMD, Vandana Vidhyut Ltd., Vandana Bhawan, M.G. Read, Raipur, Chhattisgarh.
Managing Director, R.K.M. Powergen Pvt. Ltd., 147, Gitanjali: Nagar, Avanti Vihar,
Sector-1, Raipur (Chhattisgarh) — 492004. 4

Managing Director, Jindal Power Ltd., Post Box No. 16, Kharsia Road, Raigarh
(Chhattisgarh) — 496001.

Managing Director, SKS Power Generstion (Chhattisgarh) Ltd:, 501 B, Elegant
Business Park, Andheri Kurla Road: J.B. Nagar, Andheri (E); Mumbal — 480059,
Managing Director, Korba West Power Co. Ltd., 2™ Floor Centrum Plaza, Golf
Course Road, Sector-53, Gurgaon — 122002.

Managing Director, DB Power Ltd., C/o India United Textile Mills, Dr. Ambedkar
Road. Opp. ITC Grand Central Parel, Mumbai — 400012.

Executive Director, KSK Mahanadi Power Company Ltd., 8-2/29382/A1431/A, Road
No 22, Jubilee Hills, Hyderabad = 50033.

CEO & Director, Lanco Amarkantak Power Ltd., Lanco House, Plot No. 4, Software
Units Layout, Hitech City, Madhapur, Hyderabad = 500081.

Managing Director, Visa Power Ltd., HUL Biulding, 2™ floor, 9 Shakespeare
Sarani, Kolkata - 700071.

Managing Director, TRN Energy Pvt. Ltd., 4735122, Ground Floor, Prakashdeep
Building, Ansari Road, Daryaganj, New Delhi — 110 002

Managing Director, GMR Chhattisgarh Energy Pvt. Ltd. IBC Knowledge Park,
Phase-2, D-Block, 9" Floor, 4/4, Bannerghatta Road, Bangaluru (Karnataka) -
560029

Managing Director, Chhattisgarh Steel & Power Ltd;, 142, Saheed Smarak
Complex, G.E. Road, Raipur, Chhattisgarh.

Managing Director, Chhattisgarh State Power Trading Co. Lid., 2™ Floor, Vidyut
Sewa Bhawan, Danganiya, Raipur (Chhattisgarh) — 492013.

Chairman, Maharashtra State Electricity Board, Hongkong Bank Dldg, 4™ floor, MG
Road, Fort. Mumbai - 400 051

Chairman, Madhya Pradesh State Electricity Board, Shakti Bhawan, PB No. 34,
Rampur, Jabalpur -- 482 008

Chairman, Gujarat Electricity Board, Vidyut Bhawan, Race Course, Baroda,
Gujarat

Secretary (Power), Govt. of Goa, Vidyut Bhawan. Near Mandvi l-ln'!,ﬂ_lfif.jil_na;u, Goa
403 001 [0/
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44,
45,
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47,

48

Chairman. Chhattisgarh State Eleclricity Board, PO - Sundarmagar, Dangania,
Raipur, Chhattisgarh — 492 013

Socrelary (Power), Electricity Depariment, Administration of Dadra Nagar Haveli,
UT. Silvaga - 396 230

Secretary (Power), Electricity Department, Administration of Daman and Diu, U.T.
Daman = 396 210

Commissioner, Power DF'u'E"-DF:ﬂ'IEI"l‘t Deptt, Govt. of Jammu & Kashmir, Mini
Secretarrat Jamrau | - -

LMD, HImEEhEI'I PTElﬂEEh Power Transmission Corporation Lid., Barowalia House,
Khalini, Shimla-171002

Chairman, Punjab State Electricity Board, The M’a", Patiaia- 147001
CMD, Waryana Vidyut Prasaran Nigam Ltd., Shakti Bhawan, sector-6, Pancvh}syl_a;
(Waryana) — 134109

CMD, Rajasthan State Electricity Board, Vidyut Bhawan, Vidyut Mar], Jaipur-
302005.

CMD, UPPCL, Shakti Bhawan, 14, Ashok Marg, Lucknaiw — 226001

CMD, Uttarakhand Power Corporation Ltd., Kaulagarh Power House, FRlcomplex, -
Dehradun-248006.

CMBD, Delhi Transco Limited (DTL), Shakti Sadan, Ketla Road, New Delhi-02

Chief Engineer, Electricity Deptt., Chandigarh Administration, Mini Secretariat
{U.T.), Sector-9, Chandigarh.

Advisor, PAMD, Planning Cornmission, Yojana Bhawan, New Delhi = 110 001
Mermber Secretary, Planning Commission, Yojana Bhawan, New Delhi— 110 001
Member Secretary, WRPC, MIDC Area, Marol, Andheri East, Mumbai = 400 094
Member Secretary, NRPC, 18/A, Shahe=d Jeet Singh Sansanwal Marg, Katwaria
Sarai, New Delhi-110 016

Member (Power Systems), CEA, R.K.Puram, New Delhi -66

Secretary, CEA, Sewa Bhawan, R.K.Puram, New Delhi -66 — 03 copies

Joint Secretary, Ministry of Statistics & Programme Implementation, Sardar Patel
Bhawan, New Delhi.

Joirit Secretary & Financial Advisor, MoP, Shram Shakti Bhawan. New Delhi
Joint Secretary (Transmission), MoP, Shram Shakti Bhawan, New Delhi

Joint Secretary (Plan Finance Div.-1l}, Ministry of Finance, North Block, New Delhi
Director {Transmission), MaF, Shram Shakti Hhawan, New Delhi _

Director, Ministry of Finance (Plan Finance Div:), North Block:New Delhi

Deputy Secretary, Cabinet Secretariat, Rashtrapati Bhawan, New Delhi

Under Secretary. Finance & Budget Section, MoP
ol {E:j-—laﬁ.ﬂ,

i IEI'I!mIi Agrawal)
- General Manager( CP)
s
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Distribution:

ED: Finance — Sh. R.T. Agarwal/ Engg.-SEF & CE/ Comml./ CS & MMI HR/ Law/
Finance = Sh. V.C. Jagannathan/ HVDC & QA& Telecom/ TDD/ 08/ LD&C/
ERP & IT/ WRTS-I/ WRTS-it/ NRTS:/ HRTS-II

CEO, POSOCO

GM TL & 88/ ESMD/ CMG - Sh, Anil Jain
Dy. CVO

AGM: Cost Engg.

Company Secretary

For kind information of:

Director (Finance) / Director (Personnel) / Director (Operations)/ Director (Projects)

‘z{j:ﬂ-ﬂhq
(S

il Agrawal)
General Manager (CP)
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ANNEXURE 4|

ABSTRACT COST ESTIMATE
(BASE COST)

ESTABLISHMENT OF POOLING STATIONS AT CHAMPA AND RAIGARH (NEAR TAMNAR) FOR IRP:
GENERATION PROJECTS IN CHHATTISBARH )

(Cost updated to 4th Quarter 2010 price level)

sr. DESCRIPTION AMOUNT

g Noo — (Rs. In Crare)
A Preliminary Survey & Soil Investigation 1.82
] Land Acquisitionfor Substation and R & R Compensation 58.20
C Cost of Compensaljon for Trangarnission Lines
1) Compensation towatds Crop, Tree & PTCC 5.31
1) Compensationiowards Forest 1,10
0 Civil Works
) Infrastruciure for substations 22.10
ti) Non Residential Buildings 5.0
iii) Colony for TransmissionLines & Substations 14.02

E Equipment Cost

a} Transmission Lines 741.40
h) Sub-Stations 775.82
¥ _SubTota[ATO E E 16385
G Special Tools & Plants 9.01
H Incidental Expenditure During Construction @ 5% of [F - C{ii)] 81.22
| Contingencies @ 3% of [F - C(ii)] 48.73
J Cenlages & Contingencies @ 8% on Compensatory
Afforestation (considering Rg:45;000 per Ha) 9.7Ha 0.00%
K Customs Duty @ 20.941% (plus 2% handling charges) r.62
~__SubTotal(AtoK) - T AEERE
L interest During Construction(iDC) 125.72
T GRANDTOTAL - T Te187

Note 1 | oar) has been assumied to be available from Domestic sources.
Z Interest rate an Loan has been considered @ 10.5% for Domestic Loan subject Lo actuals
' 3 Debt:Equity ratio has been considered as 70 30
4. Tl project is schedufod to be commissioned within 36 months progressively from the date of investment
approval. However, for the purpose of phasing of funds, the Investment approval has been assumed on

01.05.2011.
| schange [late considered: 1SEK=Rs. 6715
1zm 0or) 15 12.20'10) 1 CHF =Rs. 47.72
TUSD =Rs. 45.69
b oreign Exchange component in above in equivalent Rs.Crores = 335. 28
- Uustoms Duly 8 20.941% snd handiing chasges G 2% thereon have been consiered (o all impored Equpment |
."-. . :
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¥ U SPEEDPOST

Ww}mﬁn
Gosgrmnent of Ind @
ﬁm’m ané v boee e S © en-2000

Western Reglonal Powsr Commite IS/1S0 - 8001-2000
- % -3, mmaivdl e, oy (o), g - 400
F-3, MIDC Area, Andheri (East), Mumbai - 400093 T . T
MM Phone: 022- 28221636, 28200192/95/96; T Fan - 022~ 28370193
Website - www.wrpc.qov.in E-mail - ms-wrpc@nic.in

.- il 14 41 v dow s 2010/ e qi?w f:
No. WRPGH4™ WRPC Mig./AS/2010/ ETB > ate: ? 3 o 2010
WA Mo,

(e I & SER) <
(As per enclosed list)

ferem: 18 3rre 2010 i E st e dreim R wihd 14 9 e @ wrdga |

Sub.: Minutes of the 14" meeting of Western Regional Power Committeeheld on 19" August 2010 at
Mumbai.

TR | Sir,

50 U @ o fils 19 e 2010 @ aE § omiifn ofvew del fragm il @ g
Ju w R I R |

Please find enclosed herewith the minutes of 14™ meeting of Western Regional Power
Comunittes held on 18" August 2016 at Mumbal.

a4 7 Yours faithfully,

A /Encl.: ST / As Above W
i BIAv

iwaater B/ Maniit Singh)
W |fiY ) Member Secretary
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Central Electricity Authority

few d:fig faga afi

_ WESTERN REGIONAL POWER COMMITTEE

o

q & fr @ 9t Refi 10 SvTer 2010 & §a § S

14 & ¥ B HATA

MINUTES OF 14™ MEETING OF WRPC
HELD ON 19™ AUGUST 2010 AT MUMBAI

MUMBAI




. constraints has to be put into place by the IPP. The SPS details would be

141

1.5

16

worked out by RLDC concerned in consultationwith RPC.

GETCO raised the issue of tho capacity of the IPP generation projects to be
assumed while sharing of the transmission charges in view of the fact that
PGCIL had taken the Bank Guarantee for the capacity for which Long Term
Open Access had been sought by the IPP. In this context it was clarified that
presently sharing of pooled regional charges was on basis of gross generation
capacity and the 1PPs would also share the transmission charges according to
gross generation capacity for injection through ISTS. The capacity applied for
LTA is relevant for the purpose of Bank Guarantee to be paid to the CTU by
the IPP.

PGCIL proposed that considering the fact that 765/400kV Pooling stations at
Champa and Raigarh ( near Tamnar) along with 765/400kV transformers at
Champa Pooling station (for other {PPs) is being implemented by
POWERGRID as part of common transmission system of IPP projects in
Chhattisgarh, the dedicated 765/400kV 3x1500MVA transformers each at
Champa & Raigarh (Tamnar) Pooling Station may also be implemented by
POWERGRID as a part of transmission system of IPP projects in
Chhattisgarh.

Standing Committee agreed that the dedicated 765/400kV, 3x1500MVA
transformers each at Champa & Raigarh{ near Tamnar) Pooling Station
for KSK and Jindal project may be implemented by Powergid as a part of
transmission system of IPP projects In Chhattisgarh .

Considering the above .agreed mod!fications, the modified transmission
system associated with new IPPs in Chattishgarh is enclosed at
Appendix-i

Transmission system associated with 1320 MW (2X660 HW] Solapur
STPP and 1320 MW (2X660 MW) Mauda STPP-Il.

NTPC had planned to take up four projects through Bulk Tendering of 660 MW
units to be implemented during XII plan period. These projects were Solapur
STPP (1320 MW), Mauda STPP-ll (1320 MW), Meja- JV UPRUVNL (1320
MW) and Nabinagar STPP- JV BSEB (1980 MW). Out of the above, Solapur
and Mauda STPP located in Maharashtra would be implemented as regional
projects for the benefit of Western Region. These projects are scheduled for

.commissioning in the year 2014-15 with scenario considered in this time-

frame.
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Similar proposal was received by CEA from PGCIL for establishing 7651400
kV GIS substation instead of AlS substation at Vadodara agreed as a part of
WR System Strengthening for IPP projects in Madhya Pradesh and
Chhattisgarh (being pooled at Bilaspur Polling station) as problem was faced
in getting land for Vadodara 7651400 kV substation.

Regarding 765/400 kV substatlon at Vadodra It was decided by Standing
Committee that PGCIL and GETCO would jointly survey and sort out the
issue of acquisition of suitable land for setting up 7651400 kV GIS
substation.

GETCO proposal of sparing additional 2 nos. of 220 kV line bays at
4001220 kV Bhachau ( Bhimsar, PGCIL) substation for full evacuation of
power from 1st unit of 800 MW at Mundra UMPP.

Mundra UMPP (56X800 MW) located in Gujarat being implemented by M/s
Coastal Gujarat Private Ltd.(CGPL) was scheduled for commissioning during
the period Sep 2011 to March 2013 ( Unit 1: Sep 2011, Unit 22 March 2012,
Unit 3: July 2012, Unit 4: November 2012 and Unit 5: March 2013).

The power from 1st 800 MW unit would be evacuated through Mundra -
Bhachau 400 kV Dlc line to GETCO system. The underlying 220 kV network
planned by GETCO from 2X315 MVA 4001220 kV Bhachau substation of
PGCIL was LILO of Halvad — Morbi-220 kV D/c line at Bhachau substation.

For evacuating full power of 800 MW from unit-I GETCO had proposed 2 nos.
of 220 kV line bays and provision of one more ICT of 315 MVA at 4001220 kV
Bhachau ( Bhimsar, PGCIL) substation. The two no. additional bays would be
utilized for connecting Bhachau (PGCIL) 4001220 kV substation and Versana
(GETCO) 4001220 kV substation through 220 kV D/c line.

GETCO had also proposed Bhimsar (Bachau) - Varsana 400 kV D/C line as
system strengthening scheme for facilitating Gujarat in drawing their share of
power (1800 MW) from Mundra UMPP.

Bhirnsar (Bhachau) = Versana 400 kV D/c line as System strengthening
scheme was agreed by the Standing Committee.

Proposal of MPPTCL for construction of 220 kV Dlc line between
Shujalpur (4001220 kV) substation of POWERGRID and Badod 220
substation of MPPTCL under Western Region System Strengthening
Scheme.

.
- -4
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(xvii) Dhule (IPTC) = Dhule (MSETCL) 400 kV D/C (quad) { Implementation by

~private sector through tariff based competitive bidding route)

C. Transmisslon System in NR associated with New IPP projects in
Chattishgarh

() + 800 kV 6000 MW HVDC bipole between Champa Pooling Station — near
Kurushetra (NR) in Haryana with metallic return (initially to be operated at 3000 MW).
(iDEstablishment of 3000 MW, +800 kV HVDC bipole terminal each at Champa
pooling station and near Kurushetra in Haryana with provision to upgrade the
terminals to 6000 MW.

(iii) Kurushetra- Jallandhar 400 kV D/C (Quad) line ( one ckt via Nakodar S/S)

(iv) LILO of Abdullapur- Sonepat 400 KV D/C (triple) at Kurushetra

(v) Establishment of 4001220 kV , 2x500 MVA substation at Kurushetra

D. Interim arrangement for connectivity to projects corning prior to availability
of the planned transmission system

BALCO TPS (1200 MW), Vandana Vidhyut - TPS (540 MW), RKM Powergen (1440
MW) and KSK Mahanadi ferstwhile Wardha Power Ltd.) generation projects are

getting commissloned before the avallabllity of ine planned evacuation system.

The following are the Interim arrangement for connectivity of these projects:

Balco Ltd. (1200 MW) (i} LILO of both circuits of Korba — Birsinghpur 400kV D/c at
Balco

RKM Powergen Ltd.{1440 | (i)LILO of Rourkela- Raigarh 400kV D/c at RKM
MW)

Powergen Vandana Vidyut | (i) LILO of one ckt of Koba = Birsingpur 400kV D/c at
Ltd(540 MW) Vandana Vidyut

KSK Mahanadi (3600 MW) (1) LILO of both ckts of Raigarh — Raipur 400kV D/c at KSK
Mahanadi.

—_— L —_— S SE— —_—=

It may be noted that above is purely interim arrangement, LILO and restoration to

original .configurationwould have to be carried out by the project developer. Till the.
availability of planned network, in case of any transmission constraints the above

generators would have to be backed down and priority shall be given for evacuation

of power from those generation stations who are having their identified transmission

system along with their long term beneficiaries. Special Protection Schemes to bring

down the generation level in case of transmission constraints has to be putinto place

by the IPP along with the implementation of LILO arrangement.

Subdivision of the above transmission system in to nine sub-schemes for
purpose of implementation, as furnished by Powergrid was as under:

A Establishment of Pooling Statlons at Raigarh (Near Kotra) and Raipur for IPP
Generation Projects in Chhattisgarh

.-'-"'----
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(i) Raigarh Pooling Station (near Kotra) - Raipur Pooling station 765 kV D/C line.
(i) Raigarh Pooling Station (near Kotra) - Raigarh (existing) 400 kV D/C (to be kept
openat a later date).

(iii) Raipur Pooling Station = Raipur (existing) 400 kV DIC line (to be kept open at a
later date).

(iv) Establishment of 765/400kV 4x1500MVA Raigarh Pooling Station (near Kotra).
(v) Establishmentof 765/400kV 1x1500MVA Raipur Pooling Station.

B. Establishment of Pooling Stations at Champa and Raigarh (Near Tamnar) for
IPP GenerationProjects in Chhattisgarh

(i) Champa Pooling station- Raipur Pooling station 765 kV D/C line.

(i) Raigarh Pooling station (near Kotra) - Raigarh Pooling station (near Tamnar) 765

kV DIC line. .

(iii) CHampa Pooling Station — Dharamjaygarh/Korba 765kV S/c line.

(iv) Raigarh Pooling Station (near Kotra) = Champa Pooling Station 765kV Sit line.

(v) Establishment of 765/400kV 6x1500MVA Champa Pooling Station

(vi) Establishmentof 765/400kV 3x1500MVA Raigarh Pooling Station(near Tamnar)
<

C. Integration of Pooling Stations in Chhattisgarh with Central part of WR for
IPP GenerationProjectsIn Chhattisgarh

(DRaipur Pooling Station— Wardha 765kV Dlc line.

D. Transmission SP/stem strengthening in Western part of WR for IPP
n -

Generation Projects In-Chhattisgarh —

(i)Wardha — Aurangabad (PG) 765kV D/c line.

(ii) Aurangabad(PG) — Boisar / Kharghar 400%V D/c (Quad) line.

(iif) Augmentation of transformation capacity by 400/220kV, 1x500 MVA transformer
at Boisar

(iv) Establishment of 765/400kV 2x1500MVA Aurangabad (PG) S/s.

E System strengthening in North/West part of WR for IPP Projects in
Chhattisgarh L

(i) Aurangabad (PG) — Padghe(PG) 765kV Difc line

(ii) Padghe (PG) — Padghe(MSETCL) 400kV D/c (Quad) line.

{iii) Vadodara — Asoj 400kV D/c(Quad) line.

(iv) Establishmentof 765/400kV, 2x1500MVA Padghe(PG) S/s [GIS Substation]
F. System strengthening In Raipur-Wardha corridor for IPP Projects in

Chhattisgarh
(i) Raipur Pooling Station - Wardha 765kV 2nd D/c line

G. System strengthening in‘Wardha-Aurangabad corridor for IPP Projects in




COST ACCOUNTANTS
Dethi Office : i
4A, Pocket 2
Mix Housing,
New Kondli, Mayur Vihar-1
New Delhl - 11 0096

goyaidethi@yahoo.co.in

-~
A

s,

CERTIFICATE OF CAPITAL COST

Project Name:
Hi[WR1-IFPR]

Name of Element
with assoclated Bays

Expected Date of Commercial Operation; {'_ o ||-.I..~ 1qu\!1;‘ ) 0%.12.2043

K. G. Goyal & Associates

Jaipur Office:

289, Mahaveer Nagar-il
Maharani Farms
Durgapura .

JA PUR-302018
Mobile : 9829373503

rajeshqoyaljaipur@yahoo.co.in

TRANSMISSIDN SYSTEM ASSOCIATED WITH IPPS GENERATION B GHHATTISGARH [SET-

TES/%00KY, 3X500MVA ICT-2 at Ralgarh poolingstation (Near Tamnar) along

[ R5.{ LAKHSE]
FARTICULARS Z
Expenditure| Esimated Eslivated relmated
Expenditure from Expenditure | Experndiure | Expenditure Total
upto 01.04.2013 tg From . Frewn Frum E ° ;;t
H 3132013 | 31.07.2013 [01.08.2013 to{ 0. 12,2003 to|00.04. 20114 tm *penciture
—+—L 0.11 2013 | ELo3canis | 3103.200%
{ Doto)
i
LAND( FREEHCLD)
,r__ BUILRING ,CIVI), WifikS & COLONY 4412 TR 281.12 41.88 447 BT
i [ TRAHEAISIION LINE |!
SUB-STATION 1941.58 BE3 43 fi 48 132,712 304,42 4461 64
f
PLce . - . : .
A '_' | spasss 427,55 | 190,24 | L4180 43430 | 4,900 51
i
Inftia} Spares Included In Above = Transmisston Line
q - Sub-Station -

This is tc certify that the above stmmary has been prepared on the basls of tha Enfermistica drawn from thd Audited Statément

&0 the eatimatis as certifled by the Marasgement,

e

Place: NAGPUR
i Date 1 25-10-2013 |

| of Accounts of Few'®# Gria Corporationof India‘Ltd., Westefn Reglon, Nagpur up to 31-3-2013.The Balanceexpenditure Js based

For K. G GCYAL & ASSOCIATES
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K. G. Goyal & Associates

COST ACCOUNTANTS

Dethi Office :

4A, Pocket 2

Mix Housing,

New Kondli, Mayur Vihar-1l|

New Dethi - 110096
oyaldelhi@yahoo.co.in

i CERTIFICATEOF COST

Project Name:

B]IWWH1-IFPB)

Name of Element

{
.
Expected Oate of Commercial Operation: f_.:q L:t k u-}?n?*l ) 01.12.2013

rajeshgoyaljaipur@yahoo.co.in

Jaipur Office :

289, Mahaveer Nagar-il

Maharan

i Farms

Durgapura
JAIPUR - 302018

Mobile : 9829373503

TRAN;:SM!SSION SYSTEM ASSOCIATED WITH IPPS GENERATION | N CHHATTISGARH (SET-

TES{R00KW, 3KS00MVA ICT-2 at Raigarh poolingstation (Near Tamnar) along
with associated Bays .

RS./ LAKHS)
PARTICULARS CAPITAL IDC EDC TOTAL
cosT
{DOCO)
Expenditure Upto 31.03.2013 1836.85 9,30 14,37 1,981.58
Expenditure from 01.04.2013 to0 31.07.2013 20646 FELE] 3,17 477,55
Esirnated Expenditure From 01.08.2013 to 30.13.2013 13614 28493 317 19024
Esimated Expenditure From 01.12.2613 to 31.03.2014 1413.84 - - 1,410,584
Esimated Expenditure From01.04.2014 t031.03.2015 436.301 - . |~ 43630
I - a
4,740.58 WBaz, 20.71 £,503.51
-

This is to certify that the above summary has been prepared-on the basis of the information.drawn from the Audited Statement
of Accounts of Power Grid Corporation of Indid Ltd, Western Region, Nagpur up to %1-3-20113.Tka Balance expenditure k based

onthe estimates as certified by the Manaagement.

Place : NAGPUR - 1
Date - 25-10-2013

For I, G. GOYAL & ASSOCIATES

L, I —
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K. G. Goyal & Associates
= COST ACCOUNTANTS

” Delhi Office : Jaipur Office :
4 4, Pocket 2 289, Mahaveer Nagar-i|
i Mix Housing, Maharani Farms
X New Kondli, Mayur Vihar-1i| Durgapura :
New Delhi - 110096 JAIPUR - 302018 I
( qovaldelhi@yah00.¢0.in Mobile : 9829373503

raieshaoyaljaipur:

yahoo.¢o.iii

CERTIFICATEOF CARIT,

TN

ESTABLISHMENT OF POOLING STATIONS AT CHAMIPA AND RAIGARH (NEAR TAMNAR) - IPP - 8
-1

dpject Name:

o

Name of Element TES /200 kW, 3x500 MVAICT-3 AT RAIGARH{TAMMAR) PS AND ASSOCIATED BAYS

Jate of Commercial Operation: #1,01.2014: {Anticipated)

. (RS./ LAKHS)
L ARTICULARS .
E dit Esszr(;iitrje Esimated Esimated
Expenditure xpendiire P Expenditure | Expenditure
c " from from Total
AN upto OL04 2013, 1. 10,2003 ta From From Exvenditure
BLOBAB | 4 oo | o ppops |0 Ok 2004 10/OL 04,2004 to P
T 31.03.2014 | 31.03.2015
_ (L]
e &ND (FREEHOLD)
( JUILIrIES CIVIL WORKS & COLONY 0.58 BTl 221.94 134.60 69.77 475.59
IRANSMISSION LINE
f
" SUB-STATION 1,281.97 1,137.33 738.90 1,234.32 506. 38 4,897.0
{ acc
) 3,282.55 1,186.04 960.84 1,368.91 575.15 531348
L
- nitial Spares included in Above - Transmissionline NIL
- - Sub-station L1

{ _hisis to certify that.the above summary has been prepared on the basis of the Infusmation. drawn from the Audited Statement of Accounts of Fower
irid Corporation of India Lid, Western Reglon, Magper up to 31-03-2013. The expenditure from 01-04-2013 t 0 30-09-2013 h‘ave been verified from
. B lwaeks of Aaccounts of Tk project. Balance expenditureis basedonthe astimates as certitied by the Management.

e : RAGFUR
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K. G Goyal & Associates

COST ACCOUNTANTS

Delhi Office : Jaipur Office :

4A, Pocket 2 288, Mahaveer Nagar-1l
Mix Housing, Maharani Farms

New Kondli, Mayur Vihar-1il Durgapura

New Deihi - 110096 JAIPUR - 302018
goyaldelhi@yahoo.co.in Mobile : 9829373503

rajeshgoevyaliaipur@yahoo.co.in

ICAT

Project Wame: ESTABLISHMENT OF POOLING STATIONS AT CHAMPA AND RATGARH (NEAR TAMNAR)- IPP ~ 8

Name of Element 765,800 kW, 3u500 MVA |CT-3 AT RAIGARH[TAMMNAR] P5 AND ASSOCIATED BAYS
it of Commercial Operatton: 01.01.2014 {Anticipated)
. (RS./ LAKHS)
PARTICULARS CAPITAL (18 [EDC TOTAL
COST
DEDn) )

,Expenditure Upto 31. 03. 2013 1,08L71 173.28 27,56 1,282.55
Expenditure from 01. 04. 2013to 30. 09. 2013 1,040.85 |, 126. 91 1 ] 1,186.04
Estimated Expenditure from01. 10. 2013 to 31.12.2i013( DOCO) r 63. 45 934 960.84
Esimated Expenditure From 01.01.2014to 31.03.2014 1,368.91
Esimated Expenditure From 01. 04. 2014t 0 31.03.2015 575.15 575.15

_ 4,954.87 363.64 | 54,58 5,373.49

This is to certify that the above summary hasbeen prepared on the basis of the information drawn from the Audited Statement of Accountsof Power
Grid Corporation of India Ltd, Western Region, Nagpur up to 31- 03-2013 . The expenditure from 01- 04- 2013to 30-09-2013 have been verified from
the hooksof accountsof the project. Balance expenditure is based on the estimates as certified by the Management.

Place: NAGPUR Forl BT B MRS OnIATES
Date ad6-L13
; N e |7
' ' () Cofrt
1= ekl i
5 -1G804
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K. G. éﬂyal & Associates

Cfi;]ST ACCOUNTANTS

Delhi Office : Jaipur Office :
4A, Pocket 2 289, Mahaveer Nagar-ll
Mix Housing, Maharani Farms

New Kondli, Mayur Vihar-li!

New Delhi - 110096

aldelhi@yahoo.co.in

Project Name:

Name af Element

Durgapura
JAIPUR - 302018
Mobile : 9829373503

raleshgovaliaipur@yahoo.co.in

CENTRICATE OF CAMTAL CO5T

EST}\BLISHMENT' OF POOLING STATIONS AT CHAMPA AND RAIGARH (WEAR TAMNAR) FOR 1PP
GENERATIONPROJECTS IN CHHATISGARH

765KV S/C Champa Pooling Station-DhararnjaygarhSS TL & Bays at Dharamjaygarh $S Only

Date of Commerclal Operation: 01.01.2012  {Antlcipated)
{ RS./ LAKHS)
PARTICULARS Expenditure Expenditure Estlmgted Eslma.t_ed Esimated
1 from Expenditure | Expenditure | Expenditure Total
aig8 g |OL 04 2013 to from From Fresm Expenditure
30.09.2013 | 04.10.2013 t0 |01 01 2014 %o | §4.63. 2EL4E to

LA [FREEHGLE] B L] - - ]
BUILDING CIVIL WRKS & COLONY - 15.3§ L1 EEE 529 II 158,03
TRANSMISSIONLINE 5,948.21 a,006. T8 100358 [0 % ] | IO T 1335101
SUB-STATION 116. 40 .0 32,07 J 4ed.na (UER 1,BETE
PLCC - - 87,58 - BT.%E

B AL ] 4,306 1 653,81 1 141714 74T 24,155 13

T = L i |

{nitial Spares Includedin Above - Transmissioh Line
- Sub-station

Fhls is to certify that the above summary has been prepared on the bass of the Information drawn from the Audited Statement of Accounts of Power
Grid Corporation of India Ltd,, Western Region, Nagpur up to 31-03-2013 . The expenditare from01- 04-2013te 30-09-2013have been verifisd from the
kb Of mosgmanits of the project. Balance expendlture is based on the estimates as certified by the Management.

Flace : MAGFUR
Dake: ML

For I GG 2 AREOCIATES
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K. G. Goyal & Associates

c COST ACCOUNTANTS

Delhl Office : i
44, Pocket 2 ] Jalpur Office :
i ; 289, Mahaveer Magar-I|
Mix Housing, Maharani Farms
New Kondli, Mayus "ivar-1i Durgapu
New Delhi - 110096 Japura
oyaldelhi@yahoo.co.in JAIPUR - 302018
— Mobile : 9829373503
fajeshgoyaljaipur@yahoo,.co.jn
|
CAPITAL
) Project Name: . ESTABLISHMENT OF POOLING STATIONSAT CHAMPA AND RAIGARH (NEAR TAMNAR) FOR PP
. GENERATIONPROJECTSIN CHHATISGARH | Dpﬂ ..]], h!
-0
Name of Element 765KV S/C Champa Pooling Station-DharamjaygarhS$ TL & Bays at Pharamjaygarh 55 Only
Date of Commercial Operation: 01.01.2014  (Anticipated)
(RS./ LAKHS)
PARTICULARS CAPITAL IDC IEDC TOTAL
COsT
{DOCO)
Expenditure Upto 31.03.2013 5,535.66 456.36 72.59 6,064.51
Expenditure from 01.04,2013 to 30.092013 3,646.68 |. 334.24 4814 4,029.06
Estimated Expenditure from 01.10.2013 to 31.12.2013 {DOCO) 1,502.71 167.12 24.07 1,693,891
Tsirnated Expenditure From 01.01.2014 to 3103.2014 1,417.14 1,417,234
= _ Esimated Expenditure From 91.04,2024 to 31.03.2015 947.41 947.41
[ [ _mosiEn 957.72. istm 14,357.1%

This is to certify that the above summary has beenpfisfiieed 0N the basis of the Information drawn from the Audited Stateraent of Accounts of Power
Grid Corporationof India Ltd,, Western Region, Nagpur up to 31-03-2013. The expenditure from-03-04-2913t0-30-09-2013 have been verlfled from tbe
books o faccountsof the project. Balance expenditure is based on the estimates as certlﬂedi'by the Management.

Place : NAGPUR
Date : 26/10/13

For K. G, GOYAL 5 ASSQCIATES
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Name of the Transmission Licensee:
Name df Region:

Name o the Project:

Name of the Transmission Element:

Calculation Of Return On Equity
POWERGFUD CORPORATION OF INDIA LTD.

WESTERN REGION

"Transmission System associated with IPPs Generation in Chhatisgarh (SET-B)
7651400 kV, 3*500 MV A ICT-II at Raigarh Pooling Station (near Tamnar) alongwith associated bays. Ant. :DOCO :01-DEC-

PART - 11X
Form 1A

' 2013

(Rsin Lacs

Particulars Existing 2;)&)[?5 2009-2010 2010-2011 2011-2012 2012-2013 2013-2014
1 2 3 |
Equity asDOCO 917.81]
Notional Equity for Add Cap 424.15 |
Total Equity 1341.96 |
Return on Equity @ 15445 13044, 67.96
etitioner
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Name of the'Transmission Licensee:
Name of Region:

Name of the Project:

Name of the Transmission Element:

Normative Parametersconsidered For tariff calculations

POWERGRID CORPORATION OF INDIA LTD.
WESTERN REGION

"Transmission System associated with IPPs Generation in Chhatisgarh (SET-B)

PART - 11
Form 3

7651400 kV, 3*500 MVA ICT-II at Raigarh Pooling Station (near Tamnar) alongwith assocxated bays. Ant. :DOCO :01-DEC-

2013
Year EndingMarch
Particulars Unit Existing 20608-2009 2009-2010 2010-2011 2011-2012 2012-2013 2013-2014
1 2 El 4 5 6 7 8
Base Rate of Return on Equity % 17.481
Tax Rate % 11.33
Target Availebility % 98.00
Normative O& M per Kim. | Rs. lacs Given Below
Normative O&M per bay 1 Rs. lacs . {ziven Helow _
Spares for WC as % of O&M % I | 1500
kecievablesin Months for WC months 200 |
Prime lending Rate of SBI ason 01-APR-7-00% b | [1.3
Mormg for (&M expenditure for Transmission System
2009110 20011 2011-13 In12-13 | 2013-14 1
Norms for sub-station (Rs Lakh per bay) .
765 KV 7136 771.56 81.99 86.68 91.64
400 KV 5140 55.40 5857 61.92 65.46
220KV - J64E 38.78 41,00 43.34 45.82
132 KV and below 26.20 27.70 29.28 30.96 32.73
Norms for AC ard HVDC Lines (Rs Lakhs per km)
Single Circuit (Bundled conductor with four or more sub-conductors) 0.537 0.568 0.600 0.635 0.671
Single Circuit (Twin & Tripie Conductor) 0.358 0.378 0.400 0.423 0.447
Single Circuit (Single Conductor) — 0179 L 0.189 0.200 0.212 0.224
Double Circuit (Bundled conductor with four or mere sub-conductors) 0940 0.994 1.051 1.111 1.174
Double Circuit (Twin & Triple Conductorl 0.627 0.663 A— 0.701 0.741 0.783
s Citcuit (SingleConductor) 0.259 0.284 0.301 0.318 0.336
ﬁmhf HVDC Stations
FIVDE Back-to-back stations(Rs lakh per 500 M1 443.00 468.00 495.00 523.00 553.00
:_mn.nnd.-hndgg HVDC bipole scheme (Rs Lakh) 1450.00 1533.00 1621.00 1713.00 1811.00
| TalcherKanlar H M Cbipole scheme (Rs Lakh) ' 1699.90 1796.00 1899.00 2008.00 2122.00




Abstract of Capital Cost

Name of theTransmission Licensee :

Name of Region:

POWER GRID CORPORATION OF INDIA
WESTERN REGIDN

Name of the Project :

Establishmentof Pooling Stations at Champa and Raigarh
(Near Tamnar) Under IPP-B

Name of Element: ~ -

THE 0KV, I*SH0MVA ICT-2 at Raigarh Pooling Station(Near
Tamnar) along with associated bays.

Capital Cost Estimates

Board of Director/ Agency approving the

Board o Directors

Cacital cost estimates;

Date of approval of the Capital cost estimates:

31st May 2011

Present Day Cost

Completed Cost

Price level of approved estimates

As of End of 4th Qtr. Of the
year 2010

As on Scheduled COD of the
System

1
Foreign Exchange rate consdered for the
Capital £0et estimated

. s | S R L.

Foreign Comporssnt, if ary (In Slion US § or
the relevant Cumenced

— —

566733

—
—1—

e et

L ——————

~ BEEAAG

Demestic Component (R, Lakh)

Capital cost excluding IDC & FC(Rs.

\Lakh)

5667.33

6687.45

'IBC & FC

—

Foreign Compaonent, If any (In Million US § o
thie relevant Curency

J

| Domestic Comgorent (R Lakh)

328.67

Total IDC & FC (R, Lakhy |

Riate of baves & dubies corsidencd

|F-:|r-Eii|1'l Component, if any (In Million US § on i
1

|omestic Component {Rs, Lakh)

Total Capital cost Including IDC & FC
i

6055.26

7145.21

Schedule of Commissioning

(Scheduled DOCO elementwise)

COD of Unit-1/Block-1

30th May 2014

1st Jan 2014(Anticipated)

COD of Unit-1/Block-2

COD of Unit-1/Block-3

COD of Unit-1/Block-4

Note:
1. Copy of approval letter should be enclosed.

3. Details of IDC & Financing Charges are to be

2. Details of Capital cost are to be furnished as per FORM-5B or 5C as applicable.

furnished as per FORM-16.

-
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PARTHII
Form B

Element wise Break-up of Preject Costfor Transmission System

Name of theTransmission Licensee : Power Grid Corporatio of India Ltd.
Name of Region: Western Region-}
Name of the Project : ESTABLISHMENT OF POOLING STATIONS AT CHAMPA AND RAIGARH (NEAR TAMNAR) UNDER IPP-B
Name of the Element: Takidiiy, ¥ E65RiI ICT-2 at Raigarh Pooling Station(Near Tamnar) along with associated bays.

DOGO: 01,12 2010 [Anhrinaled)

Ax per riginal Esimate{Cos kn R,/ Lakh]
e e St : : s
&LNo. Break Down i b g o s i i _
1 | s 3 =T
A | TRANSMISSION LINE - z
1.0 |Preliminary works B
1 Dewign & Enginesting 1l
Frafminary Fvestigalion Righl of wey, loees
1.7 |olearercs, FTOC, gereral ool works, comgsensation
_______ __Jete.+ (Colony alona T L Line) -
1.3 |Total Preliminary works -
20 |Transmission Lines material
2.1 |Towers Steel N
2.2 |Conductor
2.3 |Earth Wire
2.4 |Insulators
2.5 |HardwareFittings
2.6 |Conductor & Earthwire accessories
2.7 |Spares(Inclin Conductor)
2.8 |Erection, Stringing & Civit works including foundation
2.9 |Total Transmission Lines material
3.0 |Taxes and Duties
3.1 |Custorn Duty
2T |Other Taxes & Duties(Inciuded in Above)
|_ Total Taxes & Duties
I Total -Transmission lines 0.00 0.00 0.00 0.00
N2
B |SUBSTATIONS icT-2
4.9 |Preiiininary works & land
41 iDesign % Engineering 0.00| 0.00 0.00 0.00
4.2 |Lend 0.00 0.00 0.00 0.00
4.3 |Site preparation 0.00 0.00 0.00 0.00
Totai Preliminary works & land 0.00 0.00 0.00 0.00
5.0 |Zivil Works
5.1 |ControlRoom & Office Building including HVAC 0.00 0.00 0.00 0.00
5.2 |Township & Colony 0.00 0.00 0.00 0.00
_5 3 EE.E‘.'& and Dvainsgs 0.00 0.00 0.00 0.00
| There isno change in quantity.The
. 2 variation is mainly due to LOA
54  |Poumislien lo w¥uciures 124.86 823.00 380,74 | Price /PV/Taxes & Duties efc.
| B _ 87.12
2D |MEsc CMIIH:'.'J-':-._ ) 0.00 0.00 0.00 0.00
Tolal Civil Works 87.12 124.86 323.00 360.74
6.0 | Subslation Emﬂmm!: T
Theres no change in quantity.The
5 1 yariation 1r mainly due to LOA
B Smilcrgair (CT,FT, G flreaknd, ikl #ic) 269 2¢ 264 28 55 B | Price/PV/Taxes & Dutles etc
gy 590 16
There is no change in quantity.The
T vanation 1s nainly due to L.OA
G2 [Tasnpfomes 229812 1068 22 24 03| Price/PV/Taxes & Duties etc
_ 4190 38
Ed  |Comprnzaling Equpnienl Aeacke, 5108 elo] 000 000 Q.00
| 8.4 [Conimi_Reim & Protecton Fanet 5592 2842 27,80
[ f ol ET
000 000 ;000\ o _ . dd_ﬂa-""_

e
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PART - It
Form 6

Financial package upto COD

Name of the Transmission POWERGRID CORPORATION OF INDIA LTD.

Licensee:
Name of Region:
Name of the Project:

Name of the Transmission
Element:

Project Cost as on

WESTERN REGION
'Transmission System associated with IPPs Generation in Chhatisgarh (SET-B)

765/400 KV, 3*500 MV A ICT-II at Raigarh Pooling Station (near Tamnar)
alongwith associated bays. Ant. :DOCO :01-DEC-2013

3059.37 (Rs. in Lakhs) -

AN

7N VAN

Vil
I

N

P

o

m—

,/g“

Paa
/

COD/31.03.2009: °
Date of Commercial Operation of 01-DEC-2013 (A/r]fc,'. Fafﬁd)
the Transmission element: .

_(Rsin Lz_lcs)
Transmission Lines
Financial Package as|Financial Package as on As Admitted on COD
apportioned/ Approved/COD
Currency and Amount Currency and Amount Currency and Amount
Loans
Loans - Domestic INR 4238.68 INR 1271.56
Loans - Foreign INR 870.00
Total Loans 4238.68 2141.56
Equity -
Foreign
Domestic INR 1816.58 INR 917.81
Notional 0.00
Tota} Equity 1816.58 917.81
Debt Equity Ratio 70.00:30.00 70.00:30.00
Total Cost 6055.26 -3059.37
Debt| Equity] __ Total|
Add Cap For 2013-2014 | | 1413.84] ]
Add Cap For 2013-2014 Actual Normative
Debt 989.69
Equity 424.15
Total 1413.84 :
Total Capital Cost with ADDCAP upto 01.04.209$ 4473.21

-

Petitioner




1uonyd
T B
==

0€°9EP [€10.L
sjuswied '
(0% nonusIey % 2oueled |7hh6E NOILVLS €0S
. SuewARg] . _
m&q uonusley % dueeq |98 1y ONIATINg S10z-+10C| T
P8 EIPY B0l
SJUSWAEJ
(he nonusley % ourEeq (7L 6l | NOILVIS 9nS
SUETC]
Q wm. uonuIy % dueedg |7 18T ONIATINg vroz-e10z| I
L 9 b 14 £ 4 I
PIIIA0D .
YOIyt J3pun asodoxd pasiiendes aq 0y pasodoad ajep Jjo Jnd puokaq ,jep yjo ynd 0jdn
150D payIupy uope[nday Jad se uoneayysnp pue pasieyded junowy | QD JI3)je pappe 3q o) pasodoad yuawdinbyspaon Ieax ‘ON'IS
Soer] ul sy) .
(Pxrodvagels) eroz-oma-to *a0D
. : £107
-OAA-10: 020Q: UV *skeq pajeposse yymuore (Jeuwe], Ieau) uoperg surood yresiey e [1-1D1 VAIA 00S<E ‘AN 00¥/S9L JJUIUWIIY rolssTusuel ] 9y} Jo dweN
(g-1AS) ytedspeyy) ul uopeIduds) s UM PIIeIdosse wa)sAg uorssiwusues ], :399[0.14 2y jo sweN
. NOIOTY NYALSAM :uciday Jo awey
‘LT VIANI 4O NOILLVIOJdYOD AIIDIIMO0d +9aSUIINT UOISSIWUSVERL], JYj JO SUIBN]
aoD 1eye uonesyeyde) [euonIppY o JusuIdE)S
6 ua0y
n1-14vd )

Neerd

/u: N S ~

N s —~ — —

s



Jauonyag

s

© (2)D ul papnjour (3505 SWSpaY 2 AYHA ‘04 Ol Suipn|oxs) DAL Jo junowy (p

170
&'l A0qe (2)D UT papnjour 1509 BulgpaH ® A D4 "Dd1 Jo junowy (3
saoqe (8)) ul sanifiqel| [ended Jjo junowy (q
EL'YY $300q 12d se junoury 320[g $s010 3uiso[) (e D
E Em Ul papajout (3509 BUIEpsH % AMHA D4 ‘Ol SuIpn[oxa) D] Jo junowy (p
2A0qe ()g Ul papn|oul 1500 JudpSH ¥ A¥dA 04 "Dd1 30 unowy (3
9A0qe (2)g ul sanjiqer] [ejtded jo junowy (q
14%4¢ , pot1ad a3 Juunp JUnoWy 300} SSoiD ur uoIppy (8 q rw
170 ' 8 ()Y ul papnjout (1500 3WIIpsH ¥ AUAL DA dE.uEnonuv DQd1 30 junoury (p
L4 2A0Qe (B)Y Ul papnjoui 1500 SuIEPaH % A¥Ad D4 DAl JO 0wy (2
aA0qe (&)Y Ut saniiqel| [eydes jo junowy (q
B mm.o,m $00q 13d se Junoury yo0]g sso1p auruad (vl - W
VIOCTeN-1€ | C10Z-TeN-1€ | ZI0C-T®AN-TE | [10C-T8IA-1E | 010C-TeIN- 1€
~£102-DHA-10 | “T10T-4dV-10 | -11024dV-10 | -010Z-Ad4V-10 | -600T-2dV-10

(se101) UT "5Y)

-Jdd-10: 000d: 1y

Y6 w10y
- 134vd

(9814 1834 pue sojep JueAsfel Jof usAlS 9q 01)
350D [ende)) Jo JuduINMQ

sAvq PIFEILOSSE YIIMETIOME. (JrTun ], J80u) uoLElS 241004 yeSiey 1¢ II-LOT VAIN 005+ ‘AX 00/SOL
(g-L3S) UI=SSneYyD) Ul noyrIIUAL) ST UMM PIJeIacsss waysAg ucissiusus],

‘AL VIONI 40

€107

NOIOTH NMALSHM R
NOLLVIOJdE0D Qranuamod

150D [e3idrD) 30 JHUwS

1
o O , . \
R /sq Nean N ~io NN S N — o —

:EEoE HOISSIWSUELL] IYj Jo WeN
:300foag 21) Jo auten]

tuo13Y 1o sweN

1935U01] UOISSILISURL ], 3Y) 10 WBN



Iuonyaq

\.
r8EIPl
S19U10
£32.4n082Y
jeurdjuy
. SIvTy Bmbyg
69°686 uTo [EJ0L,
uo
0s pue ¢-ueo]
7-ueo|
1-ueo|
streRd
Supueuly
1
uswdinbygppiopy
u pasiepded
P8'EIPT junowry
It 01 6 8 L 9 S v 3 [4 1
{@oo |
. PIOT-18 I wouy Supiers) |
o 0S 79 GIvax pieay cleax Tleax 1deax uo 0§ WGIBIX paed A [$3:55 4 AR X -1£01 OO Wwolj| 1edax [epuUeUly
panupy [En3dV/passfoig P
(soe] U1 sY)
€10¢
-DAA-10: 0D0Q: Uy ‘skeq pajerosse Pmsuole (reuwie], reau) uonels Surjood yredrey 1 11-LOI VAIN 00S=€ ‘AX 00$/S9L | DUAUIR[Y UoISSWISUE], oY) Jo duIeN
(g-1AS) yredsyeqyo) ur UOYeIIUIS) SJJI Y)IM PIJRII0SSE IYSAS HOISSIMSUBL]L, ) :39afoag sy Jo awey
_ NOIDTI NYALSAM ‘uoiday jo aweN
‘ALT VIANI A0 NOLLVYO L0 ArE9¥dM0d " i99SUAII'] UOISSIHISURL], 3} JO dwEN
uoyesiejde) [euonIppy jo upuruly
0 uLiog .
11 -18vd
FEEN ol - ( . . : " . .- ) R - . ) . | ' ,h 5 - . .
N/ ._L_ ﬁ!\ Stag’ h— Ner/ [ ,/F.\, ( (5 ,,/_ni\ e’ / Narr’ ,L .v /l.u\ / N /t\ N’ {,\.‘ — — _—

"

et

5)



1o e,

A,

T

ey
AY

.ﬂ“'\'.

e

Tin

AN

p—

7

L—

e

Name of the Transmission

Licensee:

Name of Region:
Name of the Project:

Name of the Transmission

Calculation of Depreciation Rate

POWERGRID CORPORATION OF INDIA LTD.

WESTERN REGION
'Transmission System associated with IPPs Generation in Chhatisgarh (SET-B)
765/400 kV, 3*500 MVA ICT-1I at Raigarh Pooling Statien (near Tamnar)

PART - Il
Form 11

Elenient: alongwith asseciated bays. Ant. :DOCO :01-DEC-2013
) {Rs in Lacs)
Si.No. Narue of the Assets Gross Block as on Addcap during the Gross Block as on | Depreciation Rates as| Depreciation Amount
31.03.2013 or as on year 31.03.2014 or as on per CERC's up to 31.03.2014
COD, whichever is COD, whichever is Depreciation Rate -
later later Schedul
1 2 3 4 5 6=Col.4 X Col.S
2013-2014
1 FREEHOLD LAND 0.00 0.00 0.00 0.00% 0.00
2 BUILDING 124.87 281.12 405.99 3.34% 2.96
3 TRLINE 0.00 0.00 0.00 528% 0.00
4 SUB STATION -d 2934.50 1132.72 4067.22 5.28% 61.62
5 PLCC 0.00 0.00 0.00 6.33% 0.00
6 ‘| LEASEHOLD LAND 0.00 0.00 0.00 3.34% 0.00
Total 3059.37 1413.84 4473.21 64.57
Weighted Average Rate of Depreciation (%) 1.71
Elapsed Life 0

51

SRS

Petitioner
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Calculation of Weighted Average Rate of Interest on Actual Loans

Name of the Transmission
Licensee:

Name of Region:
Name of the Project:
Name of the Transmission

. WESTERN REGION )
'"Transmission System associated with IPPs Generation in Chhatisgarh (SET-B)
765/400 KV, 3*500 MV A ICT-II at Raigarh Pooling Station (near Tamnar)

POWERGRID CORPORATION OF INDIA LTD.

PART - II1
Form 13

Element: alongwith associated bays. Ant. :DOCO :01-DEC-2013

(Rs in Lacs)
Particulars Existing| 2009-2010( 2010-2011| 2011-2012( 2012-2013| 2013-2014

_ . . " - 2008-2009
Proposed Loan 2013-14 (10.05%)
Gross Loan Opening 781.56
Cumulative Repayments of Loans upto Previous
Year )
Net Loans Opening 781.56
Add : Drawal(s) during the year
Less : Repayments(s) of Loans during the year
Net Loan Closing 781.56
Average Net Loan 781.56
Rate of Interest on Loan 0% 0% 0% 0% 10.05%
Interest on Loan 78.55
IFC (JFC - A LOAN) (31419-00)
Gross Loan Opening 100.00
Cumulative Repayments of Loans upto Previous
Year
Net Loans Opening 100.00
Add : Drawal(s) during the vear
Less : Repayments(s) of Loans during the year
Net Loan Closing 100.00
Average Net Loan ) 100.00
Rate of Interest on Loan 0% 0% 0% 0% 3.285%
Interest on Loan 3.28
| FC - BOND (17.01.2013)
Gross Loan Opening 770.00
Cumulative Repayments of Loans upto Previous
Year
Net Loans Opening 770.00
Add : Drawal(s) during the year
Less : Repayments(s) of Loans during the year
Net Loan Closing 770.00
Average Net Loan 770.00
Rate of Interest on Loan 0% 0% 0% 0%|  3.875%
Interest on Loan 29.84
BOND - XLI - :
Gross Loan Opening 90.00
Cumulative Repayments of Loans upto Previous -
Year
Net Loans Opening 90.00
Add : Drawal(s} during the year
Less : Repayments(s) of Loans during the year
Net Loan Closing 90.00
Average Net Loan 90.00
Rate of Interest on Loan 0% 0% 0% 0% 8.85% .
Interest on Loan 7.96
SBI (21.03.2012)
Gross Loan Opening - 80.00
e ®
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Calculation of Weighted Average Rate of Interest on Actual Loans

Name of the Transmission
Licensee:

Name of Region:
Name of the Project:
Name of the Transmission

WESTERN REGION
'Transmission System associated with IPPs Generation in Chhatisgarh (SET-B)
765/400 kV, 3*500 MV A ICT-II at Raigarh Pooling Station (near Tamnar)

POWERGRID CORPORATION OF INDIA LTD.

PART - I1
Form i3

Element: alongwith associated bays. Ant. :DOCO :01-DEC-2013
(Rs in Lacs)
Particulars Existing| 2009-2010| 2010-2011| 2011-2012| 2012-2013| 2013-2014
. _ . . " - 2008-2009
Cumulative Repayments of Loans upto Previous
Year
Net Loans Opening 80.00
Add : Drawal(s) during the year '
Less : Repayments(s) of Loans during the year
.|Net Loan Closing -4 80.00
Average Net Loan 80.00
Rate of Interest on Loan 0% 0% 0% 0% 10.05%
Interest on Loan 8.04
BOND XXXVII
Gross Loan Opening 60.00
Cumulative Repayments of Loans upto Previous
Year .
Net Loans Opening 60.00
Add: Dréwal(s) during the year
Less : Repayments(s) of Loans during the year .
Net Loan Closing 60.00|
Average Net Loan 60.00
Rate of Interest on Loan 0% 0% 0% 0% 9.25%
Interest on Loan 5.55|
BOND XL
Gross Loan Opening 140.00
Cumulative Repayments of Loans upic Previous
Year
Net Loans Opening 140.00
Add : Drawal(s) during the year )
Less : Repayments(s) of Loans during the year
Net Loan Closing 140.60
Average Net Loan 140.00
Rate of Interest on Loan 0% 0% 0% 0% 9.3%
Interest on Loan 13.02
BOND XXXVI —
Gross Loan Opening 35.00
Cumulative Repayments of Loans upto Previous -
Year
Net Loans Opening 35.80
Add : Drawal(s) during the vear
Less : Repayments(s) of Loans during the year
Net Loan Closing 35.00
Average Net Loan 35.00
Rate of Interest on Loan 0% 0% 0% 0% 9.35%
Interest on Loan 3.27!
BOND XX XIX
Gross 1.oan Opening 80.00
Cumulative Repayments of Loans upto Previous
Year .
80.00

Net Loans Opening
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Calculation of Weighted Average Rate of Interest on Actual Loans

Name of the Transmission
Licensee:

Name of Region:
Name of the Project: .
Name of the Transmissien

WESTERN REGION :
"Transmission System associated with IPPs Generation in Chhatisgarh (SET-B)
765/400 kV, 3*500 MV A ICT-II at Raigarh Pooling Station (near Tamnar)

POWERGRID CORPORATION OF INDIA LTD.

PART -III
Form 13

Element: alongwith associated bays. Ant. :DOCO :01-DEC-2013

. (Rs in Lacs)
Particulars Existing| 2009-2010| 2010-2011( 2011-2012| 2012-2013| 2013-2014

7 - _ . 1.2008-2009
Add : Drawal(s) during the year
Less : Repayments(s) of Loans during the year .
Net Loan Closing 80.00
Average Net Loan 80.00
Rate of Interest on Loan 0% 0% 0% 0% 9.4%
Interest on Loan ] ] 7.52
BOND XXXV
Gross Loan Opening 5.00
Cumulative Repayments of Loars upto Previous
Year ]
Net Loans Opening SR‘
Add : Drawal(s) during the year 4‘
Less : Repayments(s) of Loans during the year |
Net Loan Closing 5.00
Average Net Loan 5.00
Rate of Interest on Loan 0% 0% - 0% 0% 9.64%
Interest on Loan 0.48
Total -
Gross Loan Opening 2141.56
Cumuiative Repayments of Loans upte
Previous Year
Net Loans Opening 2141.56|
Add: i)réwal(s) during the vear
Less : Repayments(s) of Loans during the vear
Net Loan Closing 2141.56
Average Net Loan 2141.56
Interest oit Loan 157.52
7.35853%

Weighted Average Rate of Interest on Loans

Petitioner
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'ﬂw py Geoneral Manager (Financs),
gowst Grid Corporation of lmf a Lid.,

Corpm Qffice,
?audmnmi, Flotko 2

ngs, Gurgaon-122001
2

4 . Fax ko, D124-2571880

-4

wm-1m1 3147 Y7 23.09.2013

 LOANS

e Twauuw w uwbove, an merest calcv'a‘;-! on daity pruuucis Dasie, as dotoiled bs:cw Is

payab‘e en 010,483, We give balow the: ers loan-wsaiaccounihwase brdy Up Snkidag vou
» make Yh? pavmont nnlina,

Im Loan — ,

: AccountNo Amount Pori . Jays | intarant Arrount

e : Catafed L FavablgilNey
30247673088] DaRkppRoonsl Stos . T Rl 955 e ‘19‘:5556301 i

: 235500000001 1959030 .2 12 e 1008 21 78ilr

& T TOTAL - 3o I 133388082

Ehort Teny: Loan S 4

i AccountNo Amount Pariod Days | bnerest - Amount

_ | Rate(%l 1. __Pﬂlableﬂﬂtﬁz.,_q

T 32842014808 200000000C0! 9,695 130013 | 18, 9.7 85671233 -

' 20000000850 19.09.1310.30.00.13 | 12 ¢} 38 4438356

L iTOTM. 3 - 180109589}

E GRAND TOTAL 383477674]

'2 We, therefore, raquest you to muke suitable asangaren:s to fund your currant account, 80

ina! We recaive the cradit into your TL ascount on 01.10.20142.

[ 3
Y ours faithfully

DrGe Al anagsr & RM{AMT-1)
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International [~
Finance Corporation CF A s

World Bank Group '

LI

L2121 Pennsylvania Avenue, NW
Washington, DC 20433
{'ﬁ USA

X

~ DATE:
¢

~ FROM:

X

TO:

ATTN:

e

SuUBJ:

PAGES:

.

Thursday, September 12, 2013

Financial Operations Officer
Fax: 1-202-974-4371 . e LT

POWER GRID CORPORATION bF INDIA LIM
NEW DELHI,
INDIA

Singhal Ak
Fax: 011-91-124-257-1877

Investment Agreement Number - 31419

1 Total (Including this page)

We provide rate settings for all interest payment dates. Please refer to the investment agreement to determine whether this is the

last principal maturity date.

RIS

period.

P

Facility

R
31419-00
31419-01
{ 31419-02

o

aN

Thank you.

o

Please disregard this notice if the above-mentioned loan will be fully repaid or fully prepaid on or before the start of this rollover

Loan Cncy ladex . Quote Spread Loan Rate Date From Date To

000251476 USD TELERATE-US DOLLAR-06 MONTHS 0.385 2.9 3.285 9/16/2013 3/18/2014
000251898 1JSD TELERATE-US DOLLAR-06 MONTHS 0.385 2.05 2435 9/16/2013 3/18/2014
000251901 USD TELERATE-LIS DOLLAR-06 MONTHS - 0.385 - 29 3.265 9/16/2013 3/18/2014
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Stock of the nation

Ref.: NSE/LIST/ 167336-E o June:8, 201 1

The Manager (Finance) : . ‘.
Power Grid Corperation Limited o B ’
Saudamini,

Plot No.2, Sector— 29,

Gurgaon (Hatyana) - 1227 001. .

Kind Atta. : Mr. K.C. Pant
Bear Sir,

Sub: Listing of - Secured Redeemable, Non—Convertlble, Non Cumulanve,
Redeemable, Taxable Bonds (Series — XXXV) issued by Power Grid
Corporahon of Indla_ le._tcd

This has reference to your listing: apphcataon fot the hstmg -of Secured Redeemable, Non-
Convertible, Non Cumulative, Redeetiable; Taxable Bonds (Series-XXXV), issued by
you.

[ir this conmection, we are pleased to inform you that the securities as specified in the
application are duly listed on the WDM segment with effect from June 8, 2011 and all
membeis have.been suitably informed as'per-details-given in Annexure 1.

A Trade Statistics xeporr will be provided to you on-a'monthly basis in the first week of
- the following month, if the security was traded during the prevxous month. This 1epor1
will contain price \olume details-for cach day traded.

Yours truly,
For National Stock Exchange of India Limiited

<

Johnson Joseph
Chief Manager

Exchange Plaza, Bandra Kurla Complex, Bandiz (E), Mumbai 400053, India. Tel: +91 22.26698235/36, 26598346 Fax: +51 22 26598237/38, 26598347/48

E-mai! ;-cmlist@nsecolin Web site: www.nseindia.com
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. (ontinuation Sheet
L ,
giﬁ
Annexure ] _
(" Power Grid Corporation of India Limited
Details of Securitiés
o .
AN .
Sr. Issue Description Securi | Security | Issue | Allotment | Maturity date
C[ No. ty amount
. Type: (In lakhs)
— I | POWER GRID CORP 9.64% | PT PGCI5 | 9:64% | 163125 | 31-May-2015
. 2015 (8-XXXV, STRPP-A) .
. 2 | POWER GRID CORP 9.64% | PT PGC16 | 9.64% | 1[6312.5 | 31-May-2016
. 2016 (S-XXXV, STRPP-B)
. 3 | POWER GRID CORP 9.64% | PT PGC17 |964% | 16312.5 | 31-May-2017
. 2017 (8-XXXV, STRPP-C)
L 4 | POWER GRID CORP $.64% | PT | PGCI8 |9.64% | 163125 | 31-May-2018
~ 2018 (S-XXXV, STRPP-D) '
“ 5 | POWER GRID CORP 9.64% | PT PGC19 |9.64% | 163125 | 31-May-2019
2019 (S-XXXV, STRPP-E)
4 . S
< 6 | POWER GRID CORP 9.64% | PT PGC20 | 9.64% | 16312.5 | 31-May-2020
‘ 2020 (8-XXXV, STRPP-F) , .
£ 7 | POWER GRID CORP 9.64% | PT PGC21 |9.64% | 163125 | 31-May-2021
B 2021 (§-XXXV, STRPP-G) :
= 8 | POWER GRID CORP9:64% | PT PGC22 |9.64% | 16312.5 | 31-May-2022
. 2022 (§-XXXV, STRPP-H) _ _ '
< 9 |POWER GRID CORP 9.64% | PT PGC23 | 9.64% | 16312.5 | 31-May-2023
; 2023 (S-XXXV, STRPP:I)
< 10  POWER GRID CORP.9.64% | PT PGC24 |9.64% | 16312.5 | 31-May-2024
{ 2024 (S-XXXV, STRPP-1) : _
L 11 | POWER GRID CORP 9.64% | PT PGC25 | 9.64% | 16312.5 | 31-May-2025
2025 (5-XXXV, STRPP-K)
{ 12 | POWER GRID: CORP 9:64% PT PGC26 |9.64% | 16312.5 | 31-May-2026
. i 2026 (S-XXXV, STRPP-L)
=
e
o
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N NATIONAL STOCK EXCHANGE - NIF T,
' 3o

OF INDIA LIMITED

Stock of the nation

Ref.: NSE/LIST/ 144388-L September 12, 2011

The Manager (Finance)

Power Grid Corporation Limited
Saudamini,

Plot No.2, Sector — 29, :
Gurgaon(Haryana) — 122 001.

Kind Atin. ; Mr. K.C. Pant
Dear Sir,

Sub: Listing of Secured Redeemable, Non-Convertible, Non Cumulative;
Redeemable, Taxable Bonds (Series — XXXVI).issued by Power Grid
Corporation-of India Limited

This has reference to your listing application for the listing of Secured Redeemable, Non-
Convertible, Non Cumulative, Redeemable, Taxable Bonds (Series-XXXVI), issued by
you.

In this connection, we are pleased to inform you that the securities as specified _i'ﬁ the
application arc duly listed on the WDM segment with effect from September 12, 2011
and all members have been suitably informed-as per details given in Annexure 1.

A Trade Statistics report will be provided to you on a monthly basis in the first week of
the following month, if the security was traded during the previous month. This report
will contain price volume details for each day traded.

Yours truly,

For Na}ig\nal Stock Exchange of India Limited
N

O

Nagésh Pai
Manager
o

N
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Annexurel

Power Grid Corporation of India Limited
Details of Securities

Continuation Sheet

Allotment

: : Security _ ~amount | Maturity
Sr. No. | Issue Description | Type Security | Issue | (Inlakhs) | date

L | sole s Stieray | PT | POCIs | oaswe | M0 1 20N
> |30 oo strermy | PT | POCI7 | oasw | KO | e
| aRm e | | vacis s | o0 | B
5| isaoov staergy, | T PO s | ) B
¢ |3om saocvisteerey | PT | roca | ease | PP | 2
T o eaxvistaoney | PT | rocz | ease | PP | O
5| 20m oooovs streny | FT | Pocas [ ease | TP | B0
| emm o e | or | rocas [ s | M0 e
12 _g(%‘f?égggfgggfg’ PT | PGC27 | 035% | 000 | ZAuE
5| B0 ooorvi, sTRepgy | TT | POCI0 | o3z | | 2
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Ref.: NSE/LIST/155559-V

The Manager (Finance)
Power Grid Corporation Litnited
Saudamini,

Plot No.2, Sector — 29,

Gurgaon(Haryana) — 122 001

Dear Sir,

Sub:

' _NATIONAL STO(K EXCHANGF

Kind Attn,

: Mr. K.C. Pant

Stock of the nation

January 4, 2012

Listing of Secured Redeemable, Non-Convertible, Non Cumulative,

Redeemable, Taxable Bonds (Series-XXXVII) issued by Power Grid

Cornoration of lr!rh.n_

LOrporatio

Limited

This has reference to your listing application for the listing of Secured Redeemable, Non-
Convertible, Non Cumulative, Redeemab.e, Taxable Bonds. (Series-XXXVII), issved by

you.

In this connection, we are pleased to inform you that the securities as specified in the
appiication are duly listed on the WDM segment with effect from January 4, 2012 and all

members have been suitably informed as per details given in Annexure L.

A Trade Statistics report will be provided to you on a menthly basis in.the first week of -
the following month, if the security was traded during the previous month. This report
wil! contain price volume details for each day traded.

Yours truly,
onai Stock Exchange of India Limited

. For&

Johnson joseph

\7)/‘

“t

Chief Manager

Exchange Plaze, Bandra Kuda Complex, Bandra (£), Mumibai 400051, India.

E-mali :

umlist@nsecoin

Tek: +91 22 26598235736, 26598346 Fax: +97 22 20598737/38, 26598347748

Wt site: wwenseindia,

THTS
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Annexure I

Powér Grid Corporation of India Limited
Details of Securities

Continugtion Sheet

Sr. No.

Issue Description -

.Security:
Type

Security

Issue

Allotment
-amount.
(In 1akhs)

Maturity
date

"POWER GRID CORP
9.25% 2015 (S-XXXVII,

STRPP-A)

PT

PGCISB

9.25%

16625

26-Dec-2015

POWER GRID CORP
9.25% 2016 (S-XXXVII,
STRPP-B)

PGCI16B

16625

26-Dec-2016

POWER GRID CORP

9.25% 2017 (S-XXXVIi,
STRPP-C)

{

-

PGC17B

16625

26-Dec-2017

POWER GRID CORP
9.25% 2018 (S-X0OOVII,
STRPP-D)

PGC18B

16625

26-Dec-2018

POWER GRID CORP
9.25% 2019 (S-XXXVII,

'STRPP-E)

PT

PGC19B

9.25%

16625

26-Dec-2019

POWER GRID CORP
9.25% 2020 (S-XXXVII,
STRPP-F)

PT

PGC20B

9.25%

16625

26-Dec-2020

POWER GRID CORP
9.25% 2021 (S-XCXX VI,
STRPP-G)

PT

PGC21B

9.25%

16625

26-Dec-202]

1 POWER GRID CORP

9.25% 2022 (S-XH{XVII,
STRPP-H)

PGC22A

16625

26-Dec-2022

POWER GRID CORP
9.25% 2023 (S-XXXVIL,
STRPP-I)

PT

PGC23

16625

26-Dec-2023

10

POWER GRID CORP
9.25% 2024 (S-XXXVIL,
STRPP-J)

PT

PGC24

9.25%

16625

26-Dec-2024

11

POWER GRID CORP
9.25% 2025 (S8-XXXVII,
STRPP-K)

PT

PGC25

9.25%

16625

26-Dec-2025

12

POWER GRID CORP
9.25% 2026 (S-XXXVII,
STRPP-L)

PT

PGC26

9.25%

16625

26-Dec-2026
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& Y NATIONAL STOCK EXCHANGE NIFT Y
N g OF INDIA LIMITED
- : Stock of the nation
s Ref.: NSE/LIST/166892-S April 26, 2012
AN
The Manager (Finance) ,
Power Grid Corporailon of Indla Limited
Saudamini, _
Plot No.2, Sector -29, ;.
{ Gurgaon(Haryana) - 122 001,
- Kind Attn. : Mr, K.C. Pant
B Dear Sir,
£
Sub: Listing of Secured, Redeemable, Non-Convertible, Nen Cumulative,
£ Redeemable, Taxable Bonds (Series-XXXIX) issited by Power Grid
‘ Corporation of India Limited
4 This has reference to your listing application for the listing of secured redeemable, non-
convertible, non cumulative, redeemable, taxable Bonds (Series-XXXIX).
.' In this connection, we are pleased to inform you that the securities as specified in the
{ application are duly listed on the WDM segment with effect from April 26, 2012 and all
members have been suitably informed as per details given below:
< ' - Sec Issue
| Security Description Security | Issue | Size (Rs.| Maturity Date
¢ No Type .
“ 5 in lakhs)
POWER GRID CORP
& i 9.40% 2027 (8- PT PGC27 9.40% | 180000 | 29-Mar-2027
. XXXIX)
- A Trade Statistics report will be provided to you on a monthly basis in the first week of
) the following month, if the security was traded during the previous month. This report
will contain price volume details for each day traded.
£ Yours faithfully, ' SR
I*orlNanona} Stock Exchange of India L1m1ted
3 \\' 3,,
, . Johnsao¥ Toseph
‘ "J;/s-\_,_? Chief Manager @ RerS ;(/
{



NATIONAL STOCK EXCHANGE o NIETY
OF INDIA LIMITED ™

£ : Stock of the nation
=

AN

‘

- . . Ref.: NSE/LIST/ 175394-C : : July 19, 2012
R :

L  The Manager {Finance)

Power Grid Corporation of India Lumted

. Saudamini, :

o Plot No.2, Sector - 29, "

'S . Gurgaon(Haryana) - 122 001. ’

’ Kind Attn, : Mr. X.C. Pant

{ ' Dear Sir,

o Sub: Listing of Secured Redeemable, Non-Convertible, Nen Cumulative,
Redeemable, Taxable Bonds (Series — XL) issued by Power Grid

g Corporation of India Limited

V\ This has reference to your application for the listing of secured redeemable, non-
{ convertible, non cumulative, redeemable, taxable Bonds (Series-XL).

;o In this connection, we are plcased. to inform you that the securities as specified in the
= application are duly listed on the WDM segment with effect from July 19, 2012 and all

members have been suitabiy informed as per details given in the annexure below:

A Trade Statistics report will be provided to you on a monthly basis in the first week of
( the following month, if the scourity was traded dusing the previous month. This report
will contain price volume details for each day traded.

Yours truly,
For National Stock Exchange of India Limited
ST A AT P

(. Vishal Patelia
_.Manager

P
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Continugtion Sheet
Annexure I
Power Grid Corporation.of India Limited
) Details of Securities
) AHotment |
Security amount | Maturity
Sr. No. | Issue Description Type Security Issue {Inlakhs) | date
| 206 cooxe StREPAy 0| PT | PGCI6A | 930% |333125 | 28-hun-2016
— - o -4
2 g&‘;’g‘g‘ggg}}%? 39% 1 pr | poci7a | 930% |333125 | 28-Jun-2017
1 oy AT PRI
s —— .
3 g&‘;’f&g*"g&gﬁg"”/" PT | PGCISA | 930% |333125 | 28-Fun-2018
e | 2SO R STRITS) |
4| 2010 st STREPDY | PT | PGCI9A | 930% [333125 | 28wn-2019
3 - 0,
s |f ggﬁﬁfg}gg&;ﬁ 30% | pr | pgeaoa | 930% |333125 | 28-7un-2020
- - _ 7 _
6 | 2ont (st StRERTy | PT | PGC21A | 930% |333125 | 26-un-2021
< ' 0( P
7 E&‘;’gﬁgﬁgglﬁ?”/ | pT | PGC22A | 9.30% |333125 | 28-Jun-2022
YA .
B | hops (oxL SIRBPAD *| PT | POCBA | 930% 333125 | 28-Jun2023
2P, ~ 0o, ’ ‘ ' i
9 %’2? g)gmgﬂc{gﬁ)ﬁ) 30% 1 py PGC24 | 930% | 333125 | 28-Jun-2024
| LR (3 ~03 o
10 s ekt stRopgy | PT | POC2S | 930% [333125 | 28Jun202s
t - B
[ ; o . )
P g&?f&g}u@gg}%gsm PT PGC26 | 930% |33312.5 | 28-Jun-2026
12 ;%‘ﬁgffgggﬁifm% P PGC27 | 9.30% | 333125 | 28-Jun-2027
«

67



' NSDL

L
P Serving tite Nation with Techinology, Trust & Reach
£
¢
P Ref. :1I/CA/COM/67304/2012 October 23, 2012
iy . s et ]
- Ms. Divya Tandon
Company Secretary
. Power Grid Corporation of India Limited
£ 4th Floor, Power Grid Building
Plot No. 2, Sector 29,
'S Near ISSCO chowk . _ : -8
~ Gurgaon - 122 001
.~
s Madam,
-
N -
Sub. : Allotment
B As per the corporate action(s) executed by your R&T Agent/Registry Division viz; MCS Limited,
i Delhi, Bonds were credited/debited to the account(s) in the NSDL system, details of which are given
. below :
{ :
p ISIN 1SIN Description D/C Records QTY Execution Date
- INE752E07KB4 |POWER GRID CORPORATION OF STRPP-A 8.85 LOA 190T16| CREDIT | 24 1835 22/1012012
._FVRS12.5LAC :
- INE752E07KC2 |POWER GRID CORPORATION OF STRPP-B 8.85 LOA 190T17| CREDIT | 24 1835 22/10/2012
£ FVRS12.SLAC
INE752E07KD0  |[POWER GRID CORPORATION OF STRPP-C 8.35 LOA 190T18| CREDIT | 24 1835 22/1012012
‘ FVRS12.5LAC
{ t INE752E07KE8 | POWER GRID CORPORATION OF STRPP-D 8.85 LOA 190T19| CREDIT | 24 1835 22/10/2012
- FVRSI12.5LAC
INE752EQ7KF5 | POWER GRID CORPORATION OF STRPP-E 8.85 LOA 190T20| CREDIT | 24 1835 22/1012012
L FVRS12.5SLAC - _
~ INE752E07KG3 | POWER GRID CORPORATION OF STRPP-F 8.85 LOA 190T21 | CREDIT | 24~ | 1835 22/1072012
FVRS12.5LAC L
INE752E07KHI |POWER GRID CORPORATION OF STRPP-G 8.85 LOA 190T22| CREDIT | 24 | 1835 22/10/2012
L FVRS12.5LAC . :
INE752E07K19 | POWER GRID CORPORATION OF STRPP-H 8.85 LOA 190T23| CREDIT | 24 1835 2211012012
: FVRS12.5LAC ‘
L | INE752E07KJ7 | POWER GRID CORPORATION OF STRPP-18.85 LOA 190T24 | CREDIT | 24 | 1835 221102012
FVRS12.5LAC i A
o INE752E07KKS5 | POWER GRID CORPORATION OF STRPP-J8.85LOA 190T25 | CREDIT | 24 | 1835 . 22/1012012
C FVRS12.SLAC 1 R : N
INE752E07Ki3 |POWER GRID CORPORATION OF STRPP-K 8.85 LOA 190T26( CREDIT | 24 | 1835 22/10/2012
. : FVRS12.5LAC - .
. : INE752EQ07KM! | POWER GRID CORPORATION OF STRPP-L 8.85LOA 190T27( CREDIT | 24 | 1835 22/10/2012
L FVRS12.5LAC ' _

o~

National Securities Depository Lid,

7o
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 NSDL

Serving the Nation with Technclogy, Trist & Reach

- o

You may contact your R&'T Agent/ Registry Division for further details in this regard.

Yours faithfully,

Nitili Ambure
Vice President

Reason Au(henhc eay

National Secdﬂb}é@fﬂb‘ﬁﬁmﬂpﬁhu
47 Floor, ‘A’ Wing, Trade World, Kamala Mills Gompound, Senapati Bapat Marg, Lower Parel, Mumbai - 400 013, India
Tel: 91-22-2498 4200 | Fax: 91-22-2497 6353 | Email: info@nsd!.co.in | Web: www.nsdl.co.in
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Calculation of Interest on Normative Loan

Name of the Transmission
Licensee:

Name of Region:
Name of the Project:
Name of the Transmission

WESTERN REGION .
'Transmission System associated with IPPs Generation in Chhatisgarh (SET-B)
765/400 kV, 3*500 MVA ICT-1I at Raigarh Pooling Station (near Tamaar)

POWERGRID CORPORATION OF INDIA LTD.

PART - 111
- Form 13A

Element: alongwith associated bays. Ant. :DOCO :01-DEC-2013
- . . - - s in Lacs)
Particulars ‘Existing 20092010 "2010-2011{ 2011-2012| 2012-2013| 2013-2014
2008-2009
1 2 3 4 5 6 7
Gross Normative Loan - Opening 2,141.56
Cumulative repayment of Normative Loan upto
previous year
Net Normative loan - Opening 2,141.56
|Increase/Decrease due to ACE during the Year 989.69
Repayments of Normative Loan during the year 64.57
Net Normative loan - Closing 3,066.68
Average Normative Loan 2,604.12
Weighted average Rate of Interest on actual 7.3553%
Loans 3 g
Interest on Normative loan 63.85

20
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Name of the Transmission
Licensee:

Name of Region:
Name of the Project:
Name of the Transmission

WESTERN REGION
‘Transmission System associated with IPPs Generation in Chhatisgarh (SET-B)
765/400 kV, 3*500 MVA ICT-II at Raigarh Pooeling Station (near Tamnar)

Loans in Foreign Currency

POWERGRID CORPORATION OF INDIA LTD.

PART -1

Form 131

Element: " alongwith associated bays. Ant. :DOCO :01-DEC-2013
Particulars " Existing| 2009-2010| 2010-2011| 2011-2012| 2012-2013| 2013-2014
2008-2009 :
1 2 3 4 5 6 7

IFC (JFC - A LOAN) (31419-00) (USD in LACs) EXCHANGE RATE : 63.12 -c . s - )
Gross Loan Opening 1.58
Cumulative Repayments of Loans upto Previous Year
Net Loans Opening 1.58.
Add : Drawal(s) during the year
Less : Repayments(s) of Loans during the year

. 1Net Loan Closing 1.58
Average Net Loan 1.58
Rate of Interest on Loan 3.285%
Interest on Loan 0.05
FC - BOND (17.01.2013) (USD in LACs) EXCHANGE RATE : 63.12
Gross Loan Opening 12.20
Cumulative Repayments of Loans upto Previous Year
Net Loans Opening : 12.20
Add : Drawal(s) during the year
Less : Repayments(s) of Loans during the year
Net Loan Closing 12.20
Average Net Loan 12.20
Rate of Interest on Loan 3.875%
Interest on Loan 0.47

/

Petitioner
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Name of the Transmission

~ Licensee:

Name of Region:
Name of the Project:

Name of the Transmission
Element:

PART - IlI
Form 13B
Calculation of Interest on Working Capital

POWERGRID CORPORATION OF INDIA LTD.

WESTERN REGION
"Transmission System associated with IPPs Generation in Chhatisgarh (SET-B)

765/400 kV, 3*500 MV A ICT-11 at Raigarh Pooling Station (near Tamnar)
alongwith associated bays. Ant. :DOCO :01-DEC-2013

- - . (Rs in Lacs)
SLN Particulars Existing| 2009-2010 2010-2011| 2011-2012| 2012-2013| 2013-2014|

0. 2008-2009

1 2 3 4 5 6 7 8

1 |O and M Expenses 13.09

2 |Maintenance Spares 23.57

3 |Recievables 128.00

4 |Total Working Capital i 164.66

5 |Rate of Interest 13.20

6 [Interest on Working Capital 7.25

(fe\“ C§<
Petitioner
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Draw Down Schedule for Calculation of IDC & Financing Charges

Name of the Transmission

Licensee:
Name of Region:
Name of the Project:

Name of the Transmission

Element:

POWERGRID CORPORATION OF INDIA LTD.

WESTERN REGION ;
'Transmission System associated with IPPs Generation in Chhatisgarh (SET-B)

765/400 kV, 3*500 MVA ICT-II at Raigarh Pooling Station (near Tamnar)
alongwith associated bays. Ant. :DOCO :01-DEC-2013

PART - III
Form 14

Draw Down Schedule for Calculation of IDC & Financing Charges

(Rs ir! Lacs)

SkNo| DrawnDown

Quarter 1

Quarter 2

Quarter n(COD)

SI.No. Particulars

Quantum In
Foreign
Currency

Exchange Rate
on Draw
Down Date

Amount In
Indian Rupee

Quantum In
Foreign
Currency

Exchange Rate
on Draw
Down Date

Amount In
Indian Rupee

Quantum In
Foreign
Currency

Exchange Rate
on Draw
Down Date

Amount In
Indian Rupee

1. [Loans

1.1 [Forcign Loans

1.2 |Indian Loans

1.2.1 (IFC(IFC-A LOAN)
(31419-90)

Draw Down Amount

100.00

IDC

Financing Charges

1.2.2 |FC-BOND

(17.01.2013)

Draw Down Amount

770.00

IDC

Financing Charges

Total Foreign Loans

]
Draw Down Amount

870.00

DC

0.60

Financing Charges

0.00

1.2 |Indian Loans

1.2.1 I|BOND XXXV

Draw Down Amount

IDC

Financing Charges

1.2.2 | BOND XXXVI

Draw Down Amount

35.00

1IDC

Financing Charges

BOND XXXV}

L Draw Down Amount

50.00

IDC

Financing Charges

1.24 |BOND XXXI1X

Draw Down Amount

80.00

1IDC

Financing Charges

SBI (21.03.2012)

FDraw Down Amount

80.00

IDC

Financing Charges

BOND X1,

Draw Down Amount

140.00

1IDC

Finanving Charges

1.2.7 |BOND- XLJ

Draw Down Amount

90.00

1IDC

Financing Charges

1.2.8 |Proposed Loan 2013-

14 (10.05%)

Draw Down Amount

781.56

IDC

Financing Charges

Total Indizn Loans

Draw Down Amount

1271.56

1DC

0.00

t{{{.@:’“
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PART - 111
Form 14

Draw Down Schedule for Calculation of IDC & Financing Charges
POWERGRID CORPORATION OF INDIA LTD.

Name of the Transmission
Licensee:

Name of Region:
Name of thc Project:
Name of the Transmission

WESTERN REGION
"Transmission System associated with IPPs Generation in Chhatisgarh (SET-B)
765/400 KV, 3*500 MVA ICT-II at Raigarh Pooling Station (near Tamnar)

Element: alongwith associated bays. Ant. :DOCO :01-DEC-2013
(Rs in Lacs) -
Draw Down Schedule for Calculation of IDC & Financing Charges °
SLNo| Drawn Down Quarter 1 Quarter 2 Quarter n(COD)
S1.No. Particulars Quantum In | Exchange Rate| Amount In Quantum In | Exchange Rate| Amount In Quantum In | Exchange Rate |. Amount In
Foreign on Draw Indian Rupee Foreign on Draw Indian Rupee Foreign on Draw indian Rupee
Currency Down Date - Currency Down Date Currency Down Date
L Financing Charges ) 0.00
Total of Loans Drawn )
Draw Down Amount 2141.56
IDC 148.22
Financing Charges 0.00
2 Equity
2.1 |Foreign Equity Drawn
2.2 |Indian Equity Drawn 0
Total Equity Deployed 0.00
The project has been funded through domestic loans and foreign loans allocated from the eommon pool based on the phasing of expenditure and IDC has been booked accorciing]y. As
the loans are allocated from common pool, quarter wise-drawl is not furnished.

.
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1. Copy of'approval letter should be enclosed.
2. Details of Capital cost are to be furnished as per FORM-5B or 5C as applicable.
3. Details of IDC & Financing Charges are to be furnished as per FORM-16.

-

PETITIONER

PART-III
FORM-5A
Abstract of Capital Cost Estimates and Schedule of Commissioning for the New projects
Name qf theTransmission Licensee : POWER GRID CORPORATION OF INDIA
Name of Region: WESTERN REGION
" . Establishment of Pooling Stations at Champa and Raigarh
Naine of the Project ; (Near Tamnar) Under IPP-B
- IcT-3
Name of Element:
Capital Cost Estimates
Board of Dtrector/ Agency approvmg the Board of Directors
|Capital cost estimates:
Date of apprqval of the Capital cost estimates: -8 31 st May 2011
Present Day Cost Completed Cost
Price level of approved estimates As of End of 4th Qtr. Of the |As on Scheduled COD of the
year 2010 System
Foreign Exchange rate considered for the
lcamtalm_emmates
Capital Cost excluding IDC & FC
Foreign Component, if any (In Million US $ or]
the relevant Currency)
Domestic Component (Rs. Lakh) 5691.37 6715.82
Capital cost excludlng IDC & FC(Rs.
|Lakh) 5691.37 6715.82
1DC & FC il
. il
Foreign Component, if any (In Million US $ or|
the relevant Cuyrrency?}
Domestic Component (Rs. Lakh) 389.82 459.99
|Total IDC & FC (Rs. Lakh) 389.82 459.99
Rate of taxes & duties considered
Capital cost Including IDC & FC
Foreign Component, if any (In Million US $ or]
relevant Currencv)
Domestic Component (Rs. Lakh)
Total Capital cost Including IDC & FC 6081.19 7175.80
1(Rs. Lakh] ) l
Schedule of Commissioning . - .
(Scheduled POCO elementwise) -
COD of Unit-1/Black-1 30th May 2014 1st Jan 2014 (Anticipated)
COD of Unit-1/Block-2
COD of Unit-1/Block-3
COD of Unit-1/Block-4
1
Note:




S
£ PART-H
- Form 5B
Element wise Break-up of Project Cost for Transmission System
£ Name of theTransmiswion Licensee : Power Grid Corporatio of india Ltd.
% Name of Region: Western Regiond
B Name of the Project : ESTABLISHMENT OF POOLING STATIONS AT CHAMPA AND RAIGARH (NEAR TAMNAR) URDER IPP-B
o DOCO: 61.01.2014
& Asper Oniginal Esumate(Costin s,/ Lakh) ]
[y .
SL.No. Break Down
»/ 1 2 3 4 6 6~[345) 7
LS A [TRANSMISSION LINE 1CT-3
1.0 |Preliminary works
o 1.1 |Design & Engineering
{l - . - » | Brefminary cvestigation,Right of way, forest clearance, PTCC
X - * [~ 1.2 |, general civit works, compensation ete.+ (Colony along
T.L Line}
1.3 |Total Preliminary works
e 2.0 {Transmission Lines matesial
X 2.1 |Towers Steel
) 2.2 [Conductor
2.3 |Earth Wire
24
2.5 |Hardware Fittings
26 |C &
27 |Spares(inclin C ) o
- . '2.8. |Erection, Stringing & Civit works including
é 29 |Total T ission Lines material
p . 3.0 |Taxes and Duties
3.1 |Custom Duty
£ 3.2 |Other Taxes & Duties(Included in Above)
N Total Taxes & Duties
Total -Transmlssi 0.00 0.00 0.00 0.00
B. |SUBSTATIONS icr3
[ 4.0 [Preliminary works & land
S 4.1 |Design & Engineering 0.00 _0.00 0.00 0.00
4.2 |tend 0.00 0.00 0.00) - 0.00
4.3 |Site prep 6.00 0.00 0.00 0.00
_‘{' ) Total Preliminary works & land 0.00 0.00 0.00 .0.00
L
5.0 | Civil Works
.- 51 |[Centrol Room & Office Bullding including HVAC 0.00 0.00 0.00 0.00
£ 5.2 |Townshi & Colony 0.00 0.00 0.00 0.00
. 5.3 [Roads and Drainage 0.00 0.00 0.00 0.00
54 |F ior; for structures 87.12 247.73 204.37 -364.98
L . 5.5 _|Misc. civil works i 0.00 0.00 0.00 0.00
¢ Total Civii Works 87.12 247.73 204.37] ° -364.98
S - .
6.0 |Substation Equipments
6.1 (Switchgear (CT,PT, Circuit Breaker, Isolator etc) 61242 382.72 176.96 52.74
f"“ - 6.2 |Tr 4190.38 2097.47 1431.84 660.96
- 6.3 |C ing Equipment( Reactor, SVCs etc) 0.00 0.00 0.00 0.00
6.4 |Control, Relay & Protectiun Panel 55.92 40.07 18.53 -2.67
6.5 [FLCC 0.00 0.00 0.00 0.00
£ 6.6 |HVD? /FSC/IOPGW & TELECOM 0.00 0.00 0.00 0.00
‘\ 6.7 |Bus Bars/ S 124.16 50.21 23.21 50.74
N 6.8 |outdoor lighting 10.20 4.26 1.87 3.97
6.9 G set 0.00 0.00 0.00 0.00
e 6.1 {Grounding System 0.00] 0.00 0.00 0.00
L = 6..11 | Structure for Switch yard 211.82 160.32 74.13 -22.63
. 6.12 |Awiliary System 31.40 26.02 12.96 .9.58
Total Substation Equipments 5236.29 2763.07 1738.69 733.53
X 7.0 |Spares {inclin eqpt. cost) 0.00
£ 8.0 |Taxes and Duties 0.00
A 8.1 |Custom Duty 0.00 0.00 0.00 0.00
8.2 | Other Taxas & Duties 0.00 0.00 0.00 0.00
. 8.3 |Total Taxes & Duties 0.00 0.00 0.00 0.00
£ , Total (Sub-station) 5323.41 3010.81 1944.06 368.54
. 9.0 |Construction and pre-commissioning expenses
9.1 |Site supervision & site admn ele. 0.03 0.00 0.00 ©000] -
H - 9.2 |Special Tools and Plarts - 0.00 0.00] " 0.00 < 0.00
[ 9.3 |construction Insurance 0.00 0.00 0.00 0.00
Total C: ion and pre issioning 0.00 0.00 0.00 0.00 -
s 10.0 |Overheads
k N 10.1 i 367.96 54.98 0.00 312.98
10.2 |Audit & Accounts 0.00 0.00 0.00 0.00
10.3 [ Conti 0.00 0.00] 0.00 0.00
I Totat Overheads 367.96 54.98 - 0.00 312.98
N 1.0 5:;](3:( cost without IDC, FC, FERV & Hedging 5684.37 3065.75 1844.06 684.52
12.0 [Total Cost (Plant & Equipment)
g 12.1 |interest During Construction (IDC) 389.82 363.64 . 0.00 26.18
1 12.2_|Financing Charges (FC) 0.00 0.00 0.00 0.00
- 12.3 |Foreign Exchange Rate Variation (FERV) 0.00 0.00 0.00
12.4 [Hedging Cost 0.00 0.00 0.00
13 Pro;e_ct cost inciuding IDC, FC, FERV & 608119 3429.43 1944.06
Hedging cost
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PART -1

Form 6
Financial package upto COD

Name of the Transmission POWERGRID CORPORATION OF INDJA LTD.
Licensee:
Name of Region: WESTERN REGION

Name of the Project:
Name of the Transmission

"Transmission System associated with IPPs Generation in Chhatisgarh (SET-B)
765/400 kV, 3*500 MV A ICT-III at Raigarh Pooling Station (near Tamnar)

v/ ;T\

N

ks

T

FEEN

RN

Vi

o~

Element: alongwith associated bays. Ant. :DOCO :01-JAN-2014
Project Cost as on -3429.43 (Rs. in Lakhs) . -

COD/31.03.2009: . T~ .

Date of Commercial Operation of 01-JAN-2014 ( Andici Fﬁd’e—d>

the Transmission element:

{Rs in Lacs)
Transmission Lines .
' Financial Package as|Financial Package as on As Admitted on COD
apportioned/ Approved COD -9
Currency and Amount Currency and Amount Currency and Amount
Loans )
Loans - Domestic INR 4256.83 INR 1860.60
Joans - Foreign ‘ INR 540.00
|Total 1,0ans 4256.83 2400.60
Equity
Foreign
Domestic INR 1824.36|  INR 1028.83
Notional 0.00
Toval Equity 1824.36 1028.83
Debt Equity Ratio 70.00:30.00 70.00:30.00
Total Cost 6081.19 _ .3429.43
L . J Debt’ @uity‘ . Totgl
Add Cap For 20132014 | | [ 1368.92] ]
Add Cap For 2013-2014 Actual Normative
Debt 958.24 ]
Equity . 410.68
Total 1368.92
| Total Capitai Cost with ADDCAP upto 01.04.200%4 4798.35

g2

Petitioner
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Name of the Transmission

Licensce:
Name of Region:
Name of the Project:

Name of the Transmission

Calculation of Dzpreciation Rate
POWERGRID CORPORATION OF INDIA LTD.

WESTERN REGION
'Transmission System associated with IPPs Generation in Chhatisgarh (SET-B)
765/400 kV, 3*S00 MV A ICT-III at Raigarh Pooling Station (near Tamnar)

PART-HI
Form 11

Element: aiongwith associated bays. Ant, :DOCO :01-JAN-2014
____(Rsin Lacs)
Sl1.No. Name of the Assets Gross Block as on Addcap during the Gross Block as on | Depreciation Rates as | Depreciation Amount
31.03.2013 or as on year 31.03.2014 or as on per CERC's up to 31.03.2014
COD, whichever is COD, whichever is Depreciation Rate
later later Schedul )
1 2 3 4 5 6=Col.4 X Col.5
2013-2014
1 FREEHOLD LAND 6.00 0.00 0.00 0.00% 0.00
2 BUILDING 271.23 134.60 405.83 3.34% 2.83
3 TR LINE 0.00 000 0.00 5.28% 0.00
4 SUB STATION 3158.20 1234.32 4392.52 3.28% 49.83
5 PLCC 0.00 0.00 0.00 6.33% 0.00
6 LEASEHOLD LAND G.00 0.00 0.00 3.34% 0.00
Total : 3429.43 ~ 1368.92 '4798.35 { 52.66
Weighited Average Rate of Depreciation (%) 1.28
0

Elapsed Life
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Calculation of Weighted Average Rate of Interest on Actual Loans

Name of the Transmission
Licensee:

Name of Region:
Name of the Project:
Name of the Transmissie

WESTERN REGION
'Transmission System associated with IPPs Generation in Chhatisgarh (SET-B)
765/400 kV, 3*500 MVA ICT-III at Raigarh Pooling Station (near Tamnar)

POWERGRID CORPORATION OF INDIA LTD.

PART - 111
Form 13

Elenient: ' alongwith associated bays. Ant. :DOCO :01-JAN-2014

L ) (Rs in Lacs)
Particulars Existing| 2009-2010| 2010-2011| 2011-2012| 2012-2013| 2013-2014

v _ 2008-2009 v -

Proposed Loan 2013-14 (10.05%)
Gross Loan Opening 1500.60
Cumulative Repayments of Loans upto Previous
Year )
Net Loans Opening 1500.60
Add : Drawal(s) during the year
Less : Repayments(s) of Loans during the yéar
Net Loan Closing 1500.60
Average Net Loan 1500.60
Rate of Interest on Loan 0% 0% 0% 0% 10.05%
Interest on Loan 150.81
IFC (IFC - A LOAN) (31419-00)
Gross Loan Opening ) '60.00
Cumulative Repayments of Loans upto Previous
Year
Net Loans Opening. 60.00
Add : Drawal(s) during the year
Less : Repayments(s) of Loans during the year
Net Loan Closing 60.00
Average Net Loan . 60.00
Rate of Interest on Loan 0% 0% 0% 0% 3.285%
Interest on Loan 1.97]
FC - BOND (17.91.2013; '
Grgss Loan Opening 480.00
Cumulative Repayments of Loans upto Previous
Year
Net Loans Opening 480.00
Add : Drawal(s) during the year
Less : Repayments(s) of Loans during the year
Net Loan Closing 480.00
Average Net Loan 480.00
Rate of Interest on Loan 0% 0% 0% 0% 3.875%
Interest on Loan 18.60
BOND - XLI
Gross Loan Opening 65.00
Cumulative Repa;'ments of Loans upto Previous
Year
Net Loans pening 65.00
Add : Drawal(s) during the year
Less : Repayments(s) of Loans during the year
Net Loan Closing 65.00
Average Net Loan - 65.00
Rate of Interest on Loan 0% 0% 0% 0% 8.85%
Interest on Loan 5.75
SBI (21.03.2012) .
Gross Loan Opening 50.00
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Calculation of Weighted Average Rate of Interest on Actual Loans

Name of the Transmission
Licensee:

Name of Region:
Name of the Project:
Name of the Transmission

WESTERN REGION
'Transmission System associated with IPPs Generation in Chhatisgarh (SET-B)
765/400 kV, 3*500 MV A ICT-III at Raigarh Pooling Station (near Tamnar)

POWERGRID CORPORATION OF INDIA LTD.

PART - Il
Form 13

Element: alongwith asseciated bays. Ant. :DOCO :01-JAN-2014 _
) (Rs in Lacs)
Particulars Existing| 2009-2010| 2010-2011| 2011-2012| 2012-2013| 2013-2014
2008-2009

Cumulative Repayments of Loans upto Previous

Year

Net Loans Opening 50.00
Add : Drawal(s) during the year

Less : Repayments(s) of Loans during the year

Net Loari Closing 50.00
Average Net Loan 50.00
Rate of Interest on Loan 0% 0% 0% 0% 10.05%
Interest on Loan 5.03
BOND XXXVII

Gross Loan Opening 50.00
Cumulative Repayments of Loans upto Previous

Year -

Net Loans Opening 50.00
Add : Drawal(s) during the year

Less : Repayments(s) of Loans during the year -

Net Loan Closing 50.00
1 Average Net Loan 50.00
Rate of Interest on Loan 0% 0% 0% 0% 9.25%
Interest on Loan 4.62
BOND XL

Gross Loan Opening 110.00
Cumulative Repayments of Loans upto Previous

Year .

Net Loans Opening 110.00
Add : Drawal(s) during the year

Less : Repayments(s) of Loans during the year

Net Loan Closing 110.00
Average Net Loan 110.00
Rate of Interest on Loan 0% 0% 0% 0% 9.3%
Interest on Loan 10.23
BOND XXXVI

Gross Loan Opening 20.00
Cumulative Rebéyments of Loans upto Previous

Year

Net Loans Opening - 20.60
Add : Drawal(s) during the year

Less : Repayments(s) of Loans during the year

Net Loan Closing 20.00
Average Net Loan 20.00
Rate of Interest on Loan 0% 0% 0% |- 0% 9.35%
Interest on Loan 1.87
BOND XXXIX -

Gross Loan Opening 60.00
Cumulative Repayments of Loans upto Previcus

Year

Net Loans Opening 60.00

T
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_Calculation of Weighted Average Rate of Interest on Actual Loans

Name of the Transmission
Licensee:

Name of Region:
Name of the Project:
Name of the Transmission

WESTERN REGION
'Transmission System associated with IPPs Generation in Chhatisgarh (SET-B)
765/400 kV, 3*500 MV A ICT-III at Raigarh Pooling Station (near Tamnar)

POWERGRID CORPORATION OF INDIA LTD.

PART - 11
Form 13

Element: alongwith associated bays. Ant. :DOCO :01-JAN-2014

(Rs in Lacs)
Particulars Existing| 2009-2010| 2010-2011] 2011-2012] 2012-2013| 2013-2014

2008-2009

Add : Drawal(s) during the year
Less : Repayments(s) of Loans during the year
Net Loan Closing 60.00
Average Net Loan 60.00
Rate of Interest on Loan 0% 0% 0% 0% 9.4%
Interest on Loan ’ 5.64
BOND XXXV
Gross Loan Opening 5.00
Cumulative Repayments of Loans upto Previous
Year
Net Loans Opening 5@
Add : Drawal(s) during the year
Less : Repayments(s) of Loans during the year 1
Net Loan Closing STO‘
Average Net Loan 5.00
Rate of Interest on Loan 0% 0% 0% 0% 9.64%
Interest on Loan 1 0.48
Total
Gross Loan Opening 2400.60
Cumulative Repayments of Loans upto
Previous Year
Net Loans Opening 2400.60)
Add : Drawal(s) during the vear
Less : Repayiments(s) of Loans during the year J
Net Loan Closing | 2400.60
Average Net Loan 2400.60
Interest on Loan 205.0?
Weighted Average Rate of Interest on Loans 8.5398%

& ~cc-a~/
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Calculation of Interest on Normative Loan

Name of the Transmission
Licensee:

Name of Region®
Name of the Project:
Name of the Transmission

WESTERN REGION
'Transmission System associated with IPPs Generation in Chhatisgarh (SET-B)
765/400 KV, 3*500 MVA ICT-III at Raigarh Pooling Station (near Tamnar)

POWERGRID CORPORATION OF INDIA LTD.

PART - 111
Form 13A

Element: alongwith associated bays. Ant. :DOCO :01-JAN-2014
(Rs in Lacs)
Particulars Existing| 2009-2010{ 2010-2011( 2011-2012| 2012-2013| 2013-2014
2008-2009 .
1 2 3 4 5 6 7

Gross Normative Loan - Opening .2,400.60
Cumulative repayment of Normative Loan upto
previous year o
Net Normative loan - Opening E 2,400.60
Increase/Decrease due to ACE during the Year 958.24
Repayments of Normative Loan during the year 52.66
Net Normative loan - Closing 3,306.18
Average Normative Loan 2,853.39
Weighted average Rate of Interest on actual 8.5398%
Loans
Interest on Normative loan - 60.92|

9/
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Name of the Transmission
Licensee:

Name of Region:
Name of the Project:
Name of the Transmission

WESTERN REGION
"Transmission System associated with 1PPs Generation in Chhatisgarh (SET-B)
765/400 kV, 3*500 MV A ICT-TII at Raigarh Pooling Station (near Tamnar)

Loans in Foreign Currency

~ POWERGRID CORPORATION OF INDIA LTD.

PART - 111
Form 131

Element: alongwith associated bays. Ant. :DOCO :01-JAN-2014
Particulars Existing| 2009-2010( 2010-2011| 2011-2012f{ 2012-2013| 2013-2014
2008-2009
1 2 3 4 5 6 7
1EC (JFC - A LOAN) (31419-00) (USD in LACs) EXCHANGE RATE : 63.12
| Gross Loan Opening , - 0.95
Cumulative Repayments of Loans upto Previous Year .
Net Loans Opening 0.95
Add : Drawal(s) during the year
Less : Repayments(s) of Loans during the year
Net Loan Closing -4 0.95
Average Net Loan 0.95
Rate of Interest on Loan 3.285%
Interest on Loan . 0.03
FC - BOND (17.01.2013) (USD in LACs) EXCHANGE RATE : 63.12
Gross Loan Opening 7.60
Cumulative Repayments of Loans upto Previous Year
Net Loans Opening 7.60
Add : Drawél(s) during the year ]
Less : Repayments(s) of Loans during the year
Net Loan Closing 7.60
Average Net Loan 7.60
Rate of Interest on Loan 3.875%
Interest on Loan 0.29

H2.

-

Petitioner
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Name of the Transmission
Licensee:

Name of Region:
Name of the Project:

Name of the Transmission
Element:

PART - Y1
Form 13B
Calculation of Interest on Working Capital

POWERGRID CORPORATION OF INDIA LTD.

WESTERN REGION
'Transmission System associated with IPPs Generation in Chhatisgarh (SET-B)

765/400 kV, 3*500 MV A ICT-III at Raigarh Pooling Station (near Tamnar)
alongwith associated bays. Ant. :DOCO :01-JAN-2014

- . - - (Rs in Lacs).
SIN ) * - Particulars Existing| 2009-2010| 2010-2011] 2011-2012 2012-2013| 2013-2014
o. 2008-2009
1 2 3 4 5 6 _ 7 8
1 |O and M Expenses . 13.09]
2 |Maintenance Spares 23.57
3 |Recievables 2 142.97
4 |Total Working Capital 179.63
5 |Rate of Interest ; 13.20
6 [Interest on Working Capital ] 5.93
Petitioner
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Draw Down Schedule for Calculation of IDC & Financing Charges

Name of the Transmission
Licensee:

Name of Region:

Name of the Project”

Name of the Transmission
Element:

POWERGRID CORPORATION OF INDIA LTD.

WESTERN REGION

'Transmission System associated with IPPs Generation in Chhatisgarh (SET-B)

PART -111

765/400 kV, 3*500 MVA ICT-III at Raigarh Pooling Station (near Tamnar)
alongwith associated bays. Ant. :DOCO :01-JAN-2014

Form 14

(Rs in Lacs)

"Draw Bov;n Schedule for Calculation of IDC & Financing Charges

SLNo

Drawn Down

Quarter 1 Quarter 2

Quarter n(COD)

 SLNo.

Particulars

Quantum In
Forejgn
Currency

Amount In
Indian Rupee

Exchange Rate
on Draw
Down Date

Exchange Rate
on Draw
Down Date

Quantum In
Foreign
Currency

Amount In
Indian Rupee

Quantum In

Foreign
Currency

Exchange Rate

Down Date

Amount In
on Draw Indian Rupee

| 1

Loans

}‘ 11
12

LFoliign Loans

-3

Indian Loans

L2.1

IFC (IFC - A LOAN)
(31419-00)

Draw Down Amount

60.00

1IDC

Financing Charges

122

FC - BOND
(17.81.2013)

Draw Down Amount

480.004

1IDC

Financing Charges

Total Foreign Loans

Draw Down Amount

540.00

IDC

0.00

Financing Charges

0.00

1.2

Indian Loans

1.2.1

BOND XXXV

Draw Dow: Amount

5.00|

IDC

Financirg Charges

1.2.2

EOND XY XV1

20.00

Emw Down Amount
—

iDC

Financing Charges

123

BOND XXXVII

Draw Down Amount

50.00

IDC

Financing Charges

1.24

BOND XXXIX

Draw Down Amount
IDC

Financing Charges

SEI (21.03.2012)

Draw Down Amount

IDC

_i Financing Charges

1.2.6

BOND XL

Draw Dowr: Amount

IDC

Finarcing Charges

BOND - XLI

Draw Down Amount

65.00

IDC

Financing Charges

1.2.8

Proposed Loan 2013-
14 (10.05%)

Draw Down Amoun!

1500.60

IDC

Financing Charges

Total Indian Loans

Draw Down Amount

1860.60

IDC

0.00

o
B
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Draw Down Schedule for Calculation of IDC & Financing Charges
POWERGRID CORPORATION OF INDIA LTD.

Name of the Transmission
Licensee:

Name of Region:

~ Name of the Project:

Name of the Transmission

WESTERN REGION _
'Transmission System associated with IPPs Generation in Chhatisgarh (SET-B)
765/400 kV, 3*500 MV A ICT-III at Raigarh Pooling Station (near Tamnar)

PART - 111

Form 14

Element: alongwith associated bays. Ant. :DOCO :01-JAN-2014
) " - (Rs in Lacs)
Draw Down-Schedule for Calculation of IDC & Financing Charges
SLNo| Drawn Down Quarter 1 Quarter 2 Quarter n(COD)
S1No. Particulars Quantum In | Exchange Rate| Amount In Quantum In | Exchange Rate | Amount In Quantum In | Exchange Rate| Amount In
Foreign on Draw Indian Rupez Foreign on Draw Indian Rupee Foreign on Indian Rupee
Currency Down Date ) Currency - Down Date . Currency Down Date
Financing Charges 0.00
Tot:?l of Loans Drawn -2
Draw Down Amount . 2400.60
IDC 363.64
Fi ing Charges 0.00
2 Equity
2.1 [Foreign Equity Drawn
2.2 |Indian Equity Drawn 0
Total Equity Deployed 0.00
The project has been funded through domestic loans and foreign loans allocated from the common pool based on the phasmg of expenditure and 1DC has been booked accordingly. As
the loans are allocated from common pool, quarter wise drawl is not furnished.

N e

Petitioner
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Name of the Transmission licensee:
Name of Region:

Name of the Project:

Name of the Transmission Element:

‘Transmission System associated with IPPs Generation in Chhatisgarh (SET-B)

Normative Parameters considered For tariff calculations

POWERGPJD CORPORATION OF INDIA LTD.
WESTERN REGION

PART - 117
Form 3

765 kY SIC Champa Pooling Station - Dharamjaygarh 8/8 T/L. & Baysat Dharamjaygarh S/S only. Ant. :DOCO :01-JAN-

2014 —
Year EndingMarch
Particulars Unit Existing 2008-2009 2009-2010 2010-2011 2011-2012 2012-2013 2013-2014
1 2 3 4 5 6 7 8
Base Rae of Return on Equity % 17.481
Tax Rate % 11.33
Target Avallability % 98.00.
Normative O&M par Km, Rs. lacs Given Bdow
Normative O&M pe bay Rs lacs Given Bdlow
Sparesfor WC as% of O&M % 15.00
Recizvables in Monthsfor WC months 2.00
Prime lendisg Kate of SB1 3 on B1-APR-2004 % | ] | ] — 13.20]
Norms for O&M expenditurefor Transmission System
| 2009-10 2010-11 2011-12 | 2012-13 l 2013-14 |
erves bor sul-pintion (He Lakhper bay) -
TS BV 73.36_ 7756 - 81.99 86.68 91.64
400 KV 52.40 55.40 58.57 61.92 65.46
21T EY 36.68 38.78 41.00 43.34 45.82
132 KW and helow 2620 | 27.70 I 0% T
M for AC and HVIDRC Lines (K5 Lakhs per k) —
Tingle Circst (Bunded pardiichos with (o o more suh-ondicton ) 0,557 [ L& A3s 0571
| Sigyle Circeit (Tvdn & Triple Coadusir) 0.138 0.374 0400 0.413 0447
jrgic Circeit (Single Cordustor] 1179 i.139 0.200 2,212 0,234
In Circsit [Dendied condustat with [oeror marne sub-rordusinng) gl 0.540 0,054 1551 (I 1174
jDutile Circait [Twin & Trple Coaductar] I LT X L) ] 074y 0,783
L]_:I:'m-n :ClmllEr.!ﬂ: Craducizs) | 1,168 0.284 0.301 0.318 0.336
{Mbrn for HYDC Statlom [
 ENDIC Black -t-hack stations (s lakh per 500 MW ! 443.00 ! —___ 468.00 495.00 523.00 553.00 :
H ko -lmart HWTED hipale scheme [Ex La'thy { 145U.00 1533.03 1621.50 1713.00 1811.00 |
Taleher-Koiar HLTHE bipole seheme (RsLakh) | 1699.00 1796.00 1894.00 2008.00 2122.00 |

@4&15:/’
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PART-111
FORM-5A

|Abstract of Capital Estimates and Sc

hedule of Commissioning for the New projects

ame of theTransmission Licensee :

ame of Region:

WESTERN REGICH

POWER GRID CORPORATION OF INDIA

Name of the Project :

(Near Tamnar) Under IPP-B

Establishmentof Pooling Stations at Champa and Raigarh

Name of Element:

Capital Cost Estimates

TESEY 8 Champa-Dharasijagpah 1L

Board of Director/ Agency approving the
(Capital cost st i

Baamd of Diredinrs

Date of approval of the Capital cost estimates:

31stMay 2011

Present Day Cost

‘[Completed Cost

Price level of approved estimates

As of End of 4th Qtr. Of the
year 2010

As on Scheduled COD of the
System

Foreign Exchange rate considered for the

Fﬂlﬂ.ﬂ].mﬂﬂmﬂ:s

Capital Cost excluding IDC & FC

Foreign Component, if any (In Million US $ or|
Ll peleyvant Qurrency)

Domestic Component (Rs. Lakh)

11218.83

13238.22

Capital cost excluding IDC & FC(Rs.

Lakh)

11218.83

13238.22

IDC & FC

Foreign Component, if any (In Million US $ or]
(e rejevant Clnrenc

Domestic Component (Rs. Lakh)

768.14

906.41

Total IDC & FC iRs. Lakh)

768.14

906.41

Rate of taxes & duties considered

Capital cost Including IDC & FC

Foreign Comporent, if any (In Million US $ or
(thee pelevang Curenos

Domestic Component {(Rs. Lakh)

Total Capital cost Including IDC & FC

11986.97

14144.62

Schedule of Commissioning
i

’LS@MME@LDOCO elementwise)

COD of Unit-1/Block-1

30th May 2014

1st Jan ZDL4|articpatnd

COD of Unit-1/Block-2

COD of =1 Mock-3

COD of Unit-1/Block-4

Note:
1 Copy of approval letter should be anclosed.

3. Details of IDC & Financing Charges are to be

2. Details of Capital cost are to be furnished as per FORM-5B or 5C as applicable.

furnished as per FORM-16.
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i PART-Il

= Form S8
Element wise Break-up of Project Cost for Transmission System
'
! Name of theTransmission Licensee - Power Grid Corporatio of India Ltd.
Name of Region: Western Region-|
g- ’ Name of the Project : ESTABLISHMENT OF POOLING STATIONS AT CHAMPA AND RAIGARH (NEAR TAMNAR) UNDER IPP-B
DOCO: 01.01.2014
; | | s perjOriginal Estimate(Cost in R/ Lakl) ]
i1 — oo
S1.No. Break Down ek et
e . o B >
- 01:0£2014 m" Hﬂaﬂﬁu . Réasons sar Varlkeis
SR
1 2 4 | 5 6=(3-4-5) 7
A |TRANSMISSION LINE 765KV SIC Champa-Dharamjaygarh TL
10 |Preliminary works
, 1.1 |Design & Engineering 0.00 0.00 0 0.00
- Preliminary investigation,Right of way, forest
.2 1.2 |clearance, PTCC, general civil works, 91.17 457.50 302.13 -668.46
R compensation etc.+ (Colony alonq T.L.Line)
{ 1.3 |Total Preliminary works 91.17 457.50 302.13 -668.46
: 2.0 |Transmission Lines material
2.1 |Towers Steel 3171.14 3938.12 396.09 -1163.08
] 2.2 |Conductor 2616.27 3026.55 €.29 -416.57
23 Earth Wire 48.75 25.40 255 20.80
- 24 Insulators 627.52 764.98 159.08 -296.53
: 25 |Hardware Fittings 320.94 406.42 40.88 -126.36
26 __|Caonductor & Earlhwireaccessories 131.84 9341 940 29.04
27 |Spares(Incl in Conductor) 0.00 0.00 5.00 0.00
< Erectlor), Stringing & Civilworks including 1608.35 125155 376.06 1926
2.8 |foundation
; 2.9 |Total TransmissionLines material 8524.81 9506.43 990.35 -1971.97
3.0 |Taxes and Duties
3.1 |Custom Duty 0.00 0.00 0.00 0.00
3.2 |Other Taxes & Duties(Included in Above) 0.00 0.00 0.00 0.00
Total Taxes & Duties 0.00 0.00 0.0¢ 0.00
i Total -Transmission lines 8615.98 9963.94 1292.47 -2640,43
i =i
765kKV
B. SUBSTATIONS Dharamjaygarh s
. | | 765KV Bars |
. 4.0 [Preliminary works & land i . ] ]
41 [Design & Engineering 000 .00 0.00)| 000
| 42 [Land 003 000 [EXE =
4.3 |gie preparation 0.00 o.o5r 000 0.00]
Total Preliminary works 8 land 0.00 0.00 0.00 0.00
5.0 |Civil Works
51 |Control Room & Office Building including HVAC 0.0G 0.00 0.00 0.00
5.2 |Township & Colony .09 .00 L] 0.00]
53 |Roadsand Drainage o -@.0r) 000 - b .11 |
5.4 |Foundationfor structures 100.0r) =47 ET4Z -;Lugl )
B5  |Mumc, o woiks Failliel E'-I]' B-5I1| 3E2
Total Civil Works 120 £33 76.33| EE |
|
| 60 [Substation Equipment~ | —
| There isno change in quantity.The
6.1 |Switchgear (CT,PT, Circuit Breaker. Isolator etc) 924.751 430.81 595.471 -101.53 |variation ismainly due to LOA
Price/PV/Taxes & Duties etc.
6.2 |Transformers 0.00 0.00 0.00 0.00
| 6.3 |CompensatingEquipment(Reactor, SVCs etc) 0.00 0.00 0.00 0.00
- Thereis no change fii quantity.The
8.4 |Conirol | Asley A Prolecion Panal S 0l 36.66 50.67¢ -33.29 |variation is mainly due to LOA
i R | Price PV Taxes& Duties ctc.
o There isno change iti quantity.The
6.6 |PLGC 6T 0.00 B7. 32 =@ [warisrion is mainly due to LOA
| s VE i 2V Taxes Dutiesetc. |
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L1 s ! :'_'_\""-\. vy

iz ML e
N "o T2

T R u
1 [



Wy,

(-

6.6 |HVDC/FSC/OPGW & TELECOM 0.00 0.00 0.00 0.00
Therelsno change m quantity.The
6.7 |Bus Bars/ conductors/insulators 132.56 43.59 60.25 28.73|variation lsmainly dueto LOA
Price/PV/Taxes & Dutiesetr
Therelsno changein quantity.The
6.8 |outdoor lighting 10.00 3.38 4.68 1.94|variationismainly due to LOA
Price /PV /Taxes & Dutiesetc
69 |Emergency DG set 0.00 0.00 0.00 0.00
6.1 |Grounding System 0.00 0.00 0.00 0.00
Thereisno changein eafility The
6..11 |Structure for Switch yard 19841 5958 82.35 56.48 |variationismainly dueto LOA
Price/PV/Taxes & Dutiesetc.
Thereisno changein quantity.The
6.12 |Auxiliary System 293.20 8317 114.95 95.08|variationismainly dueto LOA
Price/PV/Taxes & Dutiesetc.
Total Substation Equipments 1652.63 657.19 995.75 031
70 |Spares (inclin egpt. cost)
80 |Taxes and Duties 0.00
8.1 |Custom Duty 0.00 0.00 0.00 0.00
82 |Other Taxes & Duties 0.00 0.00 0.00 0.00
83 |Total Taxes & Duties 0.00 0.00 0.00 0.00
Total (Sdb-station) -1772.63 721.12 1072.08 -2057
90 Construction and pre-commissioning
’ expenses
9.1 [Site supervision & site admn.etc. 0.00 0.00 0.00 0.00
92 |Special Tools and Plants 0.00 0.00 0.00 0.00
9.3 [construction Insurance 0.00 0.00 0.00 0.00
Total Construction and pre commissioning 0.00 0.00 0.00 0.00
expenses
10.0 |Overheads I
10.1 |Establishment 830.22 144.81 0.0C 685.41
10.2 |Audit & Accounts 0.00 0.00 0.00 0.00 _
103 |Contingency 0.00 0.00 0.00 0.00
Total Overheads 830.22 144.81 0.00 685.41
Prole(_:t cost without IDC, FC, FERV & 10829.86 2364.55 197558
Hedging cost 11218.83
150 |Tolal Cost (Planl & Equsipment) | } | 1
121 [Wereat During Construction (IDC) 768.14 957.72 0.00 -18958 1
122 |Fimancing Charges (FG) 0.00 0.00 009 Ll
12.3 |Forzign Exchange Rate Variadton (FERW}) 0.00 3.00 0.00 _G.QQI “
T4 |Hedging Cost 0.00 0.00 0.00 000,
Froject cost includi DG, FC,
13 ] -l DG, F 11986.97 11787.58 2364.55 -216516
FERV & Hedging cost |
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Name of the Transmission
Licensee:

Name of Region:
Name of the Project:

Name of the Transmission
Element:

-Project Cost as on
COD/31.03.2009:

Dateof Commercial Operation of

the Transmission e ement:

Financial packageupto COD
POWERGRID CORPORATION OFINDIA LTD.

WESTERN REGION
"Transmission System associated with IPPs Generation in Chhatisgarh (SET-B)

765 kY SIC Champa Pooling Station - Dhararnjaygarh S/S T/L & Bays at
Dharamjaygarh S/S only. Ant. :DOCO :01-JAN-2014

1178759 (Rs in Lakhs)

01-JAN-2014 [ AnH ..QFu:lr.n‘:}

PART -1
Form6

(4 in Lacsh
Transmission Lines
Financial Package as|Financial Package as on As Admitted on COD
apportionedl Approved|COD
Currency and Amount Currency and Amount Currency and Amount
Loans
Loans- Domestic INR 8390.88 INR 5441.31
Loans - Foreign MR 2810.00
Total Loans 8390.88 8251.31
Equity
Farcign
Domestic INR 3596.09 MR 3536.28
Notional 0.00
Total Equity 3596.09 3536.28
Debt Equity Ratio 70.00:30.00 70.00:30.00| 1
| Taral Cost 1eRee?) | 11787.59) l |
Debt Eajuity Total |
|Add Cap For 2013-2014 1417.14 1
Add Cap For 2013-2014 Actual Normative
Debt 992.00
Equity 425.14
Total 1417.14
Total Capital Cost with ADDCAP upto 01.84.20ké 13204.73
qh e =
Petitioner
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Name of the Transmission Licensee:

PART =111
Form 9
Statement of Additional Capitalisativa after COD

POWERGRID CORPORATION OFINDIA LTD.

Name of Region: WESTERN REGION
Name of the Project: ‘Transmission System associated with IPPs Generation in Chhatisgarh (SET-B) '
Name of the Transmission Element: 765 kV S/ Champa Pooling Station - Dharamjaygarh S/S T/L & Baysat Dharamjaygarh $/S only. Ant. :DOCO :01-JAN-
2014
COD: I-JaM-2014
iHs in Laesi
Si.No. Year Work/Equipment proposed to be added after COD | Amount capitalised and Justification as per Regulation Admitted Cost
upto cut off date/ beyond cut off date proposed to be capitalised propose under which
covered
2 3 4 5 6 7
1 |2013-2014 BUILDING 53.04 |Balance & Retention _af ,)
) Payments
TRLINE 671.71|Balance & Retention a(
Payments }
SUB STATION 605.01 |Balance & Retention (1)
Payments
PLCC 87.38
Total 1417.14
2 |2014-2015 BUILDING 23.29 |Balance & Retention E-1%);
Payments .
TRLINE 620.76 |Balance & Retention S (1)
Payments
SUB STATION 303.36 |Balance & Retention ()
Payments
Total A7.41
b U# D
£ N2 etitioner
i e -:rC ry § m
W
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Statement of Capita! Cost

Name of the Transmission Licensee:
Name of Region:

[¥ame of the Project:

Mamte of the Transmission Element:

WESTERN REGION

2014

POWERGRID CORPORATION OF INDIA LTD.

Statement of Capital Cost
(To be given for relevant dates and year wise)

'Transmission System associated with IPPs Generation in Chhatisgarh (SET-B)
765kV S/C Champa Pualing Station - Dharamjapgarh S/S T/L & Bays st Dharamjaygarh §/8 only. Ant. :DOCO :01-JAN-

PART -III
Form 9A

(Rs. in Crores)

01-APR-2009- | 01-APR-2010- | 01-APR-2011- [+«01-APR-2012- | 01-JAN-2014-
31-Mar-2010 | 31-Mar-2011 | 31-Mar-2012 | 31-Mar-2013 | 31-Mar-2014
A a) Opening Gross Block Amount as per books 117.88
b) Amount of capital liabilities in A(a) above
c) Amount of IDC, FC, FERV & Hedging cost included in A(a) above 9.58
d) Amount of IEDC (excluding IDC, FC, FERV & Hedging cost) included in A(a) a 1.45
B a) Addition in Gross Block Amount during the period 14.17
b) Amount of capital liabilities in B(a) above
¢) Amount of IDC, FC, FERV & Hedging cost included in B(a) above
d) Amount of IEDC (excluding, IDC, FC, FERV & Hedging cost) included in B(a) a
C a) Closing Gross Block Amount as per books 132.05
b) Amount of capital liabilities in C(a) above
c) Amount of IDC, FC, FERV & Hedging cost included in C(a) above 9.58
d) Amount of IEDC (excluding IDC, FC, FERV & Hedging cost) included in C(a) a 1.45

w >

Petitioner



L

PART - 1II
Form 10

Financing of Additional Capitalisation

a

Naine of the Transmission Licensee: POWERGRID CORPORATION OF INDIA LTD.

Name of Region: WESTERN REGION

Name of the Project: '"Transmission System associated with IPPs Generation in Chhatisgarh (SET-B)

Name of the Transmission Element: 58?4RV SIC Champa Pooling Station - Dharamjaygarh S/S T/L & Bays at Dharamjaygarh §/S only. Ant. :DOCO :01-JAN-

(Rs in Lacs)

Projected/Actual Admitted

Financlal ¥ear | From COD to31- Year2 Year3 Yeard Year5& Soon Yearl Year2 Year3 ' Yeard Year5 & soon
(Starting from Mar-2014
Con)

1 2 3 4 5 6 7 8 9 ' 10 11

Amount 1417.14

capitalisedin

Work/Equipmen .t
t

Financing
Details

Loan-i

Loan-2

Loan-3and 0
on

Total Loan 992.00

Equity 42514

Internal
Resources

Others

Total 141714

i l-"‘--\. anﬂ—._

S T Petitioner
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Name of the Transmission

Licensee:
Name of Region:
Nameof the Project:

Name of the Transmission

Calculation of Depreciation Rate
POWERGRID CORPORATION OF INDIA LTD.

WESTERN REGION
"Transmission System associated with IPPs Generation in Chhatisgarh (SET-B)
765KV ST Champa Pooling Station - Dharamjaygarh S/S T/L & Baysat

PART -1
Form11

Element: Dharamjaygarh S/S only. Ant. :DOCO :01-JAN-2014
(Rs in Lacs)
SLNo. Name of the Assets GrossBlockason | Addeap duringthe | GrossBlock ason |Depreciation Rates as| Depreciation Amount
31.03.2013 or as-on year J1AE, 1914 ar ason per CERC's up to 31.032014
COD, whichever s .- . . COD, whichever is Depreciation Rate
later B - later Schedule
1 2 3 4 5 6=Col.4 X Col.5
2012-2014
1 FREEHOLD LAND 000 000 0.00 0.00% 0.00
2 BUILDING 73.67 5304 126.71 3.34% 0.84
3 TRLME 1095854 67171 11630.25 5.28% 14909
4 SUB STATION 755.38 605.01 1360.39 5.28% 13.96
5 lpLCcC 000 B 87.38 6.33% 0.69
6 (LEASEHOL DLAND 0.00 000 0.00] 3.34% 000
Total 1178759 1417.14 13204.73 164.58
Weighted Average Rate of Depreciation (%) 1.32
Elapsed Life 0
. T
Petitioner
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Name of the Transmission L icensee:
Name of Region:

Name of the Project:

Name of the Transmission Element:

i 4

PART - III
Farpa 12
Statement of Depreciation

POWERGRID CORPORATION OF INDIA LTD,

WESTERN REGION

'Transmission System associated with IPPs Generation in Chhatisgarh (SET-B)

765 kV SIC Champa Pooling Station - Dharamjaygarh S'ST/L & Bays at Dharamjaygarh §/S only. Ant. :DOCO :01-JAN-

2014
(Hs1 in Lacs)

Fimancial Vear Uplﬁ&?ﬂﬂ- I J0R1-200L | 2002-2003

3

I003-Z00d | D0RR-2005 | 2005-2006 | J006-2007 | DET-100R | 200E-2000 | 2099-2000 | 00e-2000 | POIL-20D% | TO1E-ZOIN | TOLR-I014

| & i -] b ) lﬁ;4 il : 12 15 1d 15

Tiepzriat Ciiptal
{1 _I'ﬂ'l - JF
[eprecastion on
Saddiboral

Cprpeli i

| | 155.24

- —_— |
I

Al ol Addsenal
lmation

Dlepreciation Amound

, { LAI7.54

@34

Deizads of FER Y

Amaunt of FERY an
which depreciation
charged

Depreciation Amount

Depreciation Recovered
during the year

164.58

Advance against
Depreciation recovered
during e year

Depreciation and
Advance against
Depreciation recovered
during the year

164.58

Cumulative
Depreciation And
Advance against
Depreciation recovered

' 164.58

- L

Petitioner



Calculation of Weighted Average Rate of Interest on Actual Loans

Name of the Transmission
Licensee!

Name of Region:
Name of the Project:
Name of the Transmission

WESTERN REGION
Transmission System associated with IPPs Generation in Chhatisgarh (SET-B)
765 kV S/C Champa Pooling Station = Dharamjaygarh SIST/L & Baysat

POWERGRID CORPORATION OFINDIA LTD.

PART -1IIT
Form 13

Element: Dharamjaygarh S/S only. Ant. :DOCO :01-JAN-2014

(Rsin Lacs)
Particulars Existing| 2009-2010| 2010-2011| 2011-2012| 2012-2013( 2013-2014

2008-2009 - - - -
Proposed L oan 2013-14(10.05%)
Gross Loan Opening 4006.31
Cumulative Repayments of Loans upto Previous
Y ear
Net Loans Opening 4006.31
Add : Drawal(s) during the year
Less : Repayments(s) of Loans during the year
Net Loan Closing 4006.31
Average Net Loan 4006.31
Rate of Interest on Loan 0% 0% 0% 0% 10.05%
Interest on Loan K2 63
IFC (IFC- A LOAN) (31419-00)
Gross Loan Opening 310.00
Cumulative Repayments of Loans upto Previous
Y ear
Net Loans Opening 310.00
Add : Drawal(s) during the year
Less : Repayments(s) of Loans during the year
Net Loan Closing 310.00
Average Net Loan 31000
Rate of Interest on Loan 0% 0% 0% 0% 3.285%
Intereston Loan 10.18
FC - BOND (17.61.2013)
Crrugs Loan Oipening 2500.00
Cumutlatwe Repaymenis of Loans upto Previous
Year
Net Loans Opening 2500.00
Add : Dirawalisi during the year
Less : Repayments(s) of Loans during the year
Net Loan Closing 2500 00
Average Net Loan 2500.00
Rate of Interest on Loan 0% 0% 0% 0% 3.875%
Interest on Loan 96.88
BOND - XLI
Gross Loan Opening 250.00
Cumulative Repayments of Loans upto Previous
Y ear o o . _ I _ | _
Bl Loang Opsnmpe . 250,000
Add . Drawal(s) during the year ] i
Less : Repayments(s) of Loans during the year
Net Loan Closing 250.00
Average Net Loan 250 00
Bal= nl'_lﬁrr_::l_ﬂn [oan 0% 0% nen 0% 0% 8.85%
Imteres 0n Loan “ic FE:E 22.12
SHE1 (21.03.2012) e
Giross Loan Opening ] t sl {‘?a ] 200 00
= . T
B, <
ﬁ- ::‘.' ; ﬂ'ﬂ s \I*" J}'
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Calculation of Weighted Average Rate of Interest on Actual Loans

Name of the Transmission
Licensee:

Name of Region:
Name of the Project:
Name of the Transmission

WESTERN REGION
"Transmission System associated with IPPs Generation in Chhatisgarh (SET-B)
765 kV &/C Champa Pooling Station - Dharamjaygarh $/8S T/L & Baysat

POWERGRID CORPORATION OFINDIA LTD.

PART - 111
Form 13

1

Element: Dharamjaygarh §/S only. Ant. :DOCO :01-JAN-2014
(Rsinl acs)
Particulars Existing| 2009-2010) 2010-2011] 2011-2012| 2012-2013| 2013-2014
2008-2009 .
Cumulative Repayments of L oansupto Previous
Year
Net Loans Opening 200.00
Add : Drawal(s) during theyear
Less : Repayments(s) of Loansdunng the year
Net Lean Closing 200.00
Average Net Loan 200.00
Rate of Interest on Loan 0% 0% 0% 0% 10.05%
Interest on Loan 20.10
BOND XXXVII
Gross Loan Opening 200 00
Cumulative Repayments of L oans upto Previous
Year
Net Loang Opening 200.00
Add Drawal(s) during the year
Less - Repayments(s) of Loans during the year
a1 Loan Clesing 200 00
| Average Net Loan 20090
| Ratz of Interest on Loan 0% 0% 0% 0% 9 25%
Inlevest on Loon 1850
(BOND X1,
|Gsosa 1 oan Opcning 435.00
Cumaialive Fepayment: of Loans upto Previous
N oar
Mol Loanms Openms 435.00
Add Drawal(s) dunng theyear
Lesz Repayments(s) of Loans dunng the year
Net Loan Closing 435.00
Average Net Loan 435 00
Rate of Interest on Loan 0% 0% 0% 0% 9.3%
Interest on Loan 40 46
BOND XXXVI
Gross Loan Opening R ]
Cumulative Repayments of Loans upto Previous
Year
Net Loaus Cpening 90.00
Add Prawal(s) dunng the year
Less Repayments(s) of Loans dunng the year
Net Loan Closing 90 00
Average Net Loan 90 00
Rate of Interest on Loan 0% 0% 0% 0% 9 35%
Lnterest on Loan Bal
BOND XXXIX ) _
Uross Loan Chpening ,f'f;f} 240 00
Cuamulative Repaymznis of Loans upto Previous £y
Yo - (5! - _
| Net Loans Opening =t 240 00
b it
’ A - T



Calculation of Weighted Average Rate of Interest on Actual Loans

Name of the Transmission
Licensee:

Name of Region:
Name of the Project:
Name of the Transm'ission

WESTERN REGION
Transmission System associated with IPPs Generation in Chbatisgarh (SET-B)
765 kY SIC Champa Pooling Station - Dharamjaygarh S/S T/L: & Bays at

POWERGIUD CORPORATION OFINDIA LTD.

PART - 111
Form13

Element: Dharamjaygarh S/S only. Ant. :DOCO :01-JAN-2014
(Rsin Lacs)
| Particulars Existing] 2009-2010( 2010-2011| 2011-2012| 2012-2013 2013-2014
2008-2009
Add @ Drawal{s) during ik vear
Less ; Repayments(s) of Loans curing the vear
et Loun Closing ] I 240,00
Averape Mel Loan 24000
Fate of Interest on Loan 144 % %% 09%a] o 4%
| Inberest on Losn | X356
BOND XXXV
Gruss Loan Opening 20.00)
1Eurru.lula.l.'r'.'z Repaymenis of Loans wplo Previous
EAT
| Met Loams Chpening e | 2000
A Dieeweslis) during e vesr |
Luisa - Repavmenis{s) of Loans durime ilve vear _
et Loen Closing 20.00
_ﬁw-:m;ge Met Lian ; 1 2000
Rate of Interast an Loan %5 [ [ ] O.654%
Inieresr on Lo | | .83
Total _
Gross L oan Opening 8251.31
Cumnlative Repayments ¢i Loars upte
Previous Y ear —
Net Loans Opening 8251.31
Add : Dirawal{s; during the vear
Less - Repayments(s) of Loans during the year
Net Loan Closing 8251.31
(Averape Net Loon 8251.31
[nterest on Loan 643.78
|WHM Average Rate of Interest on Loans 7.8021 %
Petitioner
|:"r rf %_’h.
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Calculation of Interest on Normative Loan

Name of the Transmission
Licensee:

Name of Region:
Name of the Project:
Name of the Transmission

WESTERN REGION
‘Transmission System associated with IPPs Generation in Chhatisgarh (SET-B)
765 kY S/C Champa Pooling Station - Dharamjaygarh S/S T/L: & Baysat

POWERGRID CORPORATION OFINDIA LTD.

PART - IH
Form 13A

Element: Dharamjaygarh 8/S only. Ant. :DOCO :01-JAN-2014
— {Rs in Lacs)
Particulars Exigting| 2009-Z000| Z010-2010( ZO101-X002| X0012-2013| I013-2014
J0E-208

B R oA - Sl e | 4 5 6 7
Ciross Mormative Loan - Opening 1] . ] 5.0
Cumulative repayment of Mormative Loan apte
previing vear 1
Mel Normative loan - Opening £,251.31
Increase/Decrease due to ACE during the Year G
Repavments of Mormative Loan durkng the vear 164,58
Miet Normative loan - Closing 8,078, TS
Average Normative Loan 8,665.02
Weighted average Rate of Interest on actual 7.8021%
Loans
Interest on Normative loan 169.01

3

-

Petitioner
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PART -IIT
Form 131

Loansin Foreign Currency

Name of the Transmission

POWERGRID CORPORATION OFINDIA LTD.

Licensee:
Name of Region: WESTERN REGION
Name of the Project: "Transmission System associated with ¥PPs Generation in Chhatisgarh (SET-B)
Nameof the Transmission 765 kY SIC Champa Pooling Station - Dharamjaygarh S/S T/L & Baysat
Element: Dharamjaygarh S/S only. Ant. :DOCO :01-JAN-2014
Particulars Existing| 2009-2010] 2010-2011] 2011-2012| 2012-2013| 2013-2014
2008-2009
1 2 3 4 5 6 7
IRC {IFC - A LOAN) (3141900 (U510 is LAC) ENCHANGE RATE = 63,12
(iross Loen Opesing s 5 e | 441
Cumulative Bepayments of Loans epéo Previcus Year | ]
HMel Loans Jpening 4491
Add - Drravwalls] during the year
| Less ; Repayiments{s) of Logns durimg the vear
|t Loan Clogimg | E 441
| Averape Mt Loan == 431
Rate of Interest on Lioan J2R5 %
Interest on Loan 0.16)
FC - BOND (17.01.2013) (USD In LACs) EXCHANGE RATE : 6111 _
(irnss Loas Opesing i | - 1941
Cumubative Ke nis of Loans opio Previoos Year
el Leans Openimg 3941
Add © Dirawal(s} durizg the pear
Less : Repaymuentslsh of Loans the year |
Mot Loan Closing ' | 39,61
Average Metboan 4 1961
Bate of Interest on Loan | | 1.875%
[ nterest on Loan | | | 1.53;
ﬂ.' h ﬂ‘;—f
Petitioner
" ; r '1:.
' ERET |
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Name of the Transmission
Licensee:

Name of Region:
Name of the Project:

Name of the Transmissior:
Element:

Calculation of Interest on Working Capital
POWERGRID CORPORATION OFINDIA LTD.

WESTERN REGION

PART -111
Form 13B

"Transmission System associated with ¥PPs Generation in Chhatisgarh (SET-B)

765 kY &{C Champa Pooling Station - Dharamjaygarh S/S T/L & Bays at
Dharamjaygarh S/S only. Ant. :DOCO :01-JAN-2014

{B# im Lacsy
|$I.H Particulars Existi 2009-20001 2070-2011| 2001-2002] 2002-2003) 013-2004
| T8
1 | 1 3 4 5 6 7 8
!.__I O oo M Expenses 10.04(
1 Muintenante Spares 15.28
| 3 Recievahles = SR - |
l # | Total Working Capital il 39687
|5 | Hate of Interest 133
6 |Imterest on Waorking Capital | 13.10
Petitioner
. ‘ 3
I e, T
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PART - 11l
Form14
Draw Down Schedule for Calculation of IDC & Financing Charges
Name of the Transmission POWERGRID CORPORATION OF INDIA LTD.
Licensee:
Nameof Region: WESTERN REGION
Name of the Project: ‘Transmission System associated with IPPs Generation in Chhatisgarh (SET-B)

Name of the Transmission 765 kY SIC Champa Paaling Station - Dharamjaygarh S/S T/L & Baysat
Element: Dharamjaygarh S/S only. Ant. :DOCO :01-JAN-2014

Rsin Lacs)

Draw Down Schedulefor Calculation of IDC & Financing Charges
SLNo| Drawn Down Quarter1 Quarter 2 Quarter n(COD)

SLNo. Particulars Quantum In | Exchange Rate| AmountIn QuantumIn | Exchange Rate| Amount In Quantum In | Exchange Rate| Amount In
Forzign on Draw Indian Rupee Foreign on Draw Indian Rupee Foreign on Draw Indian Rupee
Currency Down Date Currency Down Date Currency Down Date

1. |Loans
1.1 _|Foreign Loams o)

121 ia"._.ﬁ'ﬁ" LA I

v Dy Al 11003
s l
Frrancing Chirgei I

LIl

Fisiniing Chirgss
Totad Fuseigs Lowis
Dvite Drean Aerivend I LU
10 [T
Firancing Clargts [T ]
1.2 |Indisn Losns
LE]  BOND NXXY
Drv vy A 2000
oC

Flasscing Cloogey :
111 | N XXX W] |
D Dhora Aupgant S
mc

Financing Charges
1.2.3 |BOND XXXV
Draw Down Amount 200.00
e

Financing Charges
1.2.4 | BONDXXXIX
Draw Down Amount 240.00

...d
2
z

435

_| Financing Charges
127 |BOND- XLt ——
Draw Down Amount . L.. 250.00
fin |
Financing Charges

1.2.8 |Proposed Loan 2013-
14 (10.05%)

Draw Down Amcunt
IDC

Financing Charges
Total Indian Loans
Draw Down Amount
IDC

I



™™

PART - 1
Form14

Draw Down Schedule for Calculation of IDC & Financing Charges

Name of the Transmission POWERGRID CORPORATION OF INDIA LTD.

Licensee:

Name of Region:

Nameof the Project:
Name of the Transmission

WESTERN REGION
"Transmission System associated with IPPs Generation in Cbhatisgarb (SET-B)
765 kY SIC Champa Pooling Station - Dharamjaygarh SIST/L & Baysat

=y

-

i

—

Element: Dharamjaygarh $/S only. Ant. :DOCO :01-JAN-2014
(Rs in Lacs)
Draw Down Schedule for Calculation of IDC & Financing Charges
SLNo| Drawn Down Quarter1 Quarter 2 Quarter n(COD)
51.Ma Partical L, 1l | Fax Batg| Amountin Quant.m In | Exchange Rate| Amount In Quantum In | Exchange Rate| Amount In
Farcign an Indian Rupee Foreign on Draw Indian Rupee Foreign on Draw Indian Rupee
- Lumereey Toram Dl Currency Down Date Currency Down Date
Flsmcxing Chorges : L2
Twisl of Lowma lvawe &

_ | Dorwm Ampgna _ E251.11
oC oET2
Financing Charges 0.00

2 |equiey
2.1 |Foreign Equity Drawn
2.2 |Indian Equity Drawn 0
Total Equity Deployed 0.00
The project has been funded through domestic loans and foreign loans allocated s the common pool based on the phasingof expenditureand IDC has been.booked accordingly. As
the loans arc allocated from common pool, quarter wisedrawl is not fumished.
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INDEX

Name of the Company

Name of the Project :

Name of the Transmission Element:

CHECK LIST
PART-II
Power Grid Corporation of IndiaLtd.

IPP Generation Projects in Chhanisgarh (Set "B
WRI-IPPB)

(1) 765/400 kV, 3*500 MVA ICT-2 a Raigarh PS
(Near Tamnar) alongwith with associated bays, (2)
765/400 kV, 3*500 MVA ICT-3 at Raigarh PS (Near
Tamnar) alongwith with associated bays and (3) 765
kV S/C CnampaPooling Station-Dharamjaygarh S/S
T/L & Bays at Dharamjaygarh S/S only

N Chegkliskof Forms sad ather loformation’ decuments for paridl Bar Transmissisn
Form Mo+ = | Tarifl Filing Formats {Transmizsdan) Tick
FiEn- 1 Summary Shert ¥es
FIRM-1A Calculason of Betern on Equiry Yes
FUIRM-2 Dretnils of Trassmbaien Linss ard Sobambon Yes
FivRNE-3 M ofalivg Flr.'m'rtlh':i endidened i T ealéulafinns ¥
FOREM- 4 I'-I'rl-lllll:lfFﬂlna:rl_ Mg appdicablle and hener nel mciosed
BOEM-1A |Cwails of Forcign Faquiey Mo mpplicaible and herce not enclosed
PLEREM.5S Abmizact of Admitied Cost for ihe existing Frejecws icaiode mnd berce mol enclossd
Abstract of Project Cost Estimates and Schedule of Commissioning for the
PORM-A new Projects Yes
|FOTLM-5B Element wise Break-up of Frejeel Cost fof Trammasion Synem Yei
[FoRM-5C Bazib_spr off Comdrus iy Sapgly Grvice packago: Yax
| FOs-50 Tieiazts of rlememiais cost Yes
FOFREM-& Fimamcial Package wsto OO Wes
|[FONEM- 7 Detids of Froject Specific Loam Ho apglicable asd beece rol eneloed
FUHM- B Diptaify of Allocasan of raile |oars o virioos imesmisgon ekmenss irakle maxl bever ol o |osed
| FinA-8 Sestement of Additional Capialisation aftes DOD ez
TFORME9A Dswiemen of capial cos Yes
| FOLA- 1 Finsmoeag of Additineal Caperalisation Wes
ﬂ;llﬂ'l- II Caleulalion of Deprecistion Ralg e
 [Batemem of Depircation ez
Calculation of ‘Weightad Average Hate af [ntesest on Actual Losns Yes
Codeulalios ol Inigren on Moemalive Lodni TS
Celculation of Interes) ea ' whing Capeal el
[haw domm Schedule for Cafcofaion of (D & Finsacing Charges Yen

Fucha | Cash Fapenditurs

Bot spplicable sed hesce ol encloped

Other Information/ Documents

SI. No.

information/Decument

- Tick

1

1 the Dt b i CERC) )
| Eegiorwize snd Corporate  aodilesd Balance Sheet and Foodfii & Loss

I 2

(% of g , Cemificaw for Commencrard of Buseess,
Memorandum of Association, & Articles of Association ( For New Station

IButuy bry 4 fompany making BoiT spolicstion [

Accounts with all the Schedules & annexures for the new Transmission
Syatam & (oi the relevant yoan

- Not Applicable -

Consolidated Balancesheet of 'POWERGRID &
Regional Balance Sheet of WR for FY 2012-13is
available on POWERGRID web site

Copies of neleven loan Agreemenis

Copies of the approval of Competent Authority for the Capital Cost and

Copies of the Equity participation agreements and necessary approval for ske
foreign equity.

Egsity contribution by GOI (69.42%) and
others(30.58%)

Copies of the BPTA/TSA with the beneficiaries, if any

Covered in petition

Deiailed note giving reasons of time and cost over run. if applicable.

Covered in petition

XN B | dlw

Any other relevant information, (Please specify)

-Not Applicable -
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